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REFERENCE BY THE SPEAKER

Tragedy caused due to the injection of contaminated intravenous fluid
in a Hospital in Jodhpur, Rajasthan

MADAM SPEAKER: Hon. Members, 17 women are reported to have died due to
the injection of contaminated intravenous fluid in a hospital in Jodhpur, Rajasthan.
The House expresses its profound sorrow on this tragedy which has brought
pain and suffering to the families of the bereaved.
The House may now stand in silence for a short while as a mark of respect
to the memory of the departed.
11.0% hrs.

The Members then stood in silence for a short while.
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... (Interruptions)
. YEYBR (JR):  eHE HEIGHT, AE B R W gABR AR AT ... (Fqer)
e WEIGAT ¢ 37U W §3 gy |
.. (o)
e HEIGAT ¢ WIGH Sfl, MU ST Aifes f&am g, it is under my consideration. SiRT 3ifaR

T BH JMMUBT 9T BT AlBT < S|

. ()
2 G IMEAATH T (VITAYR):  37eUeT HEIGdl, SR U H Il & BrIbdisl Bl AR

EIRCRIIRCICCIL)

ST. Yl FAER SN (ARURM): 37ede] Heled], Widge & BR W gqa far | ... (Fagm)

ARG BT A AR T .. (RGEF) I8 98 TWR Ao Bl .. (FaEH)

el HEGAT ¢ BH MY [P SN AR H Flel BT Qb & < | J4W AT e Blel aei
Q|

... (cgauT)
I FEST ¢ AU W d0 WA | e AfCAT &, I AIDbl H SR AR H qrel B
HrepT M|
.. (o)
S WESAT & A |G 3 S8 | AT VAT H{I BT
.. (orET)
MADAM SPEAKER: Please do not do this.
Now, Q. No. 261 .EShrima‘ci J. Shanta.

... (Interruptions)

UL WRSAT :  of W U PIeT ol doll| AT ATIRT U BIel ol Tl 82 T S<IoTd
AT B8 | MY ¥q 90 sy |

... (cgagm)


LH
Insert Q. and Answer - 261
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(Q. No. 261)
SR O, WA ¢ A e HEIGAT Sfl, SUAY JAMBRI & ATAR s RBR A STdTex
dTel 8% ~9e 34 Regarel f7es =4 4 .. (@9dr)
G HEIGAT ¢ AU U] Bl AAT H3R qIed Bl &, SATMY AT A §6 S|
. ()
SAS O, wwiar ¢ g9 2005 H b HrAHH P (hA1 ATl .. (Fagm)
JeaeT WG ¢ YD UISH FY A FR At E E, SAAY 3 F 96 Y|
. (@)
SAH O, W01 ¢ SHETE WRIGAT, D] S YR H @ Al WG A .. (@)

A el HRIGdT, SUAE TSN & ITUR &% WAR - AR dld 186
Jee ofee Rgerel e 9 W 99 2005 H UH BRIGH Yo (AT AT . (FaEF) $HDBT
IeTT TR H @ Tl TR AN, RIS W # @ arel dnl & fog difersd qern smeR-
I glaamd Suaer SR o1l .. () §9 AN B A< I qewW B 65 gaT wsi
H TG AN, fIPveR W H I8 drel Al & forg G g e Hifers gaem] Iuerer
FRM 7 AIREAT D=l Tl JaH B o1t 2l ... (aem)

LAY WRIGAT ¢ IATTH! U YT Bl AT HFR qlel & 21 377 IT G Al |

.. ()
S O, TTiaT ¢ S 9l DI &AM W W gY L (@ErE) # HIA S A8 S
gt .. (=)
Y WA ;AT IAD! I G Ao |

. ()
ST 1. T ¢ 9 IO B A HACH b Pl feha TSRl DI I3 fhar 121 3R I
R b A FIT 7. (FagH) H g8 W S A [P 59 Ao & ofaia fUse A ant
B QR D5 ARBR GRI Hel (el AARad MR Bl DI SueTer HREAT TT? .. (Fagm)
FT HIch WRDHR 7 AR R B A1 D1 87 Ife Bl 8, A1 IE R PAlcd ARBR

P9 qH ST B A DI FGHTEAT 27 .. (qer)




15.03.2011 12

FAR AT : HSH, PAICh B (ol JTHYUT IR MMSTATHASY & BARN Sl U

g ...(9g) FaER Al g% (A & d8d, SUd dgd Ad Al & Yalded HHed & oy

630 RIS W © PN ATl ... (FAUM) ¥ TP AT a1 dIGEYU AR ATSTATHSAT & T
529?@@?93%%@

D! IS BT 1145 BIS B0 © 3R Jeel IR 899 630 BRI BU Hive fhar g1 s
b B 302 BRI BUY BAlcd b oy Reflst &R gob &1 314l T I8l UR A Sl A QYd
fhy € S dw@m 45355 2, onfl 9% d't A wHM dwlic 8 ga 8 AT USEURN F,
ISP AT 33592 Bl B AR B S AN §9 W 2, ST WH & AN B 9 SY
Fifp AW TP Bdd 4500 B BT AT S HBMT § Y Bl 89 e B s96! U SR
3T W P, STeal A PN AlMh 3R TET AN ITH SAThR a9 SV .. (aer)

I HRISAT ¢ 3T o 96 W8V 3R 37T ot 1 Aifew < g, a1 SN 3R | dlo & forw
Y | 34 98 sy

. ()

A 1. T @ weledl, # A AT S W ST Aredl § b T /ol SATar TS &
3 a¥ 2009-10 & R 1270 BYIS BUY FAT Y 2008-09 B IRM 120 IS W
arrdfed fhu U 9 Safh 39 HrIHH B Bidde gRI sifam wu fear Siem aret 272 afe & a
S AT T Y B TEN g ©, SUD oY U IMMET B 1@l U AHbR [T Bl AR
AELIHAT 8, Sdfh AN AP ASHN g9 3Mded & folf IR @ 87 AT h-3dSh
AT TSI WRBR & F9T 4 Yo g8 o, SN Ifaid Wi &I, Sfedl 3l Harasy 3T
STTE W UGl 8% g9 61 erdl et off | a1 98 Ao ot ot =ne] 87 Af 81, @1 S9s
3T Peiced H fhad BR a9 Y €7 Ife TE, O w1 g9 A 3 Bl b faAd
Y. (aET)

AN oo Hed, U8l BN T8 B8 AT I 38 ¥, Wi 9 W@l o, VAMBAY SR
T e 8 Al TAeHSl Sl Wb et e o, fhe Sd SN ARBR JUI-1 FT H 3T,
Al gBell IR I Heqd fhar T 6 Q¥ WX B S e GRATS §, WER ©, ST W A 8 eI
S P! SRR 2| BAR QDI FAAIRIT I8 AT T I8 8, TS H AN BT 7T 9gd SATaT



rjs
cd by b1
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81 TAT &, oifbT el | WeT 39 a8 el <@, Sl P g e A1l 98l R Wik IR TR
@ & B! AT 9gd & R Bl O RET & IHD! < Y BN WRDR ... (FaET)
Ugel W A G ST 3fTUeh HeF 1 & A < & gl (raum)
LA WG ¢ A Y| Sl a1 JAu|
AR A HSH, U8l IR AN AHR 7 391 I HRIHA Yo a1, o & sfoem o

UEell SAl F91 HRIGH - SAER dld 8% A9 3faq R_srd A9 a9, 50,000 WIS

U BT JragT fhaT TAT| S UBel B A GIAT ... () A 6 YA AL, (FaEr)
e HRIGAT ¢ U8l D! Il G oy | Ieh! IR & QY|

... (9ur)
MADAM SPEAKER: Nothing else will go on record.

(Interruptions) ..."

PR Ao HeH, H g AE b HRA WROR T IS AW ATl DI HRE G AT IR
IS T 38,000 T TTI A% I HATE I Uorae de & W # AR & @ gl SO

g BT el gaml..(@agH) VAMBAY @iRE BIS-BIdl Whiwd off, I dawA o
AT ST U7 377l dh A8l el § 3R §9D d8d, SdIe’ ol 8% e 36T Ry

IR & T8 3@ T, ke DN & AR 15 @ A SIGT FbE 84 HOR BR b ¢l
T el HUT T ga o1 ()
G HESAT & ITh SR G Al |

HAN Aol HeH, I q1q STAER el 18w Aee e+ Rgsrel e & d8d g9R1 34
@%ﬁﬁéﬂﬂ?ﬁaﬁﬁaaﬁ%ﬁﬂﬂ%ﬂéaﬂﬁ%ﬁﬁwmmﬂﬁﬁlg

FIT TG AN AT SISUce! H & ... (FauF) $9 91 Dl & H DR BANI ARBR o 5
ARl @ UEEE @ SR Aren 6 e | B W afteR ® 5 9% gaa gl
forel.... (eragm)

e FRAGAT: AT 96 WY 3R 3 ARIGA BT IR < <

* Not recorded


rps
d. by c1.h 
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FAR Aeom: 9 ARl BT 7B e, 99 &1 g firer, fastelt firer, 9 @ orew < ¥ @
D, IID qedi Dl el AR 8 Feh, 39 AR Il DI g HReD BT SATER ATl 188
e Reract e 1 W1 B | IGH BART AW Sidb 81| I 918 BA1 Hegd b fh
B4 3R 3 g1 A1BV| S9a foy gae roflg it 3fard Ao a9 &Y a1 bal, et
Yo Femied Ieeufa St 7 @ off| g9 ared € 5 8R1 < o Wl <% 99| 39 faoe @
&N H TR T UH-Uh o WEHR F I HI 3R Iofig 37ard A1 &4 §H o 8 2
S ASHT & T8 2009-10 | U7 MRS TR DI ST Y B QAT 81 # AR F&=qT Bl
AT e § 6 Frifed WBR A Wofla e Smar AS B dEd S e B g g,
T8 3MUdT o™l IR AT 81 39 S8l & o™ Wi faoe & dga aft & o @ 8, 94
fepan < <ar 2l

3T 919 BT 9 AT e A fh O 89 TGl & R H 91 BRd © d had
R qrd T8 B ARy 5 B A e WSl | TEl B WD A1 SIS W 9gd SR
2l 0 I & W AT WHI I SIGI | 3 GHI gAY o @ 7, Hifh Ui Il B
fagm wwiell & g9 @i 81 7Y 9 3R Bl IMB bede AN B AT A FAfY BH S
THIH P AT TE B T | SR B I AU B g G B S, A 5 IS P AT
P 0D TBl RN © [h B9 AT B, 9 84 I8 A1 Al Us [P fHae WM € 8l
fpae @ a8t & @ 21 H |t |ieal 9 ol SR A 6 9 Sroel-om I W A
T B H AT G BT I ATl g [ T 3AUD IS Dl AR RIS BUY Rl B
U 81 o WRBR T B 3R S & I8 W1 dF] Bl 8, I R BRI BRI § A |qiaal
¥ orfiar dwll f6 39 AST # W&l &1 S<lcddic 9gd o gl B W Al Bl
TeargoN fodt § 5 el &1 W s wiftd e, RIfe g% 9 & ikl 1 <iedie
S T, Rith 9 9 AR g /W wiE ® &Fr W U9 R Sfd B, S8l W Bl
Sl Y% A TR SRR qh TSN Pl TAR B 3R AN B H AD! ZRAG A e,
FIIH M AT TS RUFASt & aR | BIg 81 a1 ©l SAIY 8H AD! gaicade R

Il SS9 < W8 2l
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SN T THIY AT ¢ IeyeT WEledl, g3 Gl ¢ {6 WG el B Farer 39 e H 3
Ugel TR TR IART 8, T R 8" =@l IR I8 81 I8 98 T 8, Sl Albad Pl Aad A&l AN
HIAT 21 AR < § 5@ ff g B g, A TS AN ATST AR A Seld § R gD BRI
B aifeT gfrerd 50-60 Ui d ral 1. (Faem) #9 ard wifd 4 gy &R fod =R g

GHR AIY| ... (@) 37eae #eIed, I§ Dl |l Tel ©§, Rt g3 die T8l f&dr S

%l Bl

A& [ HUAT A 2 MR AT S DI Y& go <l

Y ST THTET SETA : TG ATEH! H 3T ANl B et T8 2 A A R BIR Tl Fad
Tgdl 3w Sff ¥ 9 IRl W wM g fear ol S forg fastelt, o, aew, weor anf
T BT ¥ IS BT AT 27| T9 TILIY WRBR AT, A1 398 w8 ey 7= @ semres
St 9 wiferft 9918 8k ¥E der & 39 Rl @1 S @, w't W g glemsit o 49
R fear Syl (caem)

LAY WGAT: HUAT MY 96 WY | R ST Jh1er Fardd St &1 & a1 Reprs § gt |

..(eETEr)

MHW:WW@HE
$t S/ webter et : # A HA S | ST A g 6 O R 9 g SoTeT o g,
IFDH! T DIs HE Ah ST W 57 WX AT A AU He 3HH ST 1998 Wl gl R AT
¥ 1998 T @ @i & Refdfelce ¥ el € @1 ATH &A1, 3MUS! 98 N 2011 dh
™ TS, T=IAT AT AT B AT 3T =TT 7Tl B YU | 3T ST 4 HRal B © a8 fhd
TR T BT AT &1 &, IT 98 dY 2010-2011 T P © AT a9 1998 TP &1 & Ad Hxal
@l 87

A% I8 ¢ b Afd S A9 Nl Bl IoTreT WY 1l S giare) e g3 a’e &
Y| et diferdl IE off f6 S Sigl © 98l WR I QA QI H i g8 W BH B
gl A6 B, ST IOMSHR O OFT8 of 9N A BARI AH4S sl 8l arm| # @redl g &
3T |H AR W IdT¢ fh T He AT I FT 7 3R I= [ Ju] &9 a6 § & SIgn?

* Not recorded
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ARt A A e HEIQAT, H AN WS B garg HRAT Areal g b g
S 3TEH 91 WX BH 9 Bl LA ARG fhaT| gAN TRd AT hal R H 99 W & 3BT
Teh YIRS HIRUI &7 AT Dig ARBR I 8, A NG DI 307 B A A 37T aR
fear, S @ & fau ®El S e @, SUS AU A Wi T8 B AN weed TS
FaTe Y81 § 98 IE¥ WaTd ® fF g TR Al & foIg F Wi @ 87 e e ofet
PR PR © SADT q81 B I ©, SAAY AR ATl 186 (M & d8d gd I8 Hel (b
TR AT DI qE G WY, S8l 4 X§ @ B, S8l W I QAT 8, ool Poved 8 fdeel
g 78 ¥8 Wl SIE B 1 2] B <l § P BY R 9% a8l g A S € SR gEr
SR FE @ & [P a1 81 W 3T g8f 9 s 7 oMy, because this is connected with
their source of livelihood. 3R &7 S Bl R I < W&l WR AT BI Jfaer S A
TE BN 1 fR 9 arg 317 SYN SfR B9 98! b dgl %8 SMuN | S/l g9 I8 Hel (b o
TP 8 Wb I© Ul S8 Bl SIAU HReb IR S|

S I e AH ST B Hel T 2 A WRA TRBR A1 DT [ Flfearaieres <t
2l 94 & ol BART HAT & B [ Felfaafaferd! oar & 6 oy Sl dears oRad 8iik
3Mg QAT AT @R BN, Sife aRad H a8f 81 9| S8l 9P PHe B ST DI a1 © Al
faeell TSR 7 W Ug 1997 @M o, 16 § a¥ 2002 A1, B a9 2007 a1 21 s9ab
g # FE FHE Al e 39 W fAega Rive 78 € o st ase Ruferdt <
IR ST A TGN AN BT 59 BT B dad ohx 3 |
oY dgepid WY : 37eUET HEQAT S, T Tl S 7 39 Ao § AT Aigal Dl Sied &
forg wer g, g9a fog & w75 S @I g=IaTe <A1 AredT g1 SaTeR dre 8% e fres
3R gl Sl B H MO SATer U feAr &, TN MU del §l # B STareR ol
5% 39 AT # A Bad 62 WER B, A © e, A [Tl 3R SfRwmare S 9 T8 ©
Sqfh IAD! M 10 G A FUR 2| 39 IoIC H A TH JIR & [y Sarar 3y srafed
&1 fpar 21 # A H/A S | S Ared g (W guR, W RSdeuHT BT 7RIS, |
ST 1.1.95 & FHY DI BIIGT g1 o1, B9 I9 THI Redaqdie & fog o W <&@l off,
HERTSE, H S1d § 39 fIUTT &1 #3121, AT 899 Yo &1 oAl, I G 89 1.1.95 Bl dRE
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ﬁ1.1.95wwwsﬁ?w%sﬂa§aﬁﬁﬁﬂﬁsﬁﬁﬁ7ﬁ,wﬁ?ﬂﬂ‘fﬁwwg
TS DI S T B AR F AR A Sl W 8, Agdl TaTHS ITdhI HGG HRA b (g T
qE WHIH AN HA? WA § T T80 T, $HD oY IRBR T J&8 B Sl & 27
AR Ao : IeFE WEIS], AHY WS 7 S gAld YOl & SUb By dHHcH ol |
HE A P AR A Ew ARE & d8d g9 o B 65 I AR oY ©, FlD qgl
I Q] @R 2| g9 3felTdl 89 I8 I S © b g <er 4 {5l 7 el wH o e
g1 BT U HATT & dq8d SATR ol 18% R @ a e 9919 &, o divagdt &
Ted e RS € SR guvT sfsuavdeidl 8, Ol 6 Bl 3R #ead weR &, S9! Wt 8hn
form 21 3w 4w fafies w1, a8 § wrcht € af e SareR ofet ew fee & dJgd ua
R Torer Y e o1l a8 Rerd safore fear on 5 fam O O 81, Sk a9+ 9 A
I A § SR B AW Ad © 5 Rl U WM & wiew 9 9R ' T8 ed U g,
ifp R®r gofel & A1e {841 b IS AU 911 ATl 89RO H-YoR R&RI 8, I
ISY HH B A dTel FHI H T bl HIo[al Wil 1 fddr R b, dfed 37 dlel qa7d
H 3R Tl T 99, 899 9 91d Bl UgAd gy, o & # g8l Fel fh AR S srgva
B & TATeR ATd 8% (e & d8d, U] <& gY, N S WA oia Ml AT AreTT
IR B, IHH BAT UH.ATS.U. BT |l SYC foram 21 H I8 qamn arsd! § 6 89 WRBR 59
I P TRIC e Bl § [ 6w adt 7 iR 5w wRepR 7 @ fpan 27 &% I8 < § 6
T & BRI 7 S W TR Srgwa B, fft ff wReR @1, R oft it @1 <@ @, ' 99
e 21 & W9 Al & oy fAdex 1w a1fs I TR SN & H1Y, S A ATl
Y el T, SHD! TH 3R T IRE § TS 3R 37 Tl F9T 3 Ace! YIS Tl 8, T
HIS[GT Tl DI STAT DRAT 3R TAN TR fhd SR A T4 ©, I el bl 1 8° el Y,
e wfasy # W 7 99 3R TRg ArN B W o 7 A B Rived # 8 @1 wm1-
R qrgoord AT el |
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SHRI R. THAMARAISELVAN : Thank you, Madam Speaker. As per the
Planning Commission Report, more than 62 million people in India -- out of a
total population of more than 1.2 billion -- live in urban slums. There will be a
shortage of more than 25 million houses for them in the coming years. Of course,
the Government did take an initiative to make India slum-free country, and the
Rajiv Awas Yojana was announced a few years back to translate this objective
into a reality.

Therefore, I would like to know this from the hon. Minister, through you,

Madam Speaker. How many housing units have been constructed since 2009 till
now under the Rajiv Awas Yojana throughout the country?
AN AT : HEIG], Aol AEN ATSHT J4 a9 &1 &, 39d! HURE 9@ a9 2009-10 |
T B gal &l RS 98 & folg & e Il &1 19 Ay €1 O #9 Hd oo SR
f&ar on f5 15 wal A4 wd ot @1 W P R A Bl W W) R A 9 || S
THIRT 8, STH Wl Abs B 9gd S ol IS9P oIy 84 U491 < g 8| SfareR drel 8%
e & T8d 15.7 AE A A AT BI 89 Ho 89 SAIeR Alel 6% M¥F & d8d « gb
& Iofla A ST B SRl S & MRS g Wt 8 q1 W™ A B | 89 Wi B
AT I8 B | P& BT

B


Inderjeet
fd fld.
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(Q. No. 262)@
SHRI N. CHELUVARAYA SWAMY : Madam, as all of us are aware, a lot of

advertisements, tele-serials and other programmes are showing women and
children in a very bad taste, which is not in the interest of the common people. It
should be banned immediately. Keeping this in view, I would like to know from
the Minister whether this perversion is abetting the young generation to commit
more crimes. If so, whether it has endangered the safety of women by making
them vulnerable to instances of rape, blackmailing, etc., and what steps have been
taken by the Union Government to curb such vulgarity in the electronic media?

SHRIMATI AMBIKA SONI: Though this question does not quite flow from the
original question, yet I know that this question is bothering probably every single
Member of this House -- the content on television, the projection of weaker
sections, especially women and maybe, sometimes, children. I would like to tell
the hon. Member and, through you, Madam, the whole House that the Ministry has
worked over the last ten months in a focussed manner with all private channels of
general entertainment. I know that hon. Shri Sharad Yadav had raised a similar
issue two or three days ago and that is why I am answering this question. We are
right on the threshold of announcing self-regulatory mechanism which would
control in a self-regulatory manner the content on television according to a
predetermined code of content. We have an Act of Parliament through which we
lay down an advertisement code and a content code. But it is not followed as it
should be. So, we are going to have a two-tier mechanism — a self-regulatory
mechanism which would deliver a judgment and resolve the issue which would
come to them in the form of a complaint from the civil society and if they are not
able to resolve that complaint, the Ministry would then step in. I am not sure if the
hon. Members have noticed over the last couple of months the television news
channels on their own putting spots in television advising civil society, advising

the public that if they have complaints on content or on the choice of the
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programming of that particular channel, they have been given a telephone and a
website to write to and correspond with. We are also interacting with them.

There are several other steps which have been taken by the Ministry. We
were recording 150 channels till last year. We have made that to 300 channels. We
have asked the State Governments to put in State Advisory Committees and
District Advisory Committees to monitor content on television. Those which come
under the ‘regional’ category they write to us, and the officers have been
authorized at the district and State levels to take action if any television channel
violates the code of conduct.

MADAM SPEAKER: Please put your second supplementary, but it should be
pertaining to the original question.

SHRI N. CHELUVARAYA SWAMY : I would like to know from the Minister
whether the Government has cleared a proposal of commissioning a new
programme and content for the national broadcast worth Rs. 142 crore. If so,
whether the Government is considering giving importance to the agricultural
sector like, for example, propagating latest inputs, research technologies, etc.
MADAM SPEAKER: Ask one question and do not ask too many. Please ask one
pointed question.

SHRI N. CHELUVARAYA SWAMY : In respect of educational sector, will they
give suggestions to the candidates who have completed their matriculation,
intermediate and college education in terms of their further studies and
employment opportunities in various fields and if not the reasons for the same. E
I would like to know whether the Government would now consider to give
importance to the agriculture and educational sector in Doordarshan.

SHRIMATI AMBIKA SONI: Madam, it is quite true that in the Eleventh Plan, a
sum of Rs.142 crore has been approved. This new Plan envisages production and
acquisition of fresh software and would probably be able to get us programmes
from six to 14 hours for different channels so that we can improve the quality,

content and the technological upgradation of channels at the national level. In
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addition to this, Doordarshan, which is a public broadcaster, has always paid very
great attention to rural programming. In fact, I can say without being contradicted
that there are over 600 channels in the country today which have got permission to
uplink and down-link. Probably, Doordarshan is the only national network which
creates content for rural audiences and has gone into minute details of giving
information not only of national flagship programmes like the Mahatma Gandhi
Rural Employment Guarantee Scheme, Anganwadis, Sarva Shiksha Abhiyan,
National Rural Health Mission but also of agriculture specific programmes which
we create and generate in cooperation with the Ministry of Agriculture and
Ministry of Panchayati-raj. They are specifically on prices, mandi prices. They are
given specially for crop ailments, the type of fertilizers and other inputs which go
into agriculture. We are trying to micro inform our rural community about the
latest technology through the Doordarshan services. We have also upgraded the
national network. Even though there are only 14 regional channels through our 15
network stations also, we have what is called Narrow Casting our channels so that
a particular channel can incorporate adjoining areas so that area-specific
information is given. Information regarding the different region is naturally
different in inputs. We are doing the Narrow Casting to fine tune the inputs given
to the farming community. We have also upgraded our programming to advertise
before so that the farming community knows as and when the specific
programmes are coming. Besides this, the agriculture communities those living in
the far reaches of the country where only Doordarshan goes, I would like to
inform the hon. House that our digital Doordarshan Direct to Home is now slated
for a big jump forward. We have 58 channels on DD Direct, by December 2011
they will be up to 97 channels and by December 2012 we will have 200 channels,

all free to air on DD Direct. That is what is there.
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(Q. No. 263)
SHRI SAMEER BHUJBAL : I would like to bring to your kind notice that the
scheme of the Jawaharlal Nehru National Urban Renewal Mission is a very
successful scheme; only due to this scheme, the urban cities got proper
development of infrastructure.

I would like to know through you, Madam, the budgetary allocation that is
made for the year 2011-12, for providing basic urban services and infrastructure
through JNNURM for the urban cities of the State of Maharashtra. E
PROF. SAUGATA ROY: Madam, I am thankful to the hon. Member that he has
praised the success of the INNURM. But I may state that it is not a scheme, it is a
seven year old mission. The total allocation for the State of Maharashtra for seven
year was Rs.5,055 crore which was increased to Rs.5,505 crore. All that money
has been more or less spent and the fund remaining for Maharashtra is only about
Rs.85 crore. So, it is not a question of annual allocation. It is a question of seven
year mission period allocation out of which only Rs.85 crore remains for
Maharashtra.

SHRI SAMEER BHUJBAL : There are almost 62 cantonment boards in India and
in a big way civil population is growing in the cantonment boards. Through a
written Question I had asked the Defence Ministry also as to the provisions made
for the development of the infrastructure in the cantonment boards. The Ministry
at that time had said that the Ministry of Urban Development has taken a stand
that the cost of the infrastructure development falling within the cantonment areas
will have to be borne by the respective cantonment boards. I would like to tell the
hon. Minister, through you Madam, that the cantonment boards are having a lot of
problems of infrastructure like water, roads and sewerage. Does the Ministry have
any scheme for these cantonment boards?

PROF. SAUGATA ROY: Madam, I may state that wherever a cantonment board
i1s in the vicinity of a mission city, it can be brought within the purview of

JNNURM. For example, Deolali cantonment is in the vicinity of Nashik and so,
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there is no restriction of bringing Deolali within Nashik for the purpose of urban
development.

W. IR : AFTE ABGI], TR A (P Wb R ST 9¢ @ § 3R T RS ds
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SIR OIST 3fBATordl B el H g@rge &I ofl, T 7 IRk 31 v Rue o) A
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MADAM SPEAKER: Nothing will go on record.

(Interruptions) ..."

* Not recorded



15.03.2011 30

W, WA Y™ ;Y8 9 WE © 3R UB! AR Ul § (P ASUAivY, geics |l
Afee o B At T are] @t off &R a8 g i BN fRume # ord T 7, v Mg
3% SR Us 3RaT Urae! Qleffdued arel o@d ¢l # sa=1 Sl & b I8 fFgwme o
ATSTERATH I& &1 S I W B arell 8, TE AR e B

N W e (TS STR): sreue HElew, U HY Ao & 99y, 99a fg smum)

gATG| SAERATd 8% 3Rad Rygd oM & d8d Rd IR & RE 9 TR DI
ufedtes SRUIE @ g &’ < 1 X1 €1 89 I8l Has A ave Bl A 9gd W 99 & TS g
e HEIGAN, H IUD: HIH W SN dledl § b 391 99 B R @ 7 R
P AT E TR EANIHF P R IT A WA awa g fFsm NI 3
@ T A T 89 U GRBRI Dl AT 9T WRBR B Sl TNIUIS HET 8, Ih] Ul DI
ARTEEH < @ 2 6 7 o9 f59 e W Foi? U8 ¥ 4500 99 I I8! §, S8l wed R Tl
T T A1 o RE S| /D! a8 A Sl Dol Bl @M, SAA g4 D [T RN Dls AT A
T MgSATST & ST bl 2 AT Io AT WSl W I ST e |
W, AW I BER R WA S A geie wier 3§ qann 6 ot 9% Fgw @ 65 fes
e & folT 15260 a9 WoR &1 T8 &l olfhd 89 991 &1 WiAhaoee MR i sRaT
SAATHE W HR ol € b Al AR g9, ga a9l fAeret ok 39 & &1 a9 g ARyl wfeh
fhd e W a9 FTorill, Tg T IRAR 97 B 3nft 96 89 ol 7 78RS § 299 RIS
¥UY 95 99 W¥ed & fy Ry 21 498 S S 9% WK §, I8 35 U Y B WRDR
M 7 iR TR® S ST BIC IR ©, 98l 50 Ufie 30U B WRER ol Bl 9 fhE e W
Feifered uie RS iR Uh WA WRUS @ldhe 9187, Sl & 9 a1 &l Sb I
=T b |

MADAM SPEAKER: Q.264. Shri Joseph Toppo — Not present.
Shri Harish Choudhary.
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12.00 hrs.
(Q. No. 264)

S gdter <terdt : srener WA, # omue wemw & #A Sft F wEr e g R W Re iR

& 3R G T 1961 H SHIUAT g5 ol A IH WHI UYRAT DI AAT 6,34,000 | T 2001

H q SFRIUMT 8g A1 98 3,50,000 3NN %8 T 3R S §AMI DI SHIUAT gs, I T 1961
H 6,77,000 ofl, 98 ¥ 2001 ¥ 19,35,000 B TS| W 1960 & qra 89 ANT UYAT AR AT &
IR § FAY 3R a1 98 B I8 & JAT ATSMIY g 97 38 8, U ORIl & 3fSX $q 7
3R Uggell | X BIAT S @ 2| B IR B WG A YAl BIS A G1¢, S 2H TRl Bl
URARS AR TR AU A AR Tl U, ITh! AT DA ¥, YT IrraRol g <2 § 199 9+,
T W PIs ARBR BT AT 27

THE MINISTER OF AGRICULTURE AND MINISTER OF FOOD
PROCESSING INDUSTRIES (SHRI SHARAD PAWAR): Madam, in the reply

we have given details about various schemes which will protect the interest of the
cows, buffaloes, piggery, poultry and all other sections. There are a number of
schemes and substantial money has been spent in this country. This particular
question is mainly for losses and I will not be able to give the exact information
about hon. Member’s particular area. If he asks me a separate question, he could

give me notice. I have no objection in giving him additional information.
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(Q. No. 265)

SHRIMATI DEEPA DASMUNSI : Madam, I would like to know from the
Government as to whether the Government has taken note of local productivity
enhancement techniques that have already provied their effecacy. For example, in
the district of Jalpaiguri in West Bengal there is a person......(Interruptions)
MADAM SPEAKER: You may please ask a pointed question.

SHRIMATI DEEPA DASMUNSI : There is a person who is doing extremely well,
who is taking a small plot and doing extremely well agricultural activities. I am
thankful to the Hon. President of India and the Hon. Prime Minister for having
sent their own teams there. I would like to know that the agricultural productivity
that is taking place in small rural areas.......(Interruptions)

MADAM SPEAKER : Hon. Minister, you may respond to the question.
SHRIMATI DEEPA DASMUNSI : Madam, I have not yet asked the question.
MADAM SPEAKER : You may ask the question quickly. We are running out of
time now.

SHRIMATI DEEPA DASMUNSI : Is there anything that the Government is doing
to promote such productivity enhancement technique with other countries?

THE MINISTER OF AGRICULTURE AND MINISTER OF FOOD
PROCESSING INDUSTRIES (SHRI SHARAD PAWAR) : We have signed
many agreements with many countries. One of the important issues that we
always take int0o consideration whether any country can provide any such
technology which will improve production; whether any country can supply germ
plasm which will be useful in improving the productivity. We always keep these

things in mind and we always keep such issues in our agreements.
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12.00 hrs.
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now, papers to be laid.
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI ARUN YADAYV): Madam, I, on behalf of Shri Sharad
Pawar, beg to lay on the Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Crop Processing Technology, Thanjavur, for the year 2009-
2010, along with Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government of
the workings of the Indian Institute of Crop Processing Technology,
Thanjavur, for the year 2009-2010.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.
(Placed in Library, See No. LT 4191/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, I,
on behalf of Shri Ghulam Nabi Azad, beg to lay on the Table a copy of the
Outcome Budget (Hindi and English versions) of the Ministry of Health and
Family Welfare for the year 2011-2012.
(Placed in Library, See No. LT 4192/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (PROF. SAUGATA ROY): Madam, I, on behalf of Shri Kamal
Nath, beg to lay on the Table:-
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A copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 619A of the Companies Act, 1956:-

(a)

(b)

(©)

2)

3)

(i)

(i)

(i)

(i)

(i)

Review by the Government of the working of the Kolkata Metro Rail
Corporation Limited, Kolkata, for the year 2009-2010.
Annual Report of the Kolkata Metro Rail Corporation Limited, Kolkata,
for the year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 4193/15/11)
Review by the Government of the working of the Chennai Metro Rail
Limited, Chennai, for the year 2009-2010.
Annual Report of the Chennai Metro Rail Limited, Chennai, for the year
2009-2010, along with Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 4194/15/11)
Review by the Government of the working of the Bangalore Metro Rail
Corporation Limited, Bangalore, for the year 2009-2010.
Annual Report of the Bangalore Metro Rail Corporation Limited,
Bangalore, for the year 2009-2010, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 4195/15/11)

Two statements (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at item No. (a) and (b) of (1) above.

A copy of the Delhi Metro Airport Express Line, General Rules, 2010

(Hindi and English versions) published in Notification No. G.S.R. 767(E) in
Gazette of India dated 17™ September, 2010, under Section 102 of the Metro

Railway (Operation and Maintenance) Act, 2002.

(Placed in Library, See No. LT 4196/15/11)
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THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION
AND MINISTER OF CULTURE (KUMARI SELJA): Madam, I beg to lay on the
Table a copy each of the following papers (Hindi and English versions):-
(1)  Detailed Demands for Grants of the Ministry of Housing and Urban
Poverty Alleviation for the year 2011-2012.

(Placed in Library, See No. LT 4197/15/11)
(2)  Detailed Demands for Grants of the Ministry of Culture for the year 2011-
2012.

(Placed in Library, See No. LT 4198/15/11)
(3)  Outcome Budget of the Ministry of Culture for the year 2011-2012.

(Placed in Library, See No. LT 4199/15/11)
THE MINISTER OF STATISTICS AND PROGRAMME IMPLEMENTATION
(DR. M.S. GILL): Madam, I beg to lay on the Table a copy of the Detailed
Demands for Grants (Hindi and English versions) of the Ministry of Statistics and
Programme Implementation for the year 2011-2012.

(Placed in Library, See No. LT 4200/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, I,
on behalf of Shri G.K.Vasan, beg to lay on the Table a copy each of the following
papers (Hindi and English versions):-
(1)  Detailed Demands for Grants of the Ministry of Shipping for the year 2011-
2012.

(Placed in Library, See No. LT 4201/15/11)
(2)  Outcome Budget of the Ministry of Shipping for the year 2011-2012.

(Placed in Library, See No. LT 4202/15/11)
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THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRI AJAY MAKEN): Madam, I beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the Ministry of
Youth Affairs and Sports for the year 2011-2012.
(Placed in Library, See No. LT 4203/15/11)
THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): Madam, I beg
to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English
versions) of the Ministry of Consumer Affairs, Food and Public Distribution for
the year 2011-2012.
(Placed in Library, See No. LT 4204/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): Madam, I beg to lay on the Table:-
(1) A copy of the Annual Accounts (Hindi and English versions) of the Port Blair
Municipal Council, Port Blair, for the years from 1990-1991 to 1997-1998, together
with Audit Report thereon.
(Placed in Library, See No. LT 4205/15/11)
(2) A copy of the New Delhi Municipal Council (Maintenance of Accounts)
Regulations, 2010 (Hindi and English versions) published in
Notification No. 13/47/2010/UD/MB/334-335 in Delhi Gazette dated
100 J anuary, 2011, under Section 389 of the New Delhi Municipal
Council Act, 1994.
(Placed in Library, See No. LT 4206/15/11)
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THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, |
beg to lay on the Table a copy each of the following papers (Hindi and English
versions):-
(1)  Detailed Demands for Grants of the Department of Space for the year 2011-
2012.

(Placed in Library, See No. LT 4207/15/11)
(2)  Outcome Budget of the Department of Space for the year 2011-2012.

(Placed in Library, See No. LT 4208/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF URBAN
DEVELOPMENT (PROF. SAUGATA ROY): Madam, I beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the National

Capital Region Planning Board, New Delhi, for the year 2009-2010, along with

Audited Accounts.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.
(Placed in Library, See No. LT 4209/15/11)
(3) A copy of the Detailed Demands for Grants (Hindi and English versions) of
the Ministry of Urban Development for the year 2011-2012.
(Placed in Library, See No. LT 4210/15/11)

(4) (1) A copy of the Annual Report (Hindi and English versions) of the Delhi

Urban Art Commission, New Delhi, for the year 2009-2010.

(i1) A copy of the Annual Accounts (Hindi and English versions) of the Delhi

Urban Art Commission, New Delhi, for the year 2009-2010, together

with Audit Report thereon.
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(%) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (4) above.
(Placed in Library, See No. LT 4211/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, I,
on behalf of Shri S.S.Palanimanickam, beg to lay on the Table:-
(1) A copy of the Public Provident Fund (Amendment) Scheme, 2010 (Hind1
and English versions) published in Notification No. G.S.R. 956(E) in Gazette of
India dated 7™ December, 2010, under Section 12 of the Public Provident Fund
Act, 1968.

(Placed in Library, See No. LT 4212/15/11)
(2) A copy of the Prevention of Money-Laundering (Maintenance of Records
of the Nature and Value of Transactions, the Procedure and Manner of
Maintaining and Time for Furnishing Information and Verification and
Maintenance of Records of the Identity of the Clients of the Banking Companies,
Financial Institutions and Intermediaries) 3" Amendment Rules, 2010 (Hindi and
English versions) published in Notification No. G.S.R. 980(E) in Gazette of India
dated 16 December, 2010, under Section 74 of the Prevention of Money
Laundering Act, 2002, together with an explanatory memorandum.

(Placed in Library, See No. LT 4213/15/11)
(3) A copy each of the following Notifications (Hindi and English versions)
under sub-section (7) of section 9A of the Customs Tariff Act, 1975:-

(1) G.S.R.68(E) published in Gazette of India dated 7 February, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 94/2006-Cus., dated 7t
September, 2006.
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G.S.R.69(E) published in Gazette of India dated 7" February, 2011,
together with an explanatory memorandum seeking to impose
definitive anti-dumping duty on imports of Barium Carbonate,
originating in, or exported from China PR, in pursuance of the final
findings of the designated authority.
The Customs Tariff (Identification, Assessment and Collection of
Anti-dumping Duty on Dumped Articles and for Determination of
Injury) Amendment Rules, 2011 published in Notification No.
G.S.R.154(E) in Gazette of India dated 1* March, 2011, together
with an explanatory memorandum.
G.S.R.139(E) published in Gazette of India dated 1* March, 2011
making certain amendments in the Notification No. 42/96-Cus.,
dated 23" July, 1996, together with an explanatory memorandum.
(Placed in Library, See No. LT 4214/15/11)

(4) A copy each of the following Notifications (Hindi and English versions) under

section 159 of the Customs Act, 1962:-

(1)

(i)

(iii)

G.S.R.77(E) published in Gazette of India dated 9™ February, 2011
together with an explanatory memorandum seeking to provide full
exemption from all the duties of customs on specified goods imported
in relation to organization of the International Cricket Council World
Cup 2011 subject to specified conditions.

G.S.R.91(E) published in Gazette of India dated 9" February, 2011
together with an explanatory memorandum seeking to exempt jute
products, mentioned therein imported from Bangladesh from additional
duty of customs leviable thereon.

G.S.R.155(E) published in Gazette of India dated 1% March, 2011
together with an explanatory memorandum prohibiting import of
Acetate Tow and Filter rods other than by Filter Cigarette

manufacturers.
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(iv) G.S.R.156(E) published in Gazette of India dated 1* March, 2011
together with an explanatory memorandum seeking to supersede
Notification No. 26/2002-Cus.,(N.T.) dated the 13" May, 2002.

(V) G.S.R.157(E) published in Gazette of India dated 1% March, 2011
together with an explanatory memorandum seeking to supersede
Notification No. 76/2003-Cus.,(N.T.) dated the 12" September, 2002.

(vi)  G.S.R.140(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 25/1999-Cus., dated 28 February,
1999.

(vii) G.S.R.141(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 22/2003-Cus., dated 4t February,
2003.

(viii) G.S.R.142(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 14/2004-Cus., dated gt January,
2004.

(ix) G.S.R.143(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 69/2004-Cus., dated oth July, 2004.

(x)  G.S.R.144(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 45/2005-Cus., dated 16™ May,
2005.

(xi) G.S.R.145(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 23/2010-Cus., dated 27" February,
2010.
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G.S.R.146(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 20/2006-Cus., dated 1% March,
2006.

G.S.R.147(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 21/2002-Cus., dated 1 March,
2002.

G.S.R.148(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 28/2010-Cus., dated 27t February,
2010.

G.S.R.149(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 29/2010-Cus., dated 27" February,
2010.

G.S.R.150(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum seeking to exempt gold and
silver in copper concentrate from basic customs duty.

G.S.R.151(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to exempt

packaged software from additional duty of customs.

(xviii) G.S.R.152(E) published in Gazette of India dated 1% March, 2011,

(xix)

together with an explanatory memorandum seeking to exempt works of
art from duties of customs.

G.S.R.153(E) published in Gazette of India dated 1% March, 2011,
together with an explanatory memorandum seeking to prescribe

effective rates of export duties.
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G.S.R.93(E) published in Gazette of India dated 14™ February, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 13/2010-Cus., dated 19" February,
2010.

(Placed in Library, See No. LT 4215/15/11)

(5) A copy each of the following Notifications (Hindi and English versions)

under sub-section (4) of section 94 of the Finance Act, 1994:-

(1)

(i)

(iii)

(iv)

)

(vi)

The Works Contract (Composition Scheme for Payment of Service
Tax) Amendment Rules, 2011 published in Notification No. G.S.R.
158(E) in Gazette of India dated 1** March, 2011, together with an
explanatory memorandum.

The Service Tax (Determination of Value) Amendment Rules, 2011
published in Notification No. G.S.R. 159(E) in Gazette of India
dated 1* March, 2011, together with an explanatory memorandum.
The Service Tax (Amendment) Rules, 2011 published in
Notification No. G.S.R. 160(E) in Gazette of India dated 1% March,
2011, together with an explanatory memorandum.

G.S.R. 161(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 26/2010-Service Tax dated 22™
June, 2010.

G.S.R. 162(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to exempt the
taxable service of business exhibition, when provided by an
organizer of business exhibition for holding a business exhibition
outside India.

G.S.R. 163(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to exempt the

taxable service of execution of works contract, when provided for
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(ix)

(x)
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the purpose of carrying out construction of new residential complex
or part thereof, or for completion and finishing services of
construction of new residential complex or part thereof under
Jawaharlal Nehru National Urban Renewal Mission and Rajiv
Awass Yojana.

G.S.R. 164(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to exempt the
taxable service of general insurance, when provided by an insurer
carrying on General Insurance Business to any person for providing
insurance under the Rashtriya Swasthya Bima Yojna.

G.S.R. 165(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to exempt the
taxable service of transport of goods by road, rail or air, provided to
any person located in India, when the goods are transported from a
place located outside India to a final destination which is also
outside India.

G.S.R. 166(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to exempt the
taxable service of transport of goods by air from service tax leviable
under Section 66 of the Finance Act to the extent so much of the
value as is equal to the amount of air freight included in the value
determined under Section 14 of the Customs Act, or the rules made
thereunder for the purpose of charging customs duties.

G.S.R. 167(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to exempt
services provided in relation to the execution of works contract,
when provided wholly within an airport and classified under the

taxable service of airport.
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G.S.R. 168(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to exempt
services provided in relation to the execution of works contract,
when provided wholly within the port or other port, for construction,
repair, alteration and renovation of wharves, quays, docks, stages,
jetties, piers and railways.

The Export of Services (Amendment) Rules, 2011 published in
Notification No. G.S.R. 169(E) in Gazette of India dated 1* March,
2011, together with an explanatory memorandum.

The Taxation of Services (Provided from Outside India and
Received in India) Amendment Rules, 2011 published in
Notification No. G.S.R. 170(E) in Gazette of India dated 1* March,
2011, together with an explanatory memorandum.

G.S.R. 171(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, making certain
amendments in the Notification No. 26/2004-Service Tax dated 10™
September, 2004.

G.S.R. 172(E) published in Gazette of India dated 1** March, 2011,
together with an explanatory memorandum, making certain
amendments in the Notification No. 8/2006-Service Tax dated 19"
April, 2006.

G.S.R. 173(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, making certain
amendments in the Notification No. 1/2006-Service Tax dated 1*
March, 2006.

G.S.R. 174(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum, seeking to supersede

Notification No. 9/2009-Service Tax dated the 3™ March, 2009.
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(xviil) The Point of Taxation Rules, 2011 published in Notification No.
G.S.R. 175(E) in Gazette of India dated 1% March, 2011, together
with an explanatory memorandum.

(Placed in Library, See No. LT 4216/15/11)
(6) A copy each of the following Notifications (Hindi and English versions)
under sub-section (2) of section 38 of the Central Excise Act, 1944:-

(1) G.S.R. 116(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to provide
concessional duty of 1% on specified items subject to condition
no CENVAT credit has been taken on the input goods or service.

(i)  G.S.R. 117(E) published in Gazette of India dated 1¥* March, 2011,
together with an explanatory memorandum seeking to provide
concessional duty of 5% on specified items.

(iii) G.S.R. 118(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 3/2006-C.E. dated 1** March,
2006.

(iv)  G.S.R. 119(E) published in Gazette of India dated 1¥ March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 4/2006-C.E. dated 1* March,
2006.

(v)  G.S.R. 120(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 5/2006-C.E. dated 1*' March,
2006.

(vi)  G.S.R. 121(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 6/2006-C.E. dated 1** March,
2006.
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G.S.R. 122(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum rescinding
Notification No. 49/2006-C.E. dated 30" December, 2006.

G.S.R. 123(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 8/2003-C.E. dated 1* March,
2003.

G.S.R. 124(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 59/2008-C.E. dated 7™
December, 2008.

G.S.R. 125(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 10/2006-C.E. dated 1
March, 2006.

G.S.R. 126(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 29/2004-C.E. dated 9" July,
2004.

G.S.R. 127(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 30/2004-C.E. dated 9" July,
2004.

G.S.R. 128(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to exempt
job worker who undertakes job work in respect of final products
falling under chapter 61, 62 and 63 from payment of excise duty.

G.S.R. 129(E) published in Gazette of India dated 1* March, 2011,

together with an explanatory memorandum seeking to exempt
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excise duty on packaged software not falling under MRP based
assessment.

(xv) G.S.R. 130(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 3/2005- C.E. dated 1%
March, 2005.

(xvi) G.S.R. 131(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to exempt
inter unit transfer of the parts components, assemblies or sub-
assemblies required from one or more factories to another factory
of same manufacturer for manufacturer of power tillers.

(xvii) G.S.R. 132(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to supersede
amendments in the Notification No. 76/86-C.E. dated 10"
February, 1986.

(xviii) G.S.R. 133(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to provide
payment of duty on perfumes cleared the factory of manufacturer
directly for sale at a retail showroom.

(xix) The CENVAT Credit (Amendment) Rules, 2011 published in
Notification No. G.S.R. 134(E) in Gazette of India dated 1
March, 2011, together with an explanatory memorandum.

(xx) The Central Excise (Amendment) Rules, 2011 published in
Notification No. G.S.R. 135(E) in Gazette of India dated 1*
March, 2011, together with an explanatory memorandum.

(xxi) G.S.R. 136(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to supersede

Notification No. 18/2002-C.E. dated 13™ May, 2002 and fixing
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the rate of interest at eighteen percent per annum under Section
11AA.

(xxii) G.S.R. 137(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum seeking to supersede
Notification No. 66/2003-C.E. dated 12™ September, 2003 and
fixing the rate of interest at eighteen percent per annum under
Section 11AB.

(xxiii) G.S.R. 138(E) published in Gazette of India dated 1* March, 2011,
together with an explanatory memorandum making certain
amendments in the Notification No. 20/2001-C.E.(N.T.) dated
30™ April, 2001.

(Placed in Library, See No. LT 4217/15/11)
(7) A copy of the Outcome Budget (Hindi and English versions) of the
Flagship Programmes for the year 2011-2012.

(Placed in Library, See No. LT 4218/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI PRENEET KAUR): Madam, I beg to lay on the Table:-
(1) A copy of the Outcome Budget (Hindi and English versions) of the
Ministry of External Affairs for the year 2011-2012.

(Placed in Library, See No. LT 4219/15/11)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the Indian

Council for Cultural Relations, New Delhi, for the year 2009-2010.

(1) A copy of the Annual Accounts (Hindi and English versions) of the Indian
Council for Cultural Relations, New Delhi, for the year 2009-2010,

together with Audit Report thereon.

(i11)) A copy of the Review (Hindi and English versions) by the Government of

the working of the Indian Council for Cultural Relations, New Delhi, for

the year 2009-2010.
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(3) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (2) above.
(Placed in Library, See No. LT 4220/15/11)
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): Madam, I, on behalf of Shri Gurudas
Kamat, beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions)
under Section 26 of the National Investigation Agency Act, 2008:-
(1) S.0. 2974(E) published in Gazette of India dated 16" December,
2010, appointing Shri Dayan Krishnan, Advocate as Special Public
Prosecutor for conducting the cases of the National Investigation
Agency under the National Investigation Agency Act, 2008.
(i)  S.0O. 234(E) published in Gazette of India dated ond February, 2011,
appointing Shri D.C. Sarkar and Shri Shyamal Kumar Ghosh,
Advocates as Special Public Prosecutor and Public Prosecutor,
respectively, for conducting the cases of the National Investigation
Agency under the National Investigation Agency Act, 2008.
(Placed in Library, See No. LT 4221/15/11)
(2) A copy each of the following Notifications (Hindi and English versions)
under sub-section (3) of Section 155 of the Sashastra Seema Bal Act, 2007:-

(i) The Sashastra Seema Bal Combatised, Sub-Inspector (General Duty) Group
‘B> Non-Gazetted Posts Recruitment Amendment Rules, 2010
published in Notification No. G.S.R. 789(E) in Gazette of India dated
the 30™ September, 2010.

(ii) The Sashastra Seema Bal Combatised Armourer Cadre (Group ‘C’ post)
Recruitment Rules, 2010 published in Notification No. G.S.R. 961(E) in
Gazette of India dated the 9™ December, 2010.

(Placed in Library, See No. LT 4222/15/11)
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3)

A copy each of the following Notifications (Hindi and English versions)

under article 309 of the Constitution:-

(1) The Sashastra Seema Bal (Field Officers) Group ‘C’ posts Recruitment
Rules, 2010 published in Notification No. G.S.R. 735(E) in Gazette of
India dated the 8" September, 2010.

(i) The Sashastra Seema Bal (Ordnance Services) Group ‘C’ posts,
Recruitment Rules, 2011 published in Notification No. G.S.R. SI(E) in
Gazette of India dated the 27" January, 2011.

(iii) The Sashastra Seema Bal Secretarial Service Group ‘A’ Cadre Recruitment

(Amendment) Rules, 2010 published in Notification No. G.S.R.
1020(E) in Gazette of India dated the 28" December, 2010.
(Placed in Library, See No. LT 4223/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (DR. S. JAGATHRAKSHAKAN): Madam, I beg to lay on the
Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 619A of the Companies Act, 1956:-

2)

3)

(i) Review by the Government of the working of the National Film
Development Corporation Limited, Mumbai, for the year 2009-2010.

(1)) Annual Report of the National Film Development Corporation Limited,
Mumbai, for the year 2009-2010, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 4224/15/11)
A copy of the Detailed Demands for Grants (Hindi and English versions) of
the Ministry of Information and Broadcasting for the year 2011-2012.
(Placed in Library, See No. LT 4225/15/11)
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M FENT 3R A FeW HAT | Iod wat (sft 3reur Area) : eremer waEGAl, § Ut
AR & F=foRed o= |91 Ued W Ed § ¢

(1) U ARIH, 1956 BT ORI 619%F & I HTARIT TAT DI THTDH Ui
(= e 3ol o) -
@) (P fER e W s Sdaqic srRuNeH fofics, e @
Y 1987-1988 B PHIUDBRU I DR §RI AHIET |
@) fIER we Ul SR Saduic HRUNSE faffics, gedr &t
Iy 1987-1988 I AN HfIded, I@MRIfad ok Ml I W
FRFS-AedaEids o fewfor |
(Placed in Library, See No. LT 4226/15/11)

(@) (UPH) AL US¥ T T SIS SIduic dRANTH faffics, ward
@ 99 2007-2008 & HIRIBRUT Bl ARBR gRT AHET |
@) T UQY W T SRS SdaTic sRUNeH fofics, wiiTe
PT a9 2007-2008 HT A¥H Ufded, @A g o S+
R RIF®-HEerE s &t fewfir |

(Placed in Library, See No. LT 4227/15/11)

2 S (1) 4 IfcaRad = B FH Ued W @A H gY fdid & HRU g
qrel a1 faavur (= aom RSl Hwepu) |

(3)  d¥ 20112012 & fAU BN SR WEHIRAT faumT, S H2rery & TR Foie
3 UH gfa (= qem s dwmvn) |

(Placed in Library, See No. LT 4228/15/11)

() (THh) JeRT defia offe fear 75 feell & a9 2009-2010 & e
gfded &I U afa () dom IRl o)) do7 oI@raifed o |
@) IR sefid 3w fear =18 fSoell & a¥ 2009-2010 & HRIBRT
B TRHR R FHIE B g afd (T T2 st dwamon) |
(5) SuE (4) W SfeeRad w3l B GUT gedl W @A H g fdoig & HROT S
qrel a1 faavur (=) aom IRl Hwehu) |
(Placed in Library, See No. LT 4229/15/11)

6) PN IuS (sofieror R foreien) srfaf, 1937 &1 a1 3 & IUIRI(3) &
it FreiferRaa srfergamTail @ Ush-Uah ufd (fo= o Sirsll dwevv) -
(UP) IR Softevor &iRk feresias |, 2011 S 31 SHAW, 2011 & R
& JSMOH W SERLET W& LB, 55(31) H THIRG gC A, B Uh
gfa |




15.03.2011

(10)

52

@) TRl i SRRl iR fueied W, 2011 S 22 WRaAW), 2011
B URA & 9T H ARRET WA ALBLA. 105(31) H g1 gu

J, 3 UH Ui |
(Placed in Library, See No. LT 4230/15/11)

Ul H M MR RIS [N BT FaRor iR FRiFr iz, 2009 @
gRT 44 B ITERT (1) & S IRl H Heprd R AQHTEH I BT Farom
3R =0T (SIHTHROT FHIUUH BT YU, ARUNGRIG 9Iid &1 Afd iR o &1
fuem) =9, 2010 ST 14 SR, 2010 & ARA & IoUF H SJERIAAT A=A
ALHLA. 974(31) W UHIRG §U &, BT b A (R TJor SRS wwa) |
(Placed in Library, See No. LT 4231/15/11)

I die iR e Sfta fafH, 1914 & o)1 4 (9) & fdaid UIey
ARG (VR H A H1 fAfFRe) (a1 Weige) 3iael, 2010, S 28 AWy,
2010 & 9RA & AoUF H AR G ALl 3052(31) d g1 gu
J, B UH gfa (T qm el dwmvv) |

(Placed in Library, See No. LT 4232/15/11)

o\ O\

fferRad

LTS I AIH, 1955 B gRT 3 HI IUIRT (6) b I

SAfAGETIRI DI Uh-Ueh U (Bt qem si¥sll AwpRv) -

(Uh) SdRP MEF0 (Araai Fehes) 3Meel, 2010 S 3 fFw=R, 2010 & WRd
& ASYH H SIERIEAT AT D131, 2886(31) H THIRIC gam AT |

@) B3N 2724(3), S 8 FTWR, 2010 & WRA & AU H YHI gl
o1 qAqT e gR1 SfeaRad AfERgfa wANRIes gR1 aika fby
S & forg ruferd sRTRITen giaemsii @1 srawrdar faffde @t T
g |

((F)  Pr.am. 2725(30), S 8 FaRR, 2010 & WRA & AU H YR gl
o qT ® gR1 SRS AU 1S 1985 & T 20 & 3fcid
49, TEHIGA TTS-MHIFIH Hivhe &1 RAfFdeH rftm Sdve &
H srfergfed fovar T B |

(AR) SRS FEF (T3 FMeH) A, 2010 AT 8 IR, 2010 & IR B
RISTYS H SIERIET AT B30T 2726(31) H THIRIC garm T |

STE (9) &I Ag | (), (@) &R (FR) ¥ IfcaRad = & qWT Uead

WR & H gU fIeid & R g9 aret A fdaRor (B q2r SRS dwho) |
(Placed in Library, See No. LT 4233/15/11)
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12.02 hrs.
MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Madam, Speaker, I have to report the following

message received from the Secretary-General of Rajya Sabha:-

“In accordance with the provisions of sub-rule (6) of rule 186 of the
Rules of Procedure and Conduct of Business in the Rajya Sabha, 1
am directed to return herewith the Appropriation Bill, 2011, which
was passed by the Lok Sabha at its sitting held on the 11" March,
2011 and transmitted to the Rajya Sabha for its recommendations
and to state that this House has no recommendations to make to the
Lok Sabha in regard to the said Bill.”

12.03 hrs.

COMMITTEE ON ESTIMATES
Statement

SHRI FRANCISCO COSME SARDINHA (SOUTH GOA): Madam Speaker, I
beg to lay on the Table statement (Hindi and English versions) of Action Taken by
Government on the recommendations contained in the Fifth Report of Committee
on Estimates (Fifteenth Lok Sabha) on ‘Programmes & Schemes for the Welfare
of Persons with Disabilities’ pertaining to the Ministry of Social Justice &

Empowerment.
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12.04 hrs.

STANDING COMMITTEE ON WATER RESOURCES
Statements

SHRI DIP GOGOI (KALIABOR): I beg to lay on the Table the following

Statements (Hindi and English versions) of the Standing Committee on Water

Resources:-

(1

2)

Statement showing further Action Taken by the Government on the
recommendations/observations contained in the Third Report (15" Lok
Sabha) on  Action Taken by  Government on  the
recommendations/observations contained in the Eleventh Report (14"
Lok Sabha) on ‘Inter Linking of Rivers’.

Statement showing Further Action Taken by the Government on the
recommendations/observations contained in the Fifth Report (15" Lok
Sabha) on  Action Taken by  Government on  the
recommendations/observations contained in the First Report (15™ Lok
Sabha) on Demands for Grants (2009-2010) of the Ministry of Water

Resources.
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12.05 hrs.

STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 156™
Report of the Standing Committee on Transport, Tourism and Culture on
Demands for Grants (2010-11), pertaining to the Ministry of Shipping *

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): On behalf
of Shri G.K. Vasan, I beg to lay a Statement on the status of implementation of
Recommendations contained in the 156" Report of the Department-Related
Parliamentary Standing Committee on Transport, Tourism and Culture in
pursuance of Rule 389 of the Rules of Procedure and Conduct of Business in Lok
Sabha (Eleventh Edition) and direction 73A issued vide Lok Sabha Bulletin — Part
IT dated September 1, 2004.

The Standing Committee on Transport, Tourism and Culture had held its
meeting on 20™ April, 2010 to consider 156™ Report. The Committee had also
taken the Oral Evidence of officers of the Ministry. The 156™ Report was
presented to the Rajya Sabha on 22.4.2010 and was laid on the Table of the Lok
Sabha on 22.4.2010.

I am also laying down on the Table of the House a Statement giving the

status of implementation of the recommendations contained in the 143™ Report.

" Laid on the Table and also placed in the Library, See No. LT 4234/15/11
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MADAM SPEAKER: The House will now take up ‘Zero Hour’. Shri Gurudas
Dasgupta.

SHRI GURUDAS DASGUPTA (GHATAL): Madam, I hope the House is aware
of a particular name, Hassan Ali Khan. He is an economic offender. ST 99 T

BH U9 A 2 MR g 9rd WY 99 © fh THR U BT Y R feurcHe e Raamw

PHRATg PR BT 2, T7b IR 50 BOR BRI BUY I K&l gai-l AT B forar @ He is also

suspected to have links with international arms trade dealers. That is the
complaint and suspicion about him. He has recently been arrested. oifd= I ara Y
TG g P I e GIH BIC & dlel D & [HAT T, IqD U8 ol [ar Tl i
P 7 I 91 IoTs [ SIPT BRIl SUSRIIIT Tl -8l fohar S %@ 2l I8 U et ©
5 BRI S/ BIC AT & 8, DR < DI &1 dell @l 8, PIC < BT Il &1 21 89 A

8 9P ©, offd I8 9gd g9 a1d =l It is a matter of serious concern to the country
because in democracy, it is the elected Government which should run the country
but unfortunately, it seems that nowadays it is the court and judiciary which is
running the country. <ifh g3 &7 ITHI WA DI & e & g6 FREIR fHar |
®Ic 1 &1 far The court released him and that is not the issue. Rer far I, a8
9y & 21 But while releasing him, the court made some remarks. That is
ominously significant and the remarks they made is like this — You have not made
your homework. Secondly, the court said that the charges have not been
established. % I8 &I, DI 7 I8 W IANT [F $B SIRHASH AU R, AT STRFHSH
TTAds, 91 SIFgHCH Bhaldics ol I8 W dIC o i {6 S Raem® i srRpie & 1,

Some of the documents are available in the Internet. In this situation, where do
the Parliament, the Government and the country stand? The credibility of the

investigating agencies is getting eroded. d1.d1.375. BT 89 qIeld © [P JA HH T8 B

g, You are under political pressure. THhRFC fSUTcHT @I 89 dlad @ b qH M el
& 811 What is the matter? The Government should clarify it. Is it the political

pressure which has led to the inactivity of the Enforcement Directorate? Is it the

political pressure? Is it that Mr. Khan is a front man, is it that there are some
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important political leaders who are connected with this and in order to protect
them and cover them up, deliberately a soft case has been put forward in the court.
This is a very serious situation because ¥ arre#t R o1 & 781 2, He is reported to
be connected with the international arms dealers. SXR¥H & W ITHI FD B, IT
I 8 AN S 81 I8 S dren o &1 © This is being said. In a situation like this, if
the Enforcement Directorate is incapable of proving the charges against him, if the
court says that the case put forward is too weak and if the court says that the

documents are fabricated, then E imagine the situation.

STHIRIC feuTcHe hdldcs SragHe « %8 @l They are saying that some of the

documents are there in the internet. Therefore, two questions are very important.
One is the credibility of the investigating agencies; second is whether they are
under political pressure not to put forward a strong case against him. Whatever it
might be, it is a dangerous situation. I wish the Government makes a statement. |
know the Government does not oblige us. They want the Parliament to function.
But when serious issues are raised, the Government does not oblige the Members.
The Government does not oblige the Members even when the issues raised are
very important. The Government responds only to a definite or a particular group
of Members or to a particular section. It does not generally oblige the Members. I
wish the Government responds because the Government is under suspicion.

I do not like to recollect all that is happening in the country and tell you
everything. What is happening in this country? How many cases of corruption are
there? How many important people are being interrogated? Therefore, in a
situation like this, it is good for the Government to come clean and the
Government should come clean. The Government should make a statement....

(Interruptions)


Usha
cd. by p
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MADAM SPEAKER: Hon. Members Shri Mahendrasinh P. Chauhan, Shri Arjun
Ram Meghwal; Shri Ashok Argal; Shri Virendra Kumar; Dr. Rajan Sushant; Shri
Anurag Singh Thakur, Shri Rajendra Agrawal are allowed to associate with the
matter raised by Shri Gurudas Dasgupta.
& HIGAT : ANHAT GUAT @RI |

... (aar)
A& HEIGAT : 3T 98 TMgY| =1 ufuer 91 & &, A9 96 S|

.. (orTE)
£ fAHANE FSANTS AIGH (THATR): 3T 91 AR f&ar ol .. (@ger)
A& HEIGAT : YD JARA | {4 JARA, AT §6 S|

... (cgagm)
it RspawTE SroWTS |IeH @ U AT o ol .. (Syaem)

L& HEGAT : B, 3MMARAA B, AMYDI AT AR 3T I3 ST

.. (orTE)
& HBIGAT : 3 ID! dler QIforg|

... (cgauT)
2 fAHANTE SSINTS AIGH @ U THUl Bl O A ARA B g9 & .. (AGET)
MADAM SPEAKER: Nothing will go on record.

(Interruptions) ... ~

el HEISAT : U Ad HRY| I8 WSl ©, 3N ) 95 MgV MUl HIGT <l

.. ()
AL WA : IE BIg a1d 781 §| T MBI H A S|

. ()
St JuAn W (fafeem): #ew, S9! UBd didt o AfSTgl TR Bl |ide &l AR S
HI gD I T, AN T TE A Aforgl . (SFIET)
e HRIGAT : S1b ©l A [AhawTg ST HIeH |

* Not recorded
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ot AW SSTAWE AIGH ¢ 3Teel HEIGAT, MU 3 diek &I HidT 3], 39 foy # syt
gRaE ol gl H gwAr Soff &1 Al g=rae Rl § P =i 39 gUCe deR W S UEd
drer &1 e 3|

4, PRUNS ST @ ANBAT GAY & R T Ugd S ©, S REId < DI DI
PR B SR ARA B gwa! ff < §1 AR D gHDI B 916, GEY T W Foraer &R gad @t
T A I IRA B g9 o0 2 3R a9 Wl BIS drars g gl ¥ ofver g9 uRe ¥
ST TedT 1 15 HE QR I8 ofels @l I A Hu O SR ¥ IR ad U
I gy ofsd fJer W@ 81 W Rae® #9 B3 Aaiad 6y, e &, dreemst F S
IR RPN I, 9 49 3moHr forw, Sifeh ST BIs AdieT T8 ol #9 981 B doldex B,
! IR & IR § # -G @R ATDT § 8T § {1 ORI & Heqel [G9RT & SIfdrI
P U9 IIREBMTS B (AN 16 SWRG BT ARES TN, Ry 3T qrd 99 &1 MU RS
# UP Ai¥E Bl Dlg Hed el AT ST W 8l SUb 16 A 8 fowar, 2010 Bl SHTR
Foide’ Bl foldl, offhd DI THMIE T8l & Sff &I 281 S ORI &I SHIA HUIeT SMadHRy
HRIS HAT B, SMBRRICA a1 21 98 fFua g8 o1 87 AN S FaT & I B
B T B T AR AR P QAT Advon pen 5 feam @ S o o o7 g
I S & 980l H So qargen e @nfey, s forg 59 <9 &1 b A1 g1 SHdT
ﬁmwﬁaw%‘?g

T [P Bl 10 ARG DU, [ IR IR AR fHAM BT 2 ARG 2u, AR b
DI 30 BOIR ¥W e %2 ©1 99 {9 Q1 AHA SIgH, g¥ HIfSAT 3R T4 FAR fHAMl & A
gferer IR & Soram @1 IfieR) wear & f6 fAsaas, S feam o e i T Ry g
2 I REad 31, 99 W Yferd &9 Sl Safds MY FHeldes 2, I 1g &, 9% §
[IDT A-3TeT U1 f=m 77 21 RO SMUS PSRN T8 FR? < & fha o
T AN B AR REER 87 S i R 98 8, RReR e € SR o uw,
SiRgHTH & WY dlcT R8T § AN U IR SIRACH &, 125 AR IST Pl &, U Uh g 40
TR ¥0Y AU Y 3fR 225 Hiex I Fori &, U B 70 TR S0 QY MY ... (FqgH) dR
% ... (@)



pandey
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A TR urew (SrEweEE T@): # MUD! FUIC IR @ ... (Fau)
M RpawE SoMWE AWIew @ BRI W, SMUD! SA o Pl SeRd Tl 3l H g®
.. (araer)
A e e : F U TR & gL (FTUH)
AN fAHAWTE ISTAHTS AIGH @ 3777 WUIC IR 3B &, S (oY gaIgl... (Faem)
A WIGAT : 379 3T A DITQ |
.. (2T
2 fAHATS ISTNTS AIGH @ HeH, FATK D4 Bl 3|l O I 83N B ... (Fagr)
e HRNSAT : SINT ATAR | VAT HA BIIU | ST oI Fd IolgU|
.. (2T
N faspwwTE srotaTs Wiew ¢ 3 gwa R & TS, 7 A} B, W gAYl (@)
& HIGAT : 3T ATY FAE BHIFAY|
.. ()
it fpawig srowg Aew @ § opfl FHTE TE Hm | H U ad G T R U I B
Tl B W 3R Holdey & AN ARG & gAd! e g S9a a8 W g9 99 T8
forere a1 # e aruer x|
G WA ¢ HIGH Sfl, AT Sl Yeb d1aI el §, S AlId o Wlog| a8 Sieb a1 Tl
gl

.. (eTae)
AN faspawTs srotawTs Wied @ Ul a1 9199 o <@ gl ()
et RGN ¢ 379 MY AT BHIfg | 3Ma g1t o forar gl 98 WX fa=mmeda 2

.. (erae)
N fspauE stAuE wiew @ AW, 11 AE @1 ufers AR off, @' |9 |l &1 wrew 21 A
ufedres fEafen & 1 S g, Sl g3 2 BRIS B9 Bl Read o Bl B &l g ... (Faem)
I qE Gl ARA DI gHB! & T ... ()

* Not recorded
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TET HRIGAT ¢ 379 BT TAT| AT FHATE DI

.. (orae)
3t fapAwTs 3T WeH @ el gferd areidl & 6 &9 78l a9a1] SIq § #R SIS, 1
9 DI TAM? Db g W gAY T SIgA 3R vl i gt # R W qel aedl, Sl
TR U A SHEIT BRI, BI= $AT BT DRI 3R Udl T8 & &l AR ot I3d 1, q
EHD! &d 1 gl B BN # H Y <dl §, oifch DI BRIAE! el Bl ... (Far)
(et HBIGAT ¢ 379 MU a7 B T 21 HYAT AT FHTE DI

.. (o)
sft RAcpAwE oS AIEH : 3R I8 W 718 d+al, TAU 7R e, Ush o wiferamic 49
=W, g gt < S, IS 918 D 7. (@agm) § Hfifa 1 gar @1 g
5 a8 IR 37 4 AR IR < F 9 99 BT A B 2| IS THG FAHT T 2| I[ORIT
AR & Fe JHR 7 9a@ T 8, 7 D9 a1 | 8, T 991 NeRA ¢ | Tl 98 AR
fAreTens @ 2 ARAT ATEc 77

# A FR @ E P R H AR TS A1 39 < PN Uh o WRE 7 DI g

ggioifel 781 arfeel 5@ # a1 g ok g1 Wicae 78l fAid @1 8, &1 W A & 918 b4
BT, (aEH)
e HBISAT : Y 96 S8V |

.. ()
i fpawg soAwg Aew @ § T F AR A @ gl S9 e @1 feafi fea
S| 9 W g I8 Y| IR fRaml @1 96T QX1 genast ugdl A Syl Si9 a@
Pl 1 Jarras &1 faar SQ a9 db U Wi fhare & Wd & 3faR BHAl & AR 1R
ﬂﬁ?@ﬁl@

3R IR R, 1 fFAT IWHT Sad | AP Sfa qeb A A AR g T e, a9
TH A 1 & T BN H TsE 7EN 9 AR 9 377, SR offR & 984 39 9| @
urferaméie # Sl ReT €| g9 3M1S #el1 | SN 3ifaR § IS T 59 e DI W Sfarg a1 Al
I $B T8 a1 21 ... (Faum) § &% @ 1 6l . (F9u)



rjs
d by r
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e TR ¢ Sl ©, IAUD! a1 g3 B T B

.. ()
2 o Few (g STR): egd weied, foeell WRPR oI Faer faar S| .. (agm)
e ABGAT ¢ AT §S S8y |

.. (e
JeAE TR ¢ oy Sfl, AU FT TS 8 W 87

.. (@)
e HAEIGAT ¢ AU [ 96 S| Y U&R 9 %@l 8 AR SH FgaA™ Afog|

.. (e
Y FEGAT ¢ YA Sfl, 37U FT ST IATHIY H AT T 87 AT 98 g |

.. (@)
MADAM SPEAKER: Nothing is going on record.

(Interruptions) ... ~

e wEedn ¢ (B W A AEW Bl Brs Hl A Rebre # & SR

. (eraem) *
e RSN : AT AE AIGH Ot & B, G SR W1 BT AT e o G1l 39 g
Ff G Bl BN TT I I UF for@ax w50 B, S W fERiedT 21 SeT S et oiR

SRIRETT &, S 3R BH X1 & <

... (c@agm)
T Wrew Rig (eftyR):  srere wRIGHT, IR TR W BRI AIRCH ol . (SFqeT)

JETET ARIGAT : A YD W dle™ BT AT <

... (Tagm)
SAA GAT @RI ¢ HSH, AT B3 Pl MR H A1 | .. (R@e) H 01 IR BISHR
I gl BT AT f3AT| /g 97 3T Feft o & 2l ... (cyaer)

* Not recorded
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JeTeT wEGAT ¢ AT IMUBT AIGH SN & A1 YAIRTIC AT 8, Al MU | gedd UR U
CEIISN

.. (@)
IJT HASAT : [N Tl g, Fasht ol avs HeRAl, WRd W HEdrd, Gord débT,
AR Urvey, wast wdor g U, Sefet urd S g9 v & 91 /v el g
Eacid

SR JUAT WRO :  S7eEl S, 3MUDhT Iga-dgd ggarg| # 3fMUh! Al | Ueh o @Ry

A ST 83T d8d HedYUl fAwy Hed H SO =T g a9 S WY W U dlel g
® BRUN DI FHIET DI SR 8, A1 T Y BRI IHRER 3T § - TP ITal Dl Ja |
3T I, 31U Sl & b qrep a1 dRE ¥ Qo+ fbar ofan & — e, diet 6 &)

AT I[CHT, U AT, Tal, Wl WIHR| AeAT Sfl, MY &R BN, Tep bl o aTell ATl

3T & o TR ST & Had A TS A A aRI AN Iy WR 2 & I8 Afhel WRBR

fear g ok 7' 1 718 7| el YHaR i 991 § U dRifhd T W 230 & a9 |

WRBR 7 qq1 b THIH SATal & Yaw A B dTel 0 &b DRI ARG H GAD g9 AT
31S | I @ &l &l g 8 Sl 2. (ger)
N T FHT A (ST g4 faweh): SR Sifar # g1 1 B 27 .. (FaET)
Sl GEAT TR ¢ PR I8 ORI SR @ fawy 78 € @ ) frae 27 . (eraEm)
e HEEA ¢ b ©, MY e |

. ()
JeAET HEGAT ¢ AT Sfl, 1Y I3 g |

. ()
ST GO RIS ¢ e Sff, SR Sffar # Agwyul vy Ior o 2l ... (Sraer)
3R I WeayUl fqu 781 8, I fhR B9 A1 27 ... (FauM) 313 A Al drd d yfay
9D UaT ¥ W W Bl ... ()
Jexel RISl ¢ Y Se Al Aoy

... (cgagm)
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MADAM SPEAKER: Nothing else is going on record.
(Interruptions) ... ~

& AEGAT ¢ AT §S S8y |

... (cgauT)
e HEISAT : BRF UTSHh ofl, AT 95 Sy |

.. ()
ST GO RIS ¢ SFEETT Sfl, S AY vy & #e@ P Ws gU g oI SifeR H
el B AT & Bl ... (Fagm)

e WRISAT ;MY qIfery |

... (cgauT)

Mt GO @Rt ¢ # AT SrgAfd @ A8 A JE gl U g fawy @ wEl
8l .. (c38) ST SR SR Feedqe G T S, A I A G SM? (= |

HEIE], # MU BE el g b I8 BRI ABSl & - A6 A A1 o ANl & a9 qaigp
& YT W AR O &1 I8 A bl AR 8 e, I AT Al DI DA IR AR, a1 A Al
A 1S R B S 99 W AT 2 3R S GHRER ©, 98 A9 SR 8 TR e 21 51
31q ol IS 1 a8 A BB Gall, TSN B3 < &, Al AU AFRID e Wl dod
& 3R S8l I& &9 &1 |aTd §, IR & a9 a9 9 9 &, IRaR & gRaR 997 & 91 T
# AR HET AR g fh T U b SR A U RUIC - Wi, f9H I8 wEl W B 6
AR ¥ 35 U qa%p g IcdTal BT Jdd DR @ ol AT TR 2 [ DR Bl ITRb
¥ 39 fawa & o8 ghfTaa N o971 5@ § @ren #41 ot 99 2003 @, #1 30 F&T A 1@
o Wk w=ara o 54 el §# COTPA @ed 9| I daip & (el W iiae aems
&1 A ofl, A Wpall B 100 T B AHR A b, sHB! I M| da1p 18 a9 A HH T
DI A A WY, THHT I ot R da1p SRl B TSN W Idr@atai oF B ard oY ay
2003 @ 91§ a4 2008 ¥ $H WHR 7 I AAEEAT B gg& B B b fhal, offh S
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Ml a91g, 98 99 2009 T IUS IR H TSl W@ R a4 2009 H 9 AN fHAT| IHH
forar o % & AT & 9] SD! IR WATGE 911 S| 99 2010 H 98 d[99 WIS
g1 oY, olfhT a9 2010 ¥ WRBR 7 I 3R & FEM, 01/12/2010 da1 foan, @ srecear H
A w@reeg 4 St B st ford) ik SW HY ST del f darg & el W B SN
aren S fagE o 9@ fRAn B, 98 SWYE ©, fheg 9! @] fRar ST aR-9R € <@
gl ol PR 7 T fhar 2 fF 31 QR 4 39 an] d=ar M, #91 oody FE R © 6
S 3R A erfely, 31 AR A U ey o] HRal QY| ufeeiss gel Gar & fazm d I8
Qe Gl hed Tfad BTl offde A9 W B, q SHBT Sa| 27 SHA Bl | SU ugd
g WPHR U AT & IR H 9 &R gl fl, a9 2011 Th ARBR B! < bl off
3R T & a8 Sl 27 SHaRl Bl eI I8 Sfard woll| gifoy § a8 fawy smuep! srgafd 4
I8l IoMT @8 @ gl AWl de foT usdl dargp Waw & fafdes, NEd gg, e, et SR
A BT HAR B AT E, I e MY | T S W A g AT VI & T R W E 9
DI A AR L &1 U RSB ARBR ATSHI a1 %8 & [P 100 HRIS ¥ W HRD 100 oradi A
DR A G fea B &R g0 TWH A6 A Al @ AT Aoy FR @ ¢ b da1g Iedrar
W EA T A ufcdy I g, T ST Adatr B gag dd ¢l 9 fafdew 17 IRk @1 g8t en
w8, J THIS BT AHCIZS BT dTed &, b o X ¢ fb 99 # I8 fawy Sorcht g @
I W ABICH Bl 2 § SATH Pl aredl g, R AT J3I oo oifl, § I AU
URT R JMMSHT | 9D WD U8y, S9d I ATHTIIIRT BT HHI, SHD 3R S+ Bl FT0T
BT AN A TEDHR Ul Ferdl ol d My |l frerars | 17 aRikg &1 9 |9 fafdewy s w®
gl Trer SR Efed @ Traedl 1 I diST I9rT ® iR I ITR! |E T g 32 B H euds
A ¥ WRPR A Bl dredl § [ 99 1 I I8 ¢ {6 391 SAE & dad R ey
IR MY, WAfh &H | HH Sl JaEal ggg &) P a1d 3, O\H e WIag 98 39
IS8T @ SR T 8, RS & Tbe & FWR NN 8, BH A HH I HRAM DI B A
Hifogl # =N fF oMy WeR & e[ S & o1 g8 31 (¥aR, 2011 T®
P! A AT &, SAD! el T8l 3R A SqD! AT, Y| IS AR AT 3R 2. (7aem)
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e AEIGA : A Howslie . g, i Ao GA, 2 AT HAR, SN ST SIRAKY,
£ 312 arvier, 20 geia f¥7g, &t SR g a1y, At 1o ¥ Hedrel - AT AT WRTSt
St @Y 91T B W g Bt gl i Yo TR |

2t gomw Rig area (J9q9): w8ied], # waa a1 e ol

3ree wEied ¢ #f doks Sft & 98 27 garm g aeg S 91 38 ©

... (Interruptions)
MADAM SPEAKER: All these interruptions will not go on record.
(Interruptions) ... ~
A dors PR (HeTRR) : HSIGA], TR AT AR 2. ()
N gerw R area @ # o™y Rw &1 e @med g
areme HeEredn, # A% &1 I oMU A T dTed] gl g, TRer SR St |
S 50 BRI BYY Bl A HE ©...(FUM) T8 50 DHRIS Al b A ©, ... (Faem) afb
U T8 I§ 50,000 BN BUY & AT 10,000 HIS W B E

T WRBR DI W HIA] Y, i Sd ARBR Bl SN F BIoll 99 31 AT g,

I ARPR BT 30 TR JaIA <A1 ARG, S YIard SR SNl | AMel Sorl &l ga 91d I8
g f5 &9 S A1 AT B "eAT BT Soord fhAT o SR MU TAAT B gV W FfReR
ATEd W HEDPR Gl 3R Gl Bl B A qex Heberaran A1l =t TR Bl X1 < <@ e ],
3R MU BI¥W H R R i, A IR W9 ¥ TWa-Ta # S gfomt g9 & T 'R
PTRIGAIS BT TSl S R8T 8, YIeT S J8T 8, ANl & AT AATER 8 8T 8, a8 BH &l ol
HeT H U WY & g, TA SIEEA BT Aled, fARWIER B &1 AIfed smudl oA g
I W ZAN 9 HE o A I8 SIATER B ST | AR g B AN g1 S AWl e
SR St < SO/l &, SUD WY 50 PHRAS YT & AT 50,000 BRS U &, e & <« Bl
ST & A IE I BT MY | S Blel € DI DRI 8 TS 8, 99 W ARBR DI IRB
1 & g9, fH a1 BIg Aar T@ g9 7 O W) AGens T @l @ | I8 DIs A
qd T8l 8, 9gd TR AT § S [¥ad QAW St 4 ISR Bl 3HS A1 TART A Wi
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TR B 3T 3R 8/ fAfReR Sft 7 9% Al § Feax 89 BRI IR Mahadran| s
W Heg B Bl R AW Wed H A By <l B g <l fRwieR g @ "
faRTfe R wiifd o1 451 fQu € a1 8 Whdr & Sl SR He¥ # Mie-Ta gfed g @ g
el T 1 ARAE &R RE &, TMMell-Tell= 8 R8T &, AR 8 B &, SHH DA 371 Sl |
FET W g RIMIPR 879 & Arel &I aid 99 STl § A1 S [ARIidR At
BT I BT ad Bl &1 A DI U Aol A WS BT S T8l g, PIO! W A I8l BT
g SR YU fagm wwr § ff # 15 A1 a9 fquer o1 A @1 | B IS < © 5 wed # &
IS Ao Bt <& 2| g e ww BIS Al W T8 2| SHaa Bt St o,
A FeT IEION, AREV & fard S, At wRur Rrg Sft, wee @ 1 e e 2
ifep W AT | &1 AT © 6 WY AR ARIIA & AWMl H VAT FAT T8I 1 @M gl YA Sl
o foram € 9 1 AMAl H, I¥H! I FeT H "IN Bl MY $HD IreAal [HaTd
SRTTE Sl BT Sl AT 8, WRBR Pl WL HRAT A1V [P S Hreres qHT AT 8, T8 50

FRS BUAT § AT 50,000 HIS TIAT 2] AN SR Sl Jod B &1 8, I8 I1IG HH 8 Y
SAfAY oY $Ha! e # 919N R © 5 ar ok gan Bl
Y FEGAT: AT 46 WY, {7 g foran g
2 dotvs AR @ A Al AEAY0l AT &
LA WA MY 4G SMY| 27 Foor T qH T |

()
et HAGAT: 3T I MY, A S A ared Bl 2reT & < |
# oo Tt (qam): 3reme weledl, # S favy Iom o @ g, 9% vy 4 ueed & 9y
qe gow § wedl Rl § ARdie &1 21 guiv &1 favy g 6 Hem gew § sfad W
feneit uRug & Al )T ¥ 2007 H Io H U WHER AWRATA S g1 D Tg | 3T =t
TS BT EedT ... (qET)
et AReAn: oy favy w9 w 27

... (TaeT)
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S oo AT : IA¥E HEIG], |l AE Bl WA YU & dedl Nl A wad A B Py
HEIfdEned & & Ahad & i ARge Wi fernelf aRyg & sriediel 7 ardle @),
forIeh FeH | WHER R PR B gagdrd « A & s ... (Fagm)

A& WEGAT: D! I FwR T, <Afh 31l 98 T |

$it WouE AT @ A AT db IfRgd ARG fdenefl uRyg & PRisdle ) Rifd 7
T H WISUT B WBR &, Dls Gbadl ool 8l gall &l f7 <=1 & 3R T Bt AfeH &bl

@M & T 4§ fHar T B

ToHEH], TO(W], Toedl HETaR:

T Qe IR, a9Hs 30 T4 TH: |

ATA-TRT AR TS AFHT DI GBS < dTel T AR BHI T BT AT Gicd DI HRATg B ol
ST ey o 31T SRS DI TTel | # AR HRaT § 6 g2 =ara- o= a1fey & arkaa
AR faeneft oRug & driwanti &1 I |, (@raar)

A& HEISAT: 37 3T S U, 3 = 1 g of gl
... (cgayr)

TG WRGAT: 3T AN F WS B MY T AW FAJ e 2, dad dre ared 5, gaar ot
ELEY

. (@)

Jreaet weredn: Al oo gHl 7 S vy Sern 8, A AR [, A Sey ya s s Bl
SHD AT TG B %IE

W, IAIBY (MR : A 37eTeT ARG, HA 14 NG DI IR UG H HRART ST et
& HRIDABI AR TAR TGS B A HiFG drersl T 3R 3 sl & R o &
H IR IS B WHR 1 S Aot fBa1 iR a1 7 gaaR dshls &I g, a8 SMd 2l |
AT 18T § [ STR Ta¥l Bl WRBR TR-FH & FArai bl & H [P, Ieh] TR
# HEl W AW A BN D DRU, GIWA BIDR, FoT H Yeb B il &1 SH B b R,
R ST UIEl & BRI, HEMEH JISAUTd B U SUF o & folg erifagde o @
AT Qe dRS Aqrel iR dRIGAT gRT By o1 2 Aifdqel Se@ wR ardl arsi bl
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TIT AT TR H FASBY MSAT A T, Afemst & FW AT ATS gorm 7| H muds Aemw A
HET TS § [ TR T Bl ARBR FRHY € 3R SHD gRI a1 T BIel DI DI Il
e a8l W e 9 & Raah sAN A § B SR YS9 B WWBR D 9 fhAr Sy
FIPH I IR IS H BT IR IqR1 [ T8 | I 2 T 7

JEALT HEGAT : 3R Dig W WS 39T 91 TAIRIUS SR A18al & d Ueel U 379+T FH

uor ARG 2N DR FARI AT IS TS| TR U A U WG BT ACH oA Sk
qrdt fam &, o1y 93 A T DS PAR BT AW d1d (347 § % dle AfIY, 3T &3
Sy |

... (cgayr)

3t BT FAR (ATea):  AeTe HaledT, [TBR W gfte | U U1 199 2 98l &% ay
q1g 3R FETS AT Bdl 2] 7 f98R &R gfeor fagr & srfdeier el fUsel d9 asf &
AR WY BT GUe ¥ & I R § 01§ Feper arell el & Jdd ay WiaR 916
3 € 3R BN ST R &1 91 & 9 @ 1 IV (98R &% 81 147 o7 1 9 Adid
B B A Tb T8 ol ©l IRES | T 8 & d16 [d8R B feyawen fdegpe e &
T gl BN & fou smavgs sl W [der # 781 ¢ Rife d=d gl A IqD BIC H aRIER
FHH B ST 2| ISl T8 | @ wRu, fER A g e fow, I few @ ey
e off 78 @ @1 21 R ¥ Serdd Rega 78 21 RerR &) st smard e
ST St Sonfa, fUos), sifc-lUos], Aemeled, sfeudiad Ud TR W@ darl & g
fagR # i fadm & forg gb f dsira fqzafdernera T8l & qen Aeaanie gdorar & forg
3TaTID Pletsl e o

W b ARA ARBR o 11 oAl B A9 golfl ger fbar © qen a4l 8T & 3 SR
yee H geords @ e & foy faew v faan 8, R IR & Wy diien sgaer &=i 81 <@
g7

AR ARG, § 39 9ed & WM W ds WRAR ¥ g A6 ol g 6 R @t
TG B U Be WRBR AU AT H aRads w iR S fafde T @1 g9 qahR IS
TR R TR B 4= )1 A Sieq 61 SR B [G8R 7 H [y &1 i § a6 a0
¥ frests 4 foeT § 99 M & S 9 I9 & ARy &9 gty yem 5y S @t
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SR Bl 399 faER g # Aadter fafafei off w9 g 9o fOER faery @t uedt i oash

0N N

I ToIhx fAbRya st &1 Ao § 3 Sun| WIE

SHRI MANISH TEWARI (LUDHIANA): Madam Speaker, if we can have the
House in order, | want to raise a very important matter.
MADAM SPEAKER: You please raise it; the House is in perfect order.
... (Interruptions)
MADAM SPEAKER: Only what Shri Manish Tewari says will go on record.
(Interruptions) ..."
3TEET HEIGAT ¢ 3T ANT §S Y|
.. (o)

LA WA & AT TSl AY fardy St b a1 A Mg, IS d1a ATh! AlehT e

... (cgagm)
st 7Y foamt @ e S, oY ugel AY 9 A ATl § A Bl g ¥ e 9gd &

qEqUl a1d |ed A He @l gl... (ag)

Madam Speaker, I seek your kind indulgence. I would like to submit that
reports have appeared in the public space that pilots after submitting fake mark
sheets have procured their flying licences. This has very serious implications for
the safety of the passengers. Two pilots have been arrested; some other pilots are
absconding. DGCA has ordered a review of 4000 licences; but that, may I submit
Madam Speaker, is really missing the wood for the trees. The real problem lies
with the DGCA itself. The fact of the matter is that the Directorate General of
Civil Aviation is not an independent regulator. It is not mandated by an Act of
this Parliament. Therefore, they are susceptible to all kinds of pulls and pressures
which makes even the examining arm of the DGCA not talk to the licencing arm.

Therefore, there is no verification whether a particular mark sheet is correct,

* Not recorded
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whether a particular person has passed a particular test before a licence is
submitted.

In addition to this, ever since we opened our skies in 1992, there has been a
mushrooming of flying academies and these flying academies promise licences to
aspiring pilots even if they are not able to complete the course with regard to the
standards which have been laid down.

Therefore, my respectful submission to this House and, through you,
Madam Speaker, to the Government is that this opportunity should be utilised by
the Government to seriously review the role of the regulator, the Directorate
General of Civil Aviation. It should be mandated by a proper Act of Parliament.
It should be set on an independent footing so that the safety of the traveling public
and the various people who have been entrusted with that responsibility can be
properly regulated and policed.

I thank you, Madam Speaker, for allowing me to raise this important matter.
MADAM SPEAKER: The names of Shri Jagdambika Pal, Shri Praveen Singh
Aron, Shri P.T. Thomas, and Shri M.B. Rajesh will be associated with the issue
raised by Shri Manish Tewari.

... (Interruptions)
e HBIGAT ¢ 3T AN 93 Y| gl et & 81 @il 2

... (Fagm)

e HRSAT : D! dIci- BT HIhT (AT | SGFBT ITel Sft, 3R 31T 34+ dl 39 fasg |
g BT 918 8, I falRad ¥ ¢ SR

.. (caem)
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12.44 hrs.
RE : NOTICE OF QUESTION OF PRIVILEGE

3t Aol TS (TES): 37eU& HeIadl, H 3MUeh] AT ATeh N BT =TSl § b FHG U
MY H |ared AT 8, AU g1 3R W¥E & BRI H PIs 9187 Slodl 8, IR hlg 698
& T H ST Bl &, A1 A9 U M § [ IS ATl & 3R MY WG P WRfarenT
g H T AETS ¥ FeT B HREE H WA o & g o @ ATl Fd IR Al & R
HHEE RIS § ISAUTe HEIGT &l g & oy U g o b fdems &) gan &vab, 744
<ifder dees & Al & Raars IoiiE Sl @ ANHERI DI BT ST @ gl R
ﬁwuaﬁﬂacﬂmwmusﬁ%mm@%lmm@ﬂm%mm@%l@

ANT s RIclT® STUAT SMUF ST ST ATed 3 3R ISh W) A B W I 34 92
HaIEd fhar ok @er fb g3 d9e Bl BRAE § 9N o1 ® g S 8, s &g # 310
ST | =T AT AR A H UgAT b ArSl ) 96 dqied gall| B Al & Y Dl Rb
H Sl T B ofl, SUA T @ oy B AN WY A H M Y BN Afh 99 aa gfors
T W A AR I S U 4 S AT S PoR o o, S dre STel| A BR @l o,
I drs eIl 98 o Y ol ¥, IT THell Pl drs Sl T 98 9 ged I8 B g, 39
TRE BT died g3l 1 § $o qHS & Ul [ o1 FIAT| AT MY HX AABRI B BT T8 DR
bl 87 MR I fAPWepR &1 Ued a1 8 @ H < Bl TR, AU ;AT
ARTYI.... (craem)
AN fasra qergy M (FIRTR, S.0.): AEEd], SR IS ¥ |l &l $B T8 ©l... ([aum)
N gorad [ aea @ R 98 B U o ded Bl SRR T8l 8¢ IR AR & 2 3R By
U® T8l e 2. (aEm)
#it oretont TUSA ¢ ¥ e Rar g {6 I8 WeT Bl S@HE §, Wed Bl dgoord! o
[T BT A BN B A A A ST ol §, SUH bl 7 Pel 39 Yo UR AT A1 8 & 2
MU o Yfeld SMUBINIT A BARN AWMBRI B W B Gdbal © AT T817 Ig 991 e
gl...(@aum) § =redr § & 9 afert s ey o ok ¥ vy faRrwriger |fifa ot
Hoi| g8l 9D UM B SR T BT WGl (FagH) SR H dics B, IR g3 IREIR
fepam T B, TR # S el H ST @l BT Al 31 Bls AU & B A A A @1 T
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A T T e P e F pRaE AT o S fu i s se e A M X fh a8 7
S U | HY AR H ghe] [97 A o7 &, 497 g g1y, o g1 died 8 ... (Fahe)
A& HANSAT : AT T 98 W8V ST e Qforg|

... (cgagm)

S AT TUSA @ 3feel HBGAT, H Uy f~ae &= ared g|... (@em)
e AEIEA : H g8 P ArEdl gl

.. (e
S ATCToN TUSA : § (UA! 910 WH PR @I g, H WINUT T R @ gl A dF GGl & anv A
HET e ) U T8 ¢ P Usel IR TP WS B HOE B HREAE § WA o A AH
IR B ...(TIEM) TAY 914 © o BN |Wivg & R A O D! AN B g1 AR T
BT 8, D JMUBRI B &I Bl 8, Pl AAG DI PRIAE H N o< A Jepall & A A A0
IRIY | I8 e & fRIMIIGR & 1 gl Ued 2| § 3Mud!l $ul =medm g % o 39 W
HORAT A & < ... (aem)

2t o R aed @ 89X HRIGAl AE-TE H AR 1 E B . (TaEH)
et RS : oA g Sft, oy 98 SEl oMy € & IR § ug W 2
.. (o)
3TeAE WRIGAT & MY S a1 B9 ue|
.. (erTE)
L& HEIGT : 3T [ DY i ? MY IR-IR I & dT qrei|
... (caagm)
el HRIGAT ¢ YoIH 8 SN, 37 A ARyl

... (cgagm)
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MADAM SPEAKER: I have received a notice of Question of Privilege dated 8"
March, 2011 from Shri Mulayam Singh Yadav, MP, against the DM and DIG,
Lucknow Range for forcibly detaining him and for arresting Shri Akhilesh Yadav,
MP.

Shri Akhilesh Yadav has also given a separate notice of Question of
Privilege dated 14™ March, 2011 against the senior officers and District
Administration for misbehaving with him and detaining him in prison thereby
obstructing the discharge of his Parliamentary duties.E

I have called for a factual note from the Ministry of Home Affairs in the
matter. I will take a decision accordingly.

... (Interruptions)

31eeT ARIGAT : ATelol S Ted, MY aiferd|

.. (e
A WA : € Al X8 & AT I8 dler S|

.. (o)
2t e g area @ e 91 &, 3 981 9 Rure HJwar & 2. (rger) 98 an R
AR ST &, 37T Sl | Rure AR <@ 2 ... (Fagm)
SHRI VIJAY BAHADUR SINGH : They are telling untruth... (Interruptions)
G HENGHT : Aol TS Sfl, MY 96 A | HIfT Mmorrg S, g ff ISV | ey I=T drem
BT Hiepl <A1, qT I8 qreidl|

.. (e
3t g g aea ¢ U1 Ugell 9R 81 @1 8, ORM AR 8, Y Sl 9 RUIE #an @l 2
g Dls AMel ad T8l 8. (FgEr)
N fasr qergR RE : fisA, Bwar 8 T 2. ()
LAY WEIGAT & 3 AT I3 TS|

.. (o)

2N g [ area @ e 911 8, o S8l 9 Rure FRi| L (@rgEr)
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IS AR ¢ g S99 Ul el AR 8, e '8 Mt @ Rurd A7l g, Ao T
& Rare 4t gl
.. (e
SHRI VIJAY BAHADUR SINGH : Justice has been done... (Interruptions)
2t o Rig area ¢ og = I RAC 779 & 2. (FaEm)
A fasra qergy [E : 97 ST 9 R/ geaw 2 27, (9d)
st Jomw g aea @
MADAM SPEAKER: Nothing will go on record.

(Interruptions) ... *
A FESA : Yo g Sfl, SN 91 B G, A9 ga1 SATET A H 7 A1y |
.. (e
ee HEEAT ¢ S RUe & AFN S, & 8w ARG & KA #iv ) €| 8y 938 Sy |
.. (e
el ARG ¢ B9 [y RUIS A, A< @1 9 8M Ay &, 89 399 Rule A 32 £
.. (eraeT)
AT wEGA Y It S vy g @EH H A €, oMY 8 TP U § @Y, 9@ 919
SHH BIEI BRATBR Sl T 92 BN WM 3 &, 89 S W g of ol |
.. (e
el HENSAT : B HET &, TT AP 2| BH YD B Y IE T /MY ST HT AT |
.. (e
A& [RIGAT : AT Y e JfSA| 89 PeT © 6 89 0 I[E HATT ¥ W @ § IR A
HE A T 2 AT FAT BRAT 8, Y 3 AR ATy 7 el <A, a1 & w3l

... (cgaygm™)
I WEGW : A AEs, s g fiE 0 @ Aee garm oSt ud s

lTeTol de- eRT S8R T Aol ¥ THg fhar Sirar gl

* Not recorded
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A& FRGAT : I 37T e+ AT 3R g2 dler aiforg, &t I8 digq g o, 3y aifer|
At 1Y Aew Rig ¢ oy RIS, SR USY FI 16 SR & e H M G S e B
raeR fean &, Sue oy # smus! awyarg oar gl A e R faw, gomdfa, o, T,
UTe, PR, DIER, AlGH, Ddc, Fure, Heells NS 3d &1 Fd! i vd Ao fRuf
98 I Tl 1952 H WRgM N 89 & Wy 39 ol & Artod, e vd Seftrs
R 1ol g vd uRsm & a9 IR 3ira ot Safery 1952 3 ¢ Sr_ffad S H emfie
e fepan T 31k 3MToile WRd H fe-ufafen gt 3o, AT ik derfor Rufa e
%ﬁn@E

Y UETAHY Sl S @I W 8, WEAd W 8 SR G ARIBR H O™ Bl
T ¥ ge-dga} e feran| 2003 H A W g Aed St | 310 ey ada |
S Sfadl @1 onfdes, |mIoe Td Wafte g AT &1 S&d g s9@! 959 & ford
S© Jggfua Sfd # enfier R foram &R g2 ST fad Sifc &1 101 U o WR W e
M| S HM ST IFdSHR o G S & oy fobar o, a8 & A+ 37 g e
qred 7 39 SfaAl & forl fhar anl dfehd 9| # I.U. B gl AR ARTEd T A
U BRI g g0 Agad S A Frepret faa|

AT eel Sfl, Sfq <% Y™ o7 A1 S9! AR gat gg+a 81 | 59 Sirena)
3T 1 W SR A1 & WIRA &9 - U SFIRI Bl WA AR QORI TRIdl BT WRA| T ¥R Bl
ARG 3R QIR AT BT 9RA| § I9 M@ a1l 9RG DT 96 H=ar § e g7 16 Sl &
SN T&d © O g9 8 IR SR e §1 A9 S9! gl dedl Sl §1 U Perad © b
3R 3ielle Peralel 8 Al 39U ek a9 & 2l oal 5996 ol Ush ©RE W 8, $9d
JER T AN AT H 1 IT IoTel F SR Al § i &R Il 97 oIl Y 5 gAlad
TH T HE B A AT 2

el WRIGT, § aods @ ORE BIs Yol T8 AN @ g R T & gahad & ol
BIs T AT &1 gl H MU A1e9H ¥ & IRAR A AN Hal g b 2003 # 57 16
Sl & ford i garew (e A1ed St &1 AReR R o)l T By, e 9 4 g1 faan
AT 8, P D5 ABR GRT 1 16 ST B A ST H WA BA D Daael DI Ho
< e A Sft e & A1 W Fe &g B9 9 BH TS 1 8 9o ... (Fa9)
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MADAM SPEAKER: Now, Shri P. Karunakaran to speak.

#it T A oA (SERYR): # i 9 AT R & HUF 3 99E HRaT g

HEA T ARMV T e (YAwneIgR): # s g 4T g & $oF A 9Rg el gl
... (Interruptions)

MADAM SPEAKER: Only what Shri P. Karunakaran says will go on record.
(Interruptions) ... ~

SHRI P. KARUNAKARAN (KASARGOD): Madam, I stand to raise the issues

faced by the areca nut farmers in many of the States in our country. Lots of areca

nut farmers in the States like Kerala, Karnataka, Maharashtra, Goa, Andaman and

Nicobar Islands and in other States are facing very difficult position just because

the price of areca nut has gone down to a great extent.

According to the report of the Karnataka Government, the cost of areca nut
per kilo is Rs.120 but at the same time the price that the farmers are getting is at
the rate of Rs.60 or Rs.70. Not only the areca nut farmers but lakhs of agricultural
workers, who are depending on them, are also in great difficulty. The farmers have
taken loan from the banks. They are not able to repay the loan or the interest.

At this time, the Supreme Court has given a new verdict banning some of
the areca nut products. Of course, there may be health reason because the
Government is not promoting areca nut plantation due to health reason. But,
Madam, as you know well that in areca nut, a plant has to take at least 6-7 years to
get the yield. So, the Government has to take further step to really assist the areca
nut plantations. The Government should also take some steps to go to the Supreme
Court to give a temporary relief to the areca nut farmers thereby giving some
assistance to them.

MADAM SPEAKER: The names of Shri Anant Kumar Hegde, Shri G.M.
Siddeshwara and Shri D.V. Sadananda Gowda are associated on the matter raised

by Shri P. Karunakaran.

* Nor recorded
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ST, Wien RiE (Faren):  oremy "eedl, H o & YHIOR g [ MU HI AE SrawR faum
gl

Jregey AR, 3N & oI § fagr A 38 A firel T & o S e Ei‘q’%*lE

13.00 hrs.

fIER PR ¥ RER dg A ME fHar 6 o wme 3§ 78R #, SR uey § A
e Fem & fou AT @ srgi@ & Mt g 48R 4 38 = fAdl B gas & forg S
dHel IE A 8, STd! U WG © [ g A e Giem & AY-91e s2Aid a e B o
I & S| f8R WRAR 39 I H SRIER 3UT BT &) ol 3l ¥ad H A & eRe
TR St 4 Yeb qoic b RyetfRiel # dleld g7 Pl of fb &7 fIgR &1 g2-ia &l Wipfa <l
TN AR 319 AF TEl ¢, ofhd eR IRHR ared € @ 89 AT Il e &,
I G 8l gl

weledl, # fJgR & arer el & o g1 9 38 = Ml H g arReretiSt @i
i Mt 21 9§ el 9a1s B I [AeIRar 59 =@ e @ & AR ar off, g fed
I el Bt A e ardl offl § @9 dear g [P Tarer iR f[deR @ gSRl AN oS 39
A e & g B TR W AT A IR W AT @ B W AT J AN DI AR < 8§

# 3uc! U # 3UE AT T8l g [d [J8R &1 Ueh Ufawr o W 961 8 3R
fdr & e, § e Tl § WA BT I€ Toiad ARG fAGE! SHTSiad q1g ol arq Sft
D AW A R § RIS I 48R H BRI AN 9bR TS §U & 89 ATUE HRAT AT
2 fh Bg PR 7 IR Y AN TR & A1 O AdeR fhar g R & e i) a8 &
B FABR BN IR I (IS S| g0 W&l b A1 H U a1 FHE BRal g | g=garg|
MADAM SPEAKER: Rest of the ‘Zero Hour’ matters will be taken up at the end
of the day.

The House stands adjourned to meet again at 2 p.m.
13.02 hrs.
The Lok Sabha then adjourned for Lunch till Fourteen of the Clock.lél
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14.03 hrs.
The Lok Sabha re-assembled after lunch at three-minutes past Fourteen of the
Clock.
(Mr. Deputy-Speaker in the Chair)

14.03% hrs.
MATTERS UNDER RULE 377"

MR. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Hon. Members who have been permitted to raise
matters under Rule 377 today and are desirous of laying them, may personally
hand over slips at the Table of the House within 20 minutes. Only those matters
shall be treated as laid for which slips have been received at the Table within the

stipulated time and the rest will be treated as lapsed.

* Treated as laid on the Table
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(i) Need for environmental clearance to the proposals for construction of
irrigation and hydro-electric projects in Karoli-Dholpur Parliamentary
Constituency, Rajasthan

3t RaetrSt o dvan (FRiet SiAqR): AY QAT &3 BRIl SR (ISRAM) S 6 S &
g Ud I9dl digel aTdll Sl ©§, 39 &F H TR, qEE o dfNd gl WY aF 9 9dfea
RATSHTY qATeRl H3ATery feeell d Srgafd @ forg faame= &1 & &) /i & & o @
BU 9 Al IRATSIIRI Bt Wipld SAf sawdsd 81 A TRATSHI /g 17 IR &
1. gl fode R aRATSHT o IS 9 9iard 3TRIRT H 0.3 gacaR qH
B ST |
2. O e faumn, Re dRiell oM gRT QBN AR g uRare T 8
DAl T G JARRTT el FRiell (oRIM) ¥ 16.09 TR HH &
SIS |
3. WRI-EIAgR G9aT &3 § ge Tal R 1 aR @Il ) S g kAT
&1 frvor|
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(ii) Need to take steps for proper implementation of schemes under
National Rural Health Mission in Chhattisgarh

SHRIMATI INGRID MCLEOD (NOMINATED): I would like to draw the
attention of the Government towards the total failure of Mithanins project in
Chhattisgarh State due to irregularities and lethargy in implementation. It is a
matter of concern that according to newspaper reports, Rs. 50 crores has been
wasted on the Mithanins project funded under the National Rural Health Mission
from the year 2003 to 2010. There is no positive result. Media reports have
revealed that 60,000 Mithanins (health workers) were deployed by the Health
department to control Malaria and to train people in matters of Hygiene. The facts
that the poor implementation of the scheme has given negative results where Rs.
50 crores is being spent and still the deaths caused by Malaria in the State is in
thousands especially in tribal and remote areas. Most of the deaths go unrecorded,.

About 60,000 Mithanins are employed on honorarium basis and supply of
health kits are irregular. There is little or no effect for sustained treatment of the
Malaria disease and the patients are mainly discharged after a single drug dose.
Neither it is binding on the Mithanin workers to report cases of Malaria death after
the care provided them. The whole Mithanin project of the State health
department under the National Rural Health Mission is doomed unless the Central
Government takes suitable action. If the training of the Mithanins is not being
monitored by the Government, the situation is not going to improve under this
programme. I request the Government of India to investigate into the matter and

take suitable action.
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(iii) Need to address the demands of the retired BHEL employees

SHRI MANICKA TAGORE (VIRUDHUNAGAR): 1 would like to draw the
kind attention of the House regarding the grievances of retired employees of
BHEL who have served in the year 1962-63 onwards. Today, BHEL is one of the
Navratnas of the Central Government with a cash reserve of more than Rs. 10,000
crores and they are planning to set up a non-banking Finance Company and wants
to utilize a part of it by lending to the infrastructure and power sector. I would like
to urge upon the Central Government that the Government should not forget those
employees who had contributed right from the inception of the Organisation when
there were no proper facilities like Quarters, Transport, Overtime Allowances or
even compensatory rest.

I would urge upon the Central Government to kindly consider the demands
of retired BHEL Employees regarding their pension and other pending issues with

the BHEL.
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(iv) Need to ensure construction of roads as per specified norms in
Narsinghpur in Hoshangabad Parliamentary Constituency, Madhya
Pradesh under North-South Corridor Project

3t Sgu ua g (Freimare): § RA &1 AP A8 B! AE@YYl FERAT B A MMIBT &
AT BRAT TS Gl < DI AR Qe BT TS dTell el A URATSHAT & IAR-Gleror
PRI Sl WX A0 &5 RAEETR, A0 Uo¥ | BIx Jordl g # 8 & 1R arfrafiadrait
Td gRaASHT ¥ g9 faee o & daw . -5, W6, -9 W R IUrER @ FHH R
e g iR Ty #§ ff I8 B e 8 0 6T © qA7 3D e Wed bl o DI A
g # Bis fear T ® e ey e geerei # |nl @1 /id @1 <@ 2 Hioree 3§ J[ura
R AR 8 PRIk 9l R A= yoR & &R W gafed fey on @ €
et gwifad @ <@ 2

AT I BUAN B @Sl D 3dY ST, U W BIC ShaR DI QY T BHET B
RIS H AT YIAE Qd A & b S8 AR YH BT BIedR Y WM W qSH (107
TR R I @1 /& B

ARA TR I RY ¢ [ Io ITR-3R0 HRISR B FHI0T T3 R 2, Jorargol
&I, WY U& SHhaR| BT YA deblal 8, ARTET Y W & wsh 401 8 Ut sver gl
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(v) Need for environmental clearance for the proposed setting up of
industrial barrages on river Mahanandi in Raipur, Janjgir Champa
and Raigarh districts of Chhatisgarh keeping in view their potential
impact on environment

ST, TR T HEW (BRAT): BRARNIG I ARBR & el AAE [THRT RI A8Mal IR IR,

SR, g1 gd IRErg el # ©: silelifiis SRS a9 &1 Widpfa gem &x, ffder @
AT HR P &1 QA A S R B AS AL G ARATSIARM B AT | S
JUY W Af¥EH 21 Al PRIS BUY H IMfAd @I aRATeEel & foly dwwia ggfaRer fqunr @
21 39 URATSHIRAT A &F & HYD| Pl Pl Well B Aol Tl © dicth A drel aui 3 q18
B Gl Ig S| 3 AT & gd qafearol faun &l gwdad aR d1¢ Ud qATary & W
BT Al HAT ALIH ¢l 3 b5 ARBR WY & JATERY Aidheld Y 3R I9 db D
fog o R A o & e <
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(vi) Need to empower the National Commission for Backward Classes to
redress the grievances of OBCs in the country

SHRI S.S. RAMASUBBU (TIRUNELVELI): In our country, it is believed that
60% of the population belongs to Other Backward Classes (OBCs). As per the
provision of National Commission for Backward Classes Act, 1993, the
Commission was constituted to aim at protecting the interests of OBCs. But for
the last 17 years, the Commission has not been given adequate powers to deal with
the grievances of OBCs. As per Article 338(10) of the Constitution of India,
National Commission for Scheduled Castes has been given the power to deal with
the issues relating to OBCs.

The Mandal Commission was appointed in 1979 by the President of India
and its recommendations were implemented by providing reservation of 27% posts
in Government services and seats in educational institutions for OBCs. The
Central Government also provided reservation for the OBC students in higher
educational institution like IIMs, IITs. But in practice, they are facing many
problems in getting the reservation facilities extended to them and the affected
people are knocking the doors of National Commission for Backward Classes to
redress their genuine grievances. However, the National Commission for
Backward Classes is not empowered to redress their grievances. A separate
Parliamentary Committee for Scheduled Castes and Scheduled Tribes was
constituted long ago and it is functioning very well to protect the rights of SCs/STs.
But no such Parliamentary Committee for OBCs has been constituted and now it is
the need of hour to constitute a separate Parliamentary Committee for OBCs.

Hence, I urge upon the Union Government to take steps to amend the
Constitution of India and empower the National Commission for Backward
Classes to be vested with adequate powers so as to redress the genuine grievances

of OBCs of our country.
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(vii) Need to rectify the faults in jetties constructed in the islands located in

Lakshadweep Parliamentary Constituency
SHRI HAMDULLAH SAYEED (LAKSHADWEEP): [ would like to draw the
attention of the Government that four Eastern side Jetties were constructed in four
Islands of Lakshadweep in the year 2005. It was constructed to enable passengers
to embark and disembark in these jetties to avoid the boat journey which have to
take after de-boarding the ship in the open sea which is very dangerous. The cost
of construction of these jetties is approximately 100 crores. The concerned
authorities allege that due to faulty design of Eastern Jetty, the ship cannot anchor
in this jetty. The purpose of construction of these jetties after spending crores of
rupees has been defeated.

I, therefore, request and urge the Government to immediately direct the
concerned authorities to rectify the faulty design of the jetties without any further
delay to enable the passengers to embark and disembark in these jetties. The

matter may be enquired into and the things may be set right.
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(viii) Need to allot the Houses under ‘House Lease Scheme’ to the employees
of Bhilai Steel Plant in Bhilai, Chhattisgarh

FAR [ qosy (): ferrs, e g, SRiNTe § A &1 U sl 3ughd, e
ST WIF WG 51 59 IUDA 4 fUSdl Nl & SR B4 dllel WhIH' B ATSHT AN B
TS off, s oSl & QMR WR T & HHATRAT DI SSART & A rafed by qu o
g AT B8 ARl H qui BT oY Ud Seb ie =Rl | 2008 AP YUT fHU O g o wadi
3R 3iferd =RU1 b d18 A BT AT R IS TR 1S faieh qb ifdd & Safeh deepreti=
Do ST HA R BREY 2008 H & IHH AT B DI HNUT FHI TS off Ry IAD d1Q
W T T 39 Q9 H 9 AAAd SHhls ® U BIs HeH Tal ISR AT B

TE IS RAT ST T W0 Sl & oy orcid Aeaynt € aifes dds U™
IRAR, ST B T A SR A U8 & RN W A oS W el o Fb A, $H0b B3d
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31 I8 Sfud BN b qd ST Ao & AR g9 SAfaw ==or 1 Al eenfeiy
S fhar SITg s &3 Bl ST Dl gDl o Aol b |
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(ix) Need to ensure availability of water from Narmada Project to people in
Jjalore Parliamentary Constituency, Rajasthan

3 Qo TH. Ted (TTEiR): AR GHGT &3 SR (JISRAM) & 3faifd & el STelik 3R
RRIE o € et O & Ul vd Rrans &g o Suae w8 81 Her aRarer & i s
& R Yo WRDR IR0 T DR &1 8] WRBR gRI qoIc Bl |G QT S @l &1 Tssdl
B |91 & IS §F H 39 A BT SO AT U, AW I TGl | U ST Bl e
frer <=1 gl U oI & & @t Sar uRaR afkd o # B

3T Wed & HITH W s AWPR I deq 2 P 7w R B FelE & & *
HHE & SER § THaT URASHT A U & Sudedr gRfRad dY| $9a oy aeRif g

T TSI ORBR Bl ST BRI |
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(x) Need to set up an international airport in Vadodara, Gujarat

SN TAPYT WisvE Yol (TSE): A GG &7, qea}l Sl [ ORI BT U A
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(xi) Need to connect Sagar in Madhya Pradesh with domestic air service

2 Yo RE (WR): W ol 991 & B &l AR, §ads bl G9HT red 2|
9 A @ ol I8 maeds § 6 goads &1 e e 811 |FR § I/ 3l
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(xii) Need to check the increasing water and air pollution caused by
industrial units in Mirzapur and Sonbhadra districts of Uttar Pradesh

M T FAR Ted (BiqR):  FSqR @ @Fvs o9uel § = %61 SiEiiie gohrsal, 31y
HIRI GRI STATae AR IAURME BT YaTg B STl UGN, 9 A= H gU T gl ISR arg
UGN HArl S W@l gl R Taed 9@ ¥ o 8 ferdd a3 & falRl o 1g9 |
S R B O @1 ©l IURIE & YaTg | aaril g gl R 8IR JJ DI U 8l 8
Bl Wl BT STaE fAIg a1 R’ 3 997 W61 81 39 Bad] Wal & I9-urg &g,
TRUMAHT g TR GaTId B MG arel &7 ©l 9T 300 d9-37d8 HeRT GRT AT 4
Ml SURl H THR 1Y UgEYT § O 9R qiaReiy dee | gl Af) aHa B Igu
TR AP 7 o[ TS o Tg &7 Siolfded Ud Arg fage & g S|
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(xiii) Need to provide special financial package for the people who lost their
properties and crops due to flood and hailstorms in Supaul
Parliamentary Constituency, Biha

N Reg Agw paR (uia): W I9ET aF gUid § & 99 WHfae A ol & ' 2
e I8 DT @ DI TAIBN d1¢ B A7 R HEEl B AQ 8 qOHH H AAgie F Al
& BAd A BT ® HE H WA TS §l 60,000 2FCIR YH W WG BAA! & AI-AI al
TR IRAR TeR &1 MY §l I Gl AMAN H Sfiad iid &R = 21 Uo¥ WRER Aaryod
BRI TR @ T fhg Bs WHR D A 39 TAA I IqRT &g FEAN &7 B Bol a9dl 2l
ST 15 RN T 3AMUEl & Jg B T | SraR g vell @t a1 el gkt 8 T Bl

T AR HAT S A 37U 2 [ 590 YId A | g JHAM Bl qd bs
WDHR U HIDBR AT Tl Gulel el BT o7 B HU1 B G Bl 39 FA49al 9 Fdia gU
Nt o SaRT & wergar |
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(xiv) Need to set up a Sub-Centre of the Sports Authority of India in
Kanyakumari district, Tamil Nadus

SHRIMATI J. HELEN DAVIDSON (KANYAKUMARI): I would like to raise
an issue about the dream of the people of my constituency to have a Sub-Centre of
the Sports Authority of Inida (SAI) in Kanyakumari District. The Sports
Authority of India, SAG Training Centre, Anna Stadium, Nagercoil, has identified
and proposed a site in Azhakankonam, which is located about 02 km away from
NH-47, in Kanyakumari district. This land belongs to Government of Tamil Nadu
and suitable to develop infrastructure in 3 terrains. The site can be used for
playfields and construction of buildings, athletic track, football field, basketball,
kabaddi, kho-kho courts. Apart from this, administrative building, hostels and
staff quarters can also be constructed in the proposed land for the sub-centre at
Azhakankonam.

SAI Inspection Committee from Bangalore, CPWD Officials from Madurai,
DRO and other Officials from Kanyakumari district visited the proposed land on
23.11.2010. The SAI Regional Centre okayed the proposed land for the Sub-
Centre and recommended the SAI Corporate Office at New Delhi for further
action and approval. We have lots of sport persons in all sorts of games in our
district. But no facilities are provided to them to improve their skills and talents.

Keeping in view of above, I urge upon the Government to take necessary

action to set up a SAI Sub-Centre in Kanyakumari district at the earliest.
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(xv) Need to set up one additional Ex Servicemne Contributory Health
Services clinic and military canteen for ex-servicemen at Ottapalam in
Palakkad district, Kerala

SHRI M.B. RAJESH (PALAKKAD): Palakkad is one of the largest districts in
the State of Kerala and, therefore, the population of ex-servicemen 1is also
comparatively high. Many districts in Kerala have more than one Ex-servicemen
Contributory Health Scheme (ECHS) clinics. Palakkad is having only one ECHS
clinic at the district headquarters. Due to this, ex-servicemen and their families
undergo a lot of hardship to get the necessary treatment. Their problem is
compounded as they are referred to an empanelled hospital located at
Perinthalmanna, Malappuram district for specialized treatment/admissions. This
has caused huge financial burden to service pensioners. Likewise, presently ex-
servicemen/widows and dependents use the facilities of Military Canteen located
at Palakkad. This also causes lot of hardships to ex-servicemen from other parts
of this large district. The facilities of existing canteen is grossly inadequate to
cater to the needs of entire ex-servicemen. In view of this, I urge upon the
Government of India and Ministry of Defence to set up one additional ECHS

clinic and military canteen at Ottapalam in Palakkad district, Kerala.
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(xvi) Need to take stringent action against culprits involved in acid attack
on women and provide adequate medical facilities to the victim

$ft TUPRTE AFIRIE QAR (RAOR): SAR Q¥ H IRAR d99 Al b Al | foA-9-
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(xvii) Need to formulate an action plan to prevent the land erosion caused by
rivers in Muzaffarpur and Vaishali districts in Bihar

ST, ¥gaw gare [ (dumelt): f98R ISg & JOIrnRyR SR durell e T, Ted, 98,
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14.04 hrs.
DEMAND FOR GRANTS (GENERAL)-2011-2012
Ministry of External Affairs

MR. DEPUTY-SPEAKER: The House will now take up discussion and voting on
Demand No. 31 relating to the Ministry of External Affairs.

Hon. Members present in the House whose cut motions to the Demands for
Grants have been circulated may, if they desire to move their cut motions, send
slips to the Table within 15 minutes indicating the serial numbers of the cut
motions they would like to move. Only those cut motions, slips in respect of
which are received at the Table within the stipulated time, will be treated as
moved.

A list showing the serial numbers of cut motions treated as moved will be
put up on the Notice Board shortly thereafter. In case any Member finds any
discrepancy in the list, he may kindly bring it to the notice of the Officer at the
Table immediately.

Motion moved:

“That the respective sums not exceeding the amounts on Revenue
Account and Capital Account shown in the third column of the
Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to complete the sums necessary to
defray the charges that will come in course of payment during the
year ending the 31% day of March, 2012, in respect of the head of
Demand entered in the second column thereof against Demand No.
31 relating to the Ministry of External Affairs.”E

Lok Sabha
Demands for Grants-Budget (General) for 2011-2012 submitted to the vote of the Lok Sabha

No. Name of the Deamnd Revenue Capital

1. 2

31. Ministry of External Affairs 6314,97,00,000| 791,00,00,000
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SHRI JASWANT SINGH (DARJEELING):  Mr. Deputy-Speaker, Sir, I rise to
initiate the discussion on the Demands for Grants of the Ministry of External
Affairs for the current year.

Firstly, we meet under rather unusual circumstances. Therefore, with a
saddened sense of what has recently occurred in Japan, it is cataclysmic in a sense
that Japan has suffered, simultaneously an earthquake; a Tsunami; a potential
nuclear meltdown of enormous dimensions, plus also, in South West Japan, a
volcano has erupted. I do not know of any circumstances in which such a
combination of destructive factors have ever visited any country. Of course, the
House has already given voice to its views; obituaries have been mentioned. It is
also necessary for me to refer to what the hon. Prime Minister has mentioned in
the House yesterday as preliminary observations on what has taken place. I will be
reverting to that in a moment. It is sad that we meet under such circumstances.

I am further saddened, though it is not usual to do so in such debates, at the
loss of an officer of distinction who had worked with me and was currently in
Turkey as our Ambassador, Raminder Singh Jassal. Raminder worked with me
when 1 was in the NDA Government assigned with the responsibility of this
Ministry that is External Affairs. He was the Spokesman of the Ministry of
External Affairs, who conducted himself with great distinction during the Kargil
conflict. Thereafter, he went to Israel on his own choice and then went to the
United States where he developed a malignant tumour of the brain; from there he
was sent to Turkey. He came to meet me sometime back; he was hopeful; but
somewhere as his colleagues informed me, the chemotherapy that he was
undergoing went wrong and he died. It is unusual for the Ministry of External
Affairs, but not so in the Ministry of Defence where, too, I have had the great
honour and distinction of serving, to remember officers who have served the
nation.

As 1 do remember Raminder’s services to the country, I also wish to

comment on the great courtesy that was shown to Raminder by the Government of
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Turkey, in that their distinguished Foreign Minister came to the Raminder’s house
to remember; the Government of Turkey provided a Turkish Air Force plane to
carry the body. I wish to take this opportunity, through the hon. Minister, to
express great gratitude to the Government of Turkey for this act of great civility
towards a distinguished member of the Ministry of External Affairs of India.

Earlier, we lost another officer who was our Ambassador in Rome. He too
died of cancer, Arif Khan. But that was in Italy and we can scarcely expect that
Italians will treat or provide the same kind of courtesy as an Asian nation like
Turkey has done.

That is the pain that accompanies my initiation of this discussion. E
But after that, I have to share with you a sense of unreality about this discussion
because I do not know in reality what we are discussing. I do commend very
warmly and sincerely the work that a distinguished paper of the South The Hindu
has done in letting the country know the reality of what is transpiring in the name
of the country’s foreign policy. When I say a ‘sense of unreality’, it is because I do
not know, after reading only the first excerpt of the Wikileak excerpts as to what
the actual policy of the Government of India is. If I read the Wikileak’s documents
against what the Ministry of External Affairs has given out, and it annually does
so — I have also done the same; I do not hold it against the Minister, I tried to
change the methodology but I did not succeed -- I do not know Sir, whether to
treat the document of the Ministry of External Affairs as fiction. Sir, you can
scarcely expect us in this Assembly to say that this is a fictional or notional policy.
I mean no disrespect, personal or otherwise, to the distinguished Minister of
External Affairs, a gentleman of distinction and repute. But I am struck by the
question: who actually is the Minister of External Affairs? Because I cannot, when
I go through only some of the Wikileak documents and more are yet to come, I
find that at various levels policy is being formulated and discussed so much so that
and at times I am struck by an unreal sense, that perhaps our policy in its essence,

in its reality, and in the import of the focus of policy, it is not New Delhi that is
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finalising our policy. It seems to be Washington or elsewhere that it is being done.
This is not acceptable.

I will illustrate what I am saying by only some of the examples that have
now come out and, therefore, I find it necessary, without meaning any disrespect
whatsoever to the hon. Minister to caution the Government that more such
documents will come. I do commend the Editor, the staff and the team of The
Hindu that have brought to the notice of the rest of the country because it is an act
of great public service. But what it leaves with us is a sense of unreality and I will
read out to you an excerpt. It is only an excerpt from the Ministry of External
Affairs which puts across to us and to the rest of the country, exactly what is
reported all about. But first the Report of the MEA says in the Introduction and
Synopsis: “The Annual Report informs us that it is dedicated to the furtherance of
our national security and developmental priorities in a globalized and inter-
dependent world.” These are mystifying sentences when I compare them with the
reality of what actually now obtains. The MEA asserts that it is committed to
‘safeguarding of domestic priorities of sustained growth’ etc. etc — the cliché
phrases of the present Government. I appeal to the Government and I appeal to
you, I appeal to the House that we need a real debate on the Ministry of External
Affairs after all the Wikileak documents have finally emerged and we know the
reality of how this policy is being managed. It is only then that the discussion on
the Ministry of External Affairs will bear a relevance with actual reality.

I do not want to read and take the time of the House by further quotes from
the excerpts of what the Ministry of External Affairs itself has said so let us
proceed.E

We need to address the question today under three levels. I personally
think, the first and primary is the conceptual challenges that India faces today in
addressing the concerns and challenges of today, globally and regionally. Also, I
think, it is necessary to address what I call ‘the housekeeping issues’.

Housekeeping issue principally are three at the moment. One is of course
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perennial shortage of interpreters and officers, which is there partly in the
Ministry’s Report, this has always been there, and it is a telling fact, a sad fact that
we do not have sufficient interpreters’ and officers’ strength. Therefore, for our
country, a country like India, the number of Missions that we have, this is not
sufficient.

There are other issues that have come up, and our distinguished Leader of
the Opposition, Sushma ji has been rising this every time. It relates to the Tri-
Valley University students who are currently in the United States of America. She
very kindly gave me some of her correspondence. The Attorney who has been
hired has written to the President of the United States of America. The issues are
pointed and specific. There are some discrepancies between actuality and what the
media is reported — the transfer is under process — this needs to be sorted out. The
students have been in touch with our Embassy. Their Attorney is in touch with the
President of the United States of America. Even today, three of the students are
Radio Tagged on the ground that they do not have a landline telephone. This is
unacceptable, Mr. Deputy-Speaker, particularly after hon. Minister having given
assurances. It is clearly mentioned here that even today many of the students are
under detention even after 33 days. I do appeal to the hon. Minister. We have
official staff there; Consular staff is there; the Ambassador is there. Surely, it does
not take 33 days for the voice of India to be heard particularly when a notice has
been issued, and the kind of conversation and exchange that have taken place. E

Now, students have also been asked to give bonds ranging from 3,000 to
15,000 US dollars. It is impossibility. Girls are also not being given consideration
or relief. I do not want to labour this point as it has been raised a number of times.
Please do address it, Mr. Minister.

I have also mentioned that there are, in a similar fashion, the victims of
Katrina. I do not know the exact figure but it is said that around five thousand
labour were, especially imported into Florida with assurances of nationality,

employment, etc. Rather than any of that having been met, they are now running
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from pillar to post and there is nobody to help them. This again is a routine
Consular action. May I appeal to you, Mr. Minister, please make an attempt? They
are Indian citizens till such time as they acquire US nationality and they must be
assisted.

Coming to the conceptual overview which I want to share, but before that
as and I have served in the Ministry, please change the pattern of the Annual
Report, to cover some atleast of the conceptual, too. It is a matter of approach to
issues that is the present Report, I find somewhat deficient in that regard. I submit
it, Sir, with a great sense of responsibility and restraint that India currently lives
through possibly the most dangerous, the most unsettled, and the most uncertain
period that we have experienced in the last 60 years. Our internal and external
security is imperilled as never before. I would, as I proceed attempt to explain as
to why I say so. So far as the internal security is concerned, indeed even the
distinguished hon. Prime Minister has himself voiced a similar sentiment.

The second aspect of the conceptual, each of these I would elaborate, not at
great length but briefly, please take note and I mentioned this to the Ministry of
External Affairs, and it has distinguished and able officers; as if I examine the
global situation, I find that as of the end of the Cold War, particularly after the
conflict in the Balkan, which Balkan are really like a piece of indigestible med in
the bowels of Europe; the entire aspect of conflict has begun to centre in Asia -
whether it is a nuclear question or the questions of conflicts — all questions of
Intra-State to International conflict, are focussed on Asia. It is Asia that is the
focus and centre of gravity of global conflicts. It places India on a particularly
important crossroad. And it is this crossroad, which I will refer to subsequently
also. India, Sir, is located at the crossroad of collapsed Empires. Amongst the
many Empires that collapsed in the 20™ Century, the forces that collapsed have
caused significant consequences for India. At the beginning of the 20™ Century,
the China dynasty collapsed and the whole of the East of India suffers, even today

as a consequences of that. In the 1920s, the Ottoman Empire ended. I believe, it
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was that doctrine of cutting up of land of drawing lines in sand and creating states,
through the Treaty of Versaillies and Services, as I said, was introduced partition
and nations were born. This resulted in the end of the Mesopotamian campaign
and the birth of artificial nations of which the third collapse in 1947 of the British
Empire resulted in the partitioning of India. And the fourth was towards the end
of the 20™ century, the beginning of the decade of 1990s this was the Soviet
empire. Each of these four empires and their collapse has left very serious
consequences and India sits on the crossroads of the consequences of these
collapsed Empires. If you examine, Mr. Minister, the challenges, conceptual or
otherwise, in practical term, what we face today in India, by way of external
challenges, it is the consequences of all these. I do not wish to elaborate the point.
I have not the time; it is also perhaps not the occasion. But this is a global reality
that we are today confronted with. This should disturb my friends in the Treasury
Benches but that is true is a historical reality; it is proven by historical
developments then,Sir, unlike any other policy of any Government, policies that
deal with external relations, foreign policy have consequences that last over
generations. Not so, the other policy matters, they can be corrected. May I say,
with pain and submit to the House that India today suffers, along with the aspects
that I have pointed out, conceptual or otherwise, the shift or the focus of central of
gravity of conflicts, the crossroads of conflicts, we are today the inheritors of the
collective and continuing mistakes of the ruling Congress Party. E

Let me list them to you, Sir, very briefly. Firstly, I believe, a great wrong
was done in the partitioning of the country in 1947. We continue to pay the price
of that. The next was the problem of Jammu and Kashmir, which has remained
unresolved and transferred to posterity, as a kind of continuing problem in India.
The third — and I do not list them in terms of hierarchical importance, but just as
the effect of them — was in the 1950s. Early during the Independence, we

accepted the domination of the People’s Republic of China over Tibet and we
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continue to pay the price for that. Then, in the 1980s, we introduced Sri Lanka as
an additional problem for India.

I remember it very well, Sir, and it saddens me immensely to now recollect
it. Late Mrs. Indira Gandhi, was the Prime Minister; I was even then a Member it
does not delight me to say that this is my eighth term in Parliament. I remember
mentioning this to the late Prime Minister. She was a very distinguished Indian.
She was a personality who did not easily brook young Members of Parliament to
questioning her. I had mentioned to her saying, “I hope, Madam, that the country’s
Sri Lanka policy is not being formulated in Madras.” It was then called Madras.
She was very irate. She got up and said, “What non-sense is the Member is
talking?” It was an unparliamentary word, but I let it pass because the fact remains
— you know that as well as I do — that we planted the seed of trouble, and we had
planted it in such a fashion that just the other day, the Prime Minister of Sri Lanka
informed publicly that the LTTE camps are being run in India, still. Of course, he
retracted from it and he withdrew it, but the mentality remains unaltered.

As we had dealt with the issue, I do not say this casually, all Governments
would have dealt with it; but the earlier Government did deal with the issue of Sri
Lanka; it did deal with the issue of our fishermen, but today the manner in which
our fishermen are being shot, it is no longer a partisan issue. It is no longer an
issue which we weigh in the scales of relative vote advantage. It is in that sense
that Sri Lanka, today is one of the contributions of the Congress Party to the
polity of India, as a continuing foreign policy problem.

As if that was not enough, then you introduced Nepal. I cannot conceive of
a greater tragedy than the manner in which this very UPA Government handled
the challenge that we continue face in Nepal, and the manner in which it has
addressed it repeatedly. On several occasions, I sought to caution the hon. Prime
Minister by saying, “Please do not travel this path; it is a path full of disasters.” I
had also cautioned him, and then publicly said so that I find it very strange that the

Government is now outsourcing the management of its foreign policy to
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distinguished representative of the Communist Party (Marxist). I do not wish to
name him. He was sent as the Government emissary when the Maoists were
ascendant in Nepal, to find an answer to what was happening. It is a great wrong
that they have done; all these are great wrongs that they have done. I do not mean
the hon. Minister personally; he is a later entrant. But all these great wrongs today
weigh upon India and the citizens of India, who have inherited the consequences
of those great wrongs. E

Sir, I will now very briefly cover what is happening in each of our
neighbourhood because principally it is a question of the neighbourhood. The
Prime Minister has voiced his concern, I have on several occasions said so, that
India’s neighbourhood is disturbed as never before in the last 63 years. If [ am not
mistaken, the distinguished Minister of External Affairs has also given voice to
similar concern. This is not a value judgement. This is an assessment of the
reality that we are today faced with. I cannot address this question fully until at
first I share with you as to whatour neighbourhood is.

Neighbourhood is not just a geographical concept. I sit in your
neighbourhood, hon. Minister, and this is also my neighbourhood. But there is
also, strategic conceptual neighbourhood where the footprint of India is still
visible. How can I treat Uzbekistan, as anything else but my neighbour because
somebody from Andijan, Uzbekistan and I went to that village just to see who was
this Babur who came and changed the course of my history? In Khiva I have
found instances on Indian steps. In the middle of Vietnam there is a forgotten
Kingdom called Champa. In Champa Chinese and Indian influences meat. They
are all in our neighbourhood. We forget them today. I speak to my friend of the
turmoil that today afflicts the Arab world. They say that they do not interfer as
they are not ours. I am sure, the learned hon. Minister knows that till 1930 the
legal tender in Kuwait was a rupee. In 1838 the first expeditionary force that went

out of India was to Aden. It was East India Company that sent them.
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I do not mind sharing with you, Sir, that during the Gulf War, I got reports,
I had been shifted from MEA to Finance, that in Basra they were preferring the
Indian Rupee rather than the Iraqi Dinar. I tried to put a stop to it because it was a
completely uncontrolled currency movement. Why do I say this? Please do not
under-estimate or under-define the great neighbourhood of India. In that great
neighbourhood of India, there are great civilizations.

I used to inform and advise the distinguished members of the Ministry of
External Affairs that the first country that Indians should visit is not the West or
Russia but the great centres of civilisations like Baghdad, Turkey and Egypt. It is
these three with which India has had historical relationship. They are our
neighbourhood. That is why Sir, when I talk of neighbourhood policy I am talking
of this entire region.

There is a reality which is that today the importance of the Atlantic that and
the Pacific is declining. It is the Pacific and the Indian Oceans that will be the
dominant oceans. It is to there that we have to readdress ourselves. I am sorry
that I am raising all these because I find that the Ministry of External Affairs is
doing only surface talking. I suppose it cannot be anything else.

I will very briefly talk about Nepal. We have brought about this disaster on
ourselves and I think somewhere we are all collectively responsible. For me, to
charge the UPA Government alone with this problem would be improper. We sit
in this assembly and I do not find a single occasion when my friends or anyone of
us has voiced a great concern about what is happening.E
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I raised this question earlier and I raise it again. I am astounded at the total
unconcern of the UPA Government firstly at the changes that they have brought
about in Nepal and secondly, as you know Mr. Minister, in the end of May the
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constitution-making efforts will collapse. I do not wish to name the hon. Prime
Minister of Nepal or its Assembly or any other Nepal politician but you know very
well that if at the end of May, there is no Constitution there, then going by all the
arrangements that have already been arrived at between the Maoists and a break
away faction of the United Marxist League, it is entirely possible that the Maoists
are again in office in Nepal. What will happen then? What will happen to Nepal
Army? If you permit the Maoisation of Nepal Army, you are causing such a great
wrong to India which history will judge and never forgive you for. I do not wish
to persist further.

I have excerpts here but I do not have time to go through them about where
is Nepal heading. What is your initiative that you are taking to prevent disaster
and particularly the Madhesi area? Of course, Nepal is our neighbour but it also
adjoins Uttar Pradesh and Bihar. There is movement of people, the inter-
marriages, cultural exchanges, etc. Varanasi was a great centre of learning for the
people coming from Nepal.

I now wish to refer to Pakistan but before I do so, I wish to just add two
more sentences. One is that I do along with all the other great wrong that has
happened in Nepal because of the inaction of this Government, what you have
done is as great a mistake as what was done in the fifties in Tibet. You have
brought the people of the Republic of China almost to the plains of Uttar Pradesh
and Bihar. If you do not reflect upon what I am saying, and if you do not reflect
upon the consequences of the policy that you have talked about, then I am afraid
history will judge you. I do not know where I will be but somebody from
Rajasthan would still be here in this Assembly, or some of you would be here, I do
not want that coming generations to suffer as we have suffered from the
consequences of your earlier policies. So we created India’s Frankenstein Monster
in Nepal. It is not my phrase. We know that this is the phrase that was being used
by the then US Ambassador in Nepal. I am grateful to ‘The Hindu’ again for
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making it available to us. There is much more of this to come. The American
Ambassador to Kathmandu says, if you like me to quote:

“We need to do more to keep the Indians in lockstep with us. 1

coordinate closely with my Indian counterpart here and in private he

pushes the exact same message.”

I will give you other examples. While in private the distinguished officers
of the MEA often tried to correct what the political leadership here in Delhi was
doing as they were unable to follow it. I do not want to keep labouring just this
point.E
Let me take you to Pakistan. More will come. I am struck by pointing out the
anomalies of the policies on Pakistan. What exactly is your policy? It is because it
1s very confusing to move from one spririt to another. We were earlier informed
that we are dictated by the Simla spirit and from the Simla spirit we kept moving
till we came to the Sharm Sheikh and the latest I think, is now the Thimpu spirit. 1
am intrigued by the geographical delineation of our policy.

Sir, here I have the statement of the distinguished Ambassador of the
United States of America who is informing his own country, about a person who is
now the distinguished Governor of West Bengal, how after the Prime Minister, the
Prime Minister of India, spoke of India’s “shared destiny” with Pakistan; the NSA,
said “you have a shared destiny, we do not”. Now, if the National Security
Advisor of India and the Prime Minister of India do not see eye to eye on as
important question as Pakistan, then what do you expect us in the Opposition to be
doing? Where are you standing as a Government? Is it as an individual when it
comes to Pakistan?

Sir, I will read a portion as. I do not wish to give my personal views. I do
have them I have worked for and I do aspire to have friendly and close and cordial
relations with Pakistan because that is good for India, for Pakistan and for the
region. But as one of the commentators recently pointed out, I cannot keep

bowling straight, to talk in cricket terms because cricket seems to be the flavour of
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the mouth, playing by the rule, whoever we are trying to bowl, in this particular
case Pakistan. But Pakistan will keep playing outside the crease, will keep bowling
no balls and will keep saying it is not a foul and all that we will keep saying is we
will revive spirits’ of old.

Sir, I felt very greatly when Pakistan was recently struck by unprecedented
floods. After all, I live next door to Pakistan. My home, particularly, my maternal
home is very close to the border. Sindh is part of our culture. It is our culture that
has been in that part of Sindh — ‘thar par kar, nagar par kar’-- they speak our
language, they wear our dress. So, I thought that I will contribute some money and
send it to Sindh so that I am able to convey that [ am a participant in your pain. I
was told I cannot send it directly. I have to send it via Islamabad. This hurt me
very greatly. I do not wish to contribute to Government. I did not wish to
contribute to Pakistan Government, I wanted to contribute to the citizens of Sindh
who have suffered. That is another thing. I do not wish to keep on harping on this
point.

Sir, ‘George ka Khuda Hafiz’ is an article that has appeared recently in
‘The Express’ Tribune of Pakistan. George was a British citizen. He became a
Pakistani citizen. This was upon invitation of the Pakistani Prime Minister.
Recently, he wrote two articles, most movingly, very recently. E

They are both titled ‘George ka Khuda Hafiz’. He said that he fell in love
with Pakistan. I married in Pakistan and they “made me their citizen” but I do not
any longer recognize the Pakistan that I am came to, so today in and he leaves
Pakistan with a very sad heart. Why is he leaving Pakistan? If I quote, I quote
freely from memory. This is a recent article. it forar g, umar f&71 =81 g €1 He

said that ‘Pakistan is skating on a thin ice’. Let me caution you. He is cautioning
Pakistan. This is my great worry, it is a voiceless worry even here I say this with
hesitation. Whether it is Pakistan or Afghanistan which I will cover in a moment,
our policy is no longer ours. That Pakistan is essential to US policy is a given.

You do not have to even debate it. I remember very well, Sir, I was already out of
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South Block and in the North Block when we had a visitor. 1 do not know whether
I should name him or not. He was a US official then but his body was that of a
body builder. He came to meet me in the Ministry of Finance I then told him that
I have no anger against you, but you have greatly mis-judged. If I had anything to
do with the management of India’s policy, I shall never-ever ask the United States
of America for anything as far as Pakistan is concerned. This is on record. This,
Sir, it was not a boast. [ was then a representative of India. I appeal to you not to
bank on the United States of America because we will find an answer with
Pakistan left to ourselves. But you will never find answers if you try and find
answers through the United States of America.

I will voice another fear. I will cover Afghanistan very briefly because I
know that I am exceeding my time and I have to speak a little bit of at least the
turmoil in the Arabian world and China, before I conclude. I had said earlier also
that this subject is vast and the time at my disposal is very limited. But I say, Sir,
that so far as Pakistan is concerned, I take serious objection to the new phrase that
the United States of America has devised -AfPak. I know that they are given to all
kinds of acronyms which they have devised for their convenience. It is of no
convenience for India that two great neighbours like Afghanistan and Pakistan be
called as AfPak. This is derogatory. Please do not ever refer to them like that
because I know that in the coming Wikileaks document that will get published ,
we are referring to always as AfPak.

There is one more thing about Afghanistan. We were neighbours till the
other day because the border of India went upto Waziristan . My father served in
Waziristan as a soldier in those days. I do not wish to refer to distinguished Shri
Lalji Advani’s childhood or birth in Karachi. We do not speak at second hand
when we talk about Pakistan. We are talking at first hand of what Pakistan is all
about. We do not need the United States to tell us about it. We speak the same
language and with the same impulse that I am here. Though my friend, Sattar

Saheb had objected to my saying that we speak the same language and he said =&t
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we do speak the same language. So, as far as Afghanistan is concerned, I shared
with my friend, in Pakistan and in Afghanistan, and I have a number of friends
there. ad even said thatE

I did not think that in these sixty years of Independence I will ever see a
situation in which foreign troops are once again present in Pakistan and in
Afghanistan. That should be the worry India should have because if you go down
this line any further, Mr. Minister —Heavens forbid — if any of these foreign troops
in any guise were to arrive in India in any fashion, it is a kiss of death. Please
avoid it.

I know that the military cooperation with the United States of America is a
very good thing. Why not? But it should be a cooperation between equal. I do not
find much to commend the late Field Marshal Ayub Khan, but the title of his book
is correct. It is “Friends Not Masters.” It should be friendship with the United
States of America and it is that which should govern our relations with
Afghanistan today. I do not have time to delve on that any more. I would leave it
there because other occasions will arise, [ hope.

I go to Iran. Iran is our neighbour. Mr. Minister, till 1947 our borders met
at Baluchistan. We had a post, which we still have, in Zahedan. The cultural
influence of Iran, the exchange between Iran and India, Roomi’s influence, the
influence of the Islam that came in and the Islam that went back; the
transformation of Islam; the Sufi thought, our relationships are many. But in
addition to relationship, there is also essential energy requirement. This is what
intrigues me. [ am entirely unable to understand what made you to give up the
ACU. I have the documents here of how the decision to vote against Iran was
taken because that is now part of the Wikileaks document. You can access it. 1 do
not wish to take the time in repeating all that. The Hindu, in its great service, has
already published it. It is no good my assertomg that voting against Iran in the

IAEA was a wrong decision. It was taken against the professional advice of the


loksabha
Cd by M2

rbn
hri jaswant singh contd. 


15.03.2011 112

Ministry of External Affairs. It was taken after the hon. Prime Minister met with
the former President, President Bush, had instructions and they went from
Washington to Vienna how to vote in that. This is not a service to India. It is a
disservice to India. Very recently you took a decision regarding the ACU, which
was a system devised really for settlement of payment and the Asian Clearing
Union, to which we are subscribers, we continue to observe because it facilitated
transfer of hydro carbons from Iran to us. I personally hate to talk in first person
singular. An agreement for gas pipeline from Iran was negotiated by me. I admit
that I had a parochial interest because I wanted that pipeline to find an entry into
Rajasthan. But that not withstanding, we abandoned the ACU. Could you please
explain what persuaded you to abandon the ACU? I have no doubt in my mind
that the Reserve Bank of India on its own could simply not have done it.

I have no time to talk about China and the challenge that China poses to us,
has posed to us. I say it with great hesitation. In both the Houses of Parliament, Mr.
Minister, I am the only Member of Parliament that in1962 was in uniform. As
chance would have it, in 1962 my Regiment, though it was a Tank Regiment, and
could not have done very much, of which I was Adjustant, was rushed to the
North-East of India and we were pushed to Foot—Hills.E

I was a young captain and for a young officer to meet defeat is the most
galling experience that I can describe. There are not very many in the Army now,
Mr. Minister that were in service then. ... (Interruptions)

Sir, I realize it. I appreciate your caution. I will conclude within two or
three minutes. The reason why I say it is please recognize the reality of China. A
China that is unified, that has a centralized command of Government, will be an
expansionist China. That is in the nature of China, you cannot change this. Please
forgive me if I am reminding you. It is something that you have left to us as
legacy. I have here with me the letters of late Pandit Jawaharlal Nehru. I have
had these letters with me for many years. I did not print those letters in the book

that I wrote out of deference to his memory. But it would sadden me to point out
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to you how in 1962, a very great Prime Minister of India, wrote then at the height
of the conflict and today when I read them, it makes me cry as if I again a young
officer. Let us not repeat the mistake. I fear that we are going down the path of
the negligence of what China poses to us as a threat. It is a long-term threat. After
all are destiny’s perennial twins. We will remain as neighbours. But China will
continue to wish to dominate India, if you do not accept that that is the nature of
China. When I speak of end of Ching dynasty in the beginning of the 20™ Century,
and when China begins to move apart centrally, then it cannot grow any longer.
You have already given up a great deal of India. Please do not contribute further
to giving up the pride of India when it comes to China.

Sir, I will conclude within two minutes by speaking on the Arabian turmoil.
I wanted to talk about the nuclear question also because that is a great challenge
that we face. Sir, will you permit me on the nuclear question? ... (Interruptions)

Sir, what we are witnessing today in the Arabian world, it is really in a
historical sense I believe, a kind of a consequence of the destruction of the
Ottoman Empire. The nations of that time a 1920 Imperial Britain, sitting in Paris
and deciding, drawing lines in sand. It is the illogic of that which now beginning
to assert itself.

Sir, a great winter storm, a blizzard of violence today afflicts Libya,
delaying the Arab spring of democracy, I do not know for how long this delay will
remain. But they are all our neighbours. This is no longer the question. You do
not have the choice of saying that we are far away. You are not far away. The
questions that are being thrown up whether it is Egypt or Bahrain or Libya are
questions being posed to India because the centres of gravity of conflicts have all
shifted to Asia. We must answer them. Mr. Minister, please forgive me for
pointing out that it is not within your authority to say that we do not wish to
interfere. If you do not interfere, events will interfere with India. Please accept

what [ say. Please do intervene with consideration and caution, but you cannot be
a bystander. E
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midstream of events in Arabia. I do wish to take just two minutes or, perhaps, one
minute only on the nuclear question.

It is today the most important question that concerns us all globally. I say
this as my personal view. It is not my Party’s view. I have not had a chance to
discuss it with my party colleagues but personally I am of the view that the policy-
framework that the NDA devised in 1998 is very greatly in need of revision
because the situation that warranted the enunciation of the policy of “no-first-use”
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or “non-use against non-nuclear weapons,” “credible deterrence with minimum
force”, etc. has long been overtaken by events. You cannot continue to sit in
yesterday’s policy. We need to re-address it. Therefore, I ask you to please hold
broader consultations, with whosever you want but do revise this policy.

There is another important and vital reason why I say this to be done. It is
not good enough now. My friends from the Legislature of the United States of
America tell me that Pakistan is already in possession of about 100-110 nuclear
warheads that are deliverable whereas I know that India has 50 to 60. I do not
know why we are keeping these facts as hidden. Why are we not having an open
debate about this matter? Today, India has it in the region of 50 to 60 warheads.
The United States of America does not know where the nuclear weapons of
Pakistan are kept. It has better delivery system exported by China and North-
Korea.... (Interruptions)

Mr. Minister, time will not wait for us. The answer to this is very important.
I do wish to say that it is for this reason that I have today shared all this. For the
last two years, I have been part of the ‘Global Zero’ effort by very eminent
citizens of the United States of America, by Dr. Kissinger and others. It is not only
that. I have also volunteered and become a part of the Asia-Pacific Leadership
Network on Nuclear Non-Proliferation and Disarmament. It is a great initiative of

a very prominent Australian, Mr. Gareth Evans. Therefore, it is important that we
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address this question together; we address it with a sense of urgency and we
address it today as important as today.

Let me conclude now. I would end my intervention here with this. Of
course, I have no intention to move any Cut Motions to these Demands....
(Interruptions)

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): This time, I think it
1s not two minutes. Now, it is minute only!... (Interruptions)

SHRI JASWANT SINGH : Yes. We have already in the second decade of the 21*
Century. The challenges of the 21* Century confront us squarely. The essential
and central challenge to India and the management of the foreign policy in this
regard is this. The Ministry of External Affairs is a nodal Ministry. Mr. Minister,
you have said here that one of the tasks that you are entrusted with is the security
of India. The security of India is today multi-dimensional. As we move further
into the 21* Century, you will find that the challenges of the 21% Century no
longer fit into the idioms of the 40s or 50s or even the declining years of the 20"
Century. Therefore, please address the challenges of tomorrow not even of today.
Please do take us into confidence when it comes to nuclear question because these
are vital questions, as Japan demonstrates today. These are questions of vital

importance to humanity. It is on that note that I wish to conclude my intervention.
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DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Mr. Deputy-Speaker,
Sir, I thank you for giving me this opportunity to respond on the occasion of the
Debate on the Demands for Grants of the Ministry of External Affairs.

Before entering into the substance, may I also associate myself with the
concerns expressed, at the beginning of the intervention, by the hon. Member, our
distinguished former Foreign Minister, particularly about the tragedy in Japan,
where, I am sure, all of us in this House share his concerns and lament the terrible
catastrophe unfolding in that country as well as his reference to the loss of life
suffered by two of our distinguished Ambassadors Shri Arif Mohammad Khan in
Rome and Shri Raminder Jassal in Turkey. I knew them well. They were
contemporaries of mine in Delhi University. I remember debating extensively
with Shri Jassal. This is a great loss to our nation, of two fine diplomats and public
servants. So I do want to associate, I think on behalf of those on this side of the
House, with the concerns that Shri Jaswant Singh expressed. They are our
concerns as well.

I would now like to turn to the substance of the issue before us. If [ may say
so, 1t 1S not a un-reconstructed internationalist that I would like to address this
matter but rather as a Member of Parliament from Tiruvananthapuram, my
constituency; which despite being the Capital of Kerala is still two-thirds a rural
constituency, and as a Member of Parliament, like everyone else in this House,
facing the domestic realities of our country. If I may say so, when Shri Jaswant
Singh speaks of the conceptual challenges facing the Ministry, I think, the first
conceptual challenge that we might all need to address is the answer to the very

simple question: Why do we have a foreign policy?
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15.06 hrs.
(Shri P.C. Chacko in the Chair)

Clearly, it is there to promote the security and well-being of the Indian people. But,
in most specific terms, we must have a policy that facilitates the domestic
transformation of India at tts extraordinary time when we are attempting our
development in this globalised and inter-dependent world. We are facing the extra-
ordinary challenge of pulling our people out of poverty and growing our economy,
growing India to be the kind of the country that I think all of us in this House
would wish to see. We must do this through our engagement with the world. We
clearly need our Government, our leaders, to create a global environment that is
supportive of our domestic needs. This is why, it seems to me that we have had a
long-standing concern in the Ministry of External Affairs with the strategic
autonomy of the Government of Indi, the right to make its own decisions. When
world leaders say: “Are you with us or against us”, we simply tell them “Yes. We
are with you when we agree with you, we are against you when we disagree with
you.” That strategic autonomy is fundamental to our conduct of world affairs
because we are interested principally in what benefits us and our own people.

Our relations with the major powers must reflect this. Indeed, we have to,
in this particular economic context facing our country, have good relations with
those countries which are important sources of trade and investment into our
economy. We must have good relations with countries that are indispensable for
our energy security. We must have good relations with countries that could be — if
they are already not — important sources of food and water. This is why, it seems
to me that we when we are looking at the big countries in the world and the
important regions of the world, we can see an immediate domestic connection.
When we look at the United States, for example, how can we overlook the
importance of the civil- nuclear agreement as an important one to our energy

security? When we look at China — I will come back to it in response to what the



15.03.2011 119

hon. Member said — how can we overlook the fact that this country, with which we
fought a war less than five decades ago, is now our largest single trading partner?
When we look at the Gulf and the turmoil in the Arab World — which I shall turn
to later - how can we ignore the fact that they are collectively responsible for over
70 per cent of this country’s energy security in oil and gas? When we look at other
parts of the world, we have to worry about where our food comes from which our
growing middle class in this country demands better nutrition and more food more
than we can grow on our soil.

We will have to look at our neighbours for sources of water and ensure that
our country conducts skilful diplomacy to ensure that those sources of water are
not interrupted.

Our links with the world, Mr. Chairman, it seems to me, are a vital factor in
explaining our highest ever growth rates in the last couple of decades. If we did
not have a Foreign Policy in the last few years that attended to these concerns, we
would not be able to boast today of the kinds of percentages of growth that this
House is so rightly proud of.

But even if our purposes are clear, Mr. Chairman, our relations with each of
these countries are more complex and they have to go beyond a strictly narrow
interpretation of our interests. After all, other countries have interests too. There
has to be a certain bargaining, a certain give and take and, of course, we know the
importance in our own daily lives of making friends before we need them and to
cultivate friendship with key countries before we actually do need to cash in those
chips is also an important aspect of our international responsibilities.

So, for the hon. Member to suggest that it is the US that makes policy in
this country, I think, is most unfortunate. The fact that we maintain good relations
with a country which still is the world’s sole Super Power, though it is an adjective
that it is in danger of losing very soon, is something we ought to be proud of. That
a country of such importance in the world values its own relationship with India is

something that, it seems to me, we should accept on our terms and we are doing so.
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Sir, the hon. Member quoted extensively from WikiLeaks which are,
essentially, conversations involving American Ambassadors reporting to their
Capital. He knows, after his distinguished tenure in the Ministry, that there are
grave limitations to such documents as sources. First of all, they represent one side
of the reporting. Secondly, they are out of context; they may not even represent the
totality of the inputs available to the policy makers who receive these cables.
Thirdly, they omit the other complementary inputs from the sources they are citing.
For example, if a US Ambassador cites a conversation with an Indian official, he
is, nonetheless, also failing to report the views of other Indian officials conveyed
to other US officials. So, with greatest of respect, I would suggest to the hon.
member that he give less importance to a collection of leaked cables, selective and
limited as they are.

But to remain at the conceptual stage for a little while, since the hon.
Member took us through his conceptual concerns, we live, Mr. Chairman, in a
world of a couple of significant paradoxes. The first is that we are living in a
world where the forces of globalisation have pulled all of us together much more
intimately than ever before and, at the same time, the forces of violence and
terrorism are pulling us apart more than ever before. So, the twin forces of
disruption and convergence are part of the reality within which our Government
must navigate.

In addition, we are witnessing a significant change. With the end of the
Cold War and with the end of the bipolar world in which the United States and the
Soviet Union divided the globe amongst themselves and conducted a Super Power
stand off, that gave way to about two decades of a unipolar world where,
essentially, the only Super Power on the globe that mattered was the United States,
now we may be witnessing a transformation of that too to an increasingly
multipolar world. We are not there yet. So far, the rise of China is the most
significant factor. But some of us are not far behind. India, Brazil, Russia and

other countries like South Africa, perhaps, will soon be reckoned with as States
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who are poles in their on right, at least in their own regions, if not in the global
scale.

History tells us, and I know that the hon. Member is particularly well
versed in the history of strategic doctrines, that emerging multipolar systems are
likely to be more unstable than bipolar or even unipolar systems. And a great
challenge for our Ministry, particularly since we are one of the rising powers and
that others may not be so keen on seeing us rise, is to navigate our way through the
shoals of this transformation in a way that is attentive of the needs of our country.E
I’s role in the world is changing. It is changing visibly and measurably since
the days when the fundamentals of our foreign policy were laid down. On that, I
think, I have no disagreement with the hon. Member.

Our new economic profile is a significant factor in that change. Our more
dispersed interests, it is clear that our interests are far more widespread around the
globe then they have been for some time. The expectations of other countries
which are looking to wus; increasingly there are small countries in our
neighbourhood, but even as far away as Africa looking to us for support and even
security. There are big countries looking to us to shoulder some of the burdens of
international responsibility. In adition, of course, there is a crying need on the
global stage for leadership in the stewardship of the global commons. All of these
represent significant changes for India, but also significant opportunities for our
country, which we must seize.

Without necessarily abandoning Non-alignment, whatever be the historical
circumstances from which that has emerged, we are increasingly complementing
our Non-alignment with multi-alignment. We are simultaneously active in the
United Nations and the G-20, the universal body as well as, if you like, an elite
body of the world’s largest economies.

We are active in the Non-Aligned Movement and in the Conference of
Democracies. We are active in the South-Asian Association for Regional

Cooperation (SAARC) as well as the Commonwealth. We are part of the Russia-
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India-China RIC and Brazil added to that BRIC, we now have IBSA, the India-
Brazil-South African nexus and in Copenhagen, a year ago, we saw the emergence
of BASIC. What is interesting in all of these formulae that is the only country in
common to all of them is India. We stand at the fulcrum of all of these
transformations. Indeed, even though, by no stretch of the imagination can we be
considered an East-Asian country, we have now been given a role at the East-
Asian Summit as well.

This speaks, it seems to me, Mr. Chairman, of a country whole foreign
policy has been adept, has been flexible, has been adaptive to the new demands of
the world order and which at the same time has been able to take on new
responsibilities and new challenges in this way.

We are now, I think, increasingly moving from a perhaps obsessive focus
on our own strategic autonomy to exercising responsibility on the global stage; to
believing that we are capable of contributing to the making of global rules and
even one day of helping to enforce them. That is a conceptual vision for our
policy, for our place in the world, that is worthy of our country with the economic
strength and the political aspirations that this House, I know, shares.

As part of that process, Mr. Chairman, we have witnessed last year the
election of India, a great triumph for the Ministry of External Affairs, as a non-
permanent member of the UN Security Council by a record margin of 187 votes
out of 190 cast. This margin, this victory, is a reflection of the respect with which
India is held in the world. Many other countries were elected at the same time,
including some perhaps more powerful than us economically, and yet none of
them received the votes we did. Not only that, we have, at the beginning of this
year, been elected to chair the UN’s Counter-Terrorism Committee, a recognition
again of the expertise, the competence and the fair-mindedness we bring to this
single minded pursuit that we all have to bring terrorism internationally to justice.

Mr. Chairman, mentioning the Security Council, we have to, of course,

mention the progress being made by the Ministry in advocating reform of the
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Security Council. We all acknowledge, I think, that this is a Council whose
composition reflects the geo-political realities of 1945 and not of 2011. We need
to seek significant changes and those changes are being pushed forward by our
colleagues in the Ministry of External Affairs with tremendous determination and
gumption. We have had a significant move away from the so-called Open Ended
Working Group of the Security Council, which became a never-ending Working
Group, Mr. Chairman. We have moved to the plenary of the General Assembly
and India has been responsible for encouraging the facilitator incharge of that
process, Afghanistan, to come up with a draft resolution, which can move the
discussion forward in a tangible concrete direc.

I think we should be pleased with that. We recognize, of course, that this is not
going to be easy. It will take time. Security Council reform is like a malady in
which all the doctors gather around the patient; they all agree on the diagnosis but
they cannot agree on the prescription. Even if we all agree that the diagnosis is
that the patient needs to be cured, the prescription has to be something which, first
of all, passes the United Nations General Assembly with a two-thirds vote; 128
countries out of 192 have to vote for it. And then this has to be ratified by two-
thirds of the members of the United Nations, by their Parliaments because
ratification is a Parliamentary process including the Parliaments of all five present
Permanent Members. It means tnat you need a formula that is simultaneously
acceptable to two-thirds of the world and is not unacceptable to the five big
powers whose authority you are trying to dilute. This is why, it has turned out to
be so difficult, so elusive. But I believe progress is being made, and we should
encourage our Ministry of External Affairs to pursue this effort so that India
rightly finds a place at the high table on international peace and security issues.
The same is true, I would argue, Mr. Chairman, for the so-called ‘Bretton Woods
Institutions’, the World Bank, the IMF, where we have to play a significant role in
shifting the weightage of the voting authority, the voting power given to the rich

and developed countries moving it away towards the so-called transition
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economies and the developing world. It is no longer possible to have a world in
which these institutions exist as if they reflect the wishes of the rich countries to
supervise the economic delinquency of the poor. After the recent global financial
crisis, it is very clear that perhaps the Western economies could do with some
supervision by us as well. The problems originated there and I think many of the
countries that have survived the global economic crisis have been the countries of
the developing world. Perhaps there is a lesson that we can teach the rich
countries in the process.

The roots of this international role that we seek to play go back to our
moment of independence, go back to the famous ‘tryst with destiny’ speech of
Pandit Jawaharlal Nehru at the midnight moment when our country came into
being. It is because even while that historic moment was occurring while the
flames, the fires of partition were blazing across the land, Nehruji in that speech
talked about the importance of his dreams not only for India but for the world.
Because he said, and I quote from memory, that all the nations of the world are
knit together indissolubly and that the problems of peace cannot be divided just as
indeed the problems and the threats that the world represents cannot be separated
from each other. But it was typical of that great nationalist, and he was
simultaneously an internationalist, that he spoke for an India which was
responsible and conscious of its place in the world. I think that legacy that he has
left us is one that we must carry forward in the changed circumstances of today.
There is a need for a ‘system redesign’ of the world that he saw coming into being
at the moment of India’s independence. Global governance is a buzz world that
everyone talks about in the international system. For that global governance to be
meaningful, India must play its due part in it. It is striking that the rest of the world
clearly sees that because as you all know, last year we became perhaps the only
country, I believe indeed the only country in the world the leaders of all five of the
present Permanent Members of the United Nations Security Council came visiting.

We had visits from the leaders of China, the US, Britain, France, and Russia all
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coming to our country, a reflection, it seems to me, of exactly how important we
are to determining the future of the world.

I was a bit disturbed when the hon. Member said that our neighbourhood is
as disturbed as never before. 1 would respectfully suggest that just three or four
years ago, we could have said the neighbourhood was far more disturbed. At that
point, there was a civil war raging in Sri Lanka; Bangladesh had just been
overcome by a military takeover which had put the elected politicians in Jail; the
Maldives was in the throes of serious trouble against the long-term President with
the principal dissident in jail; Nepal of course was just emerging from the Maoist
insurrection.E

Bhutan was going through the convergence of a change from absolute
monarchy to constitutional monarchy; Afghanistan was in the midst of civil war;
and Pakistan has undergone the assassination of Benazir Bhutto. All of these were
the environment that confronted India in our very tough neighbourhood. I would
argue, Mr. Chairman, that if anything, the neighbourhood is much better for us
today; there is a much more positive environment. In Bangladesh we have seen
the election of a democratic Government that is well disposed to India and that is
cooperating with us. In Sri Lanka, we have seen the end of the brutal civil war
and the gradual restoration of political rights and process to the people,
particularly the Tamil people of Sri Lanka, who must have an honoured place in
that society. In Maldives, the former dissident who was in jail has now been
elected as the President of that country, and he has made it very clear that his
priority is good relations with India.

Yes, of the others that I listed, some countries are in the process of
important change, but Bhutan has managed its change very well. And on top of
that, our contribution in developing the hydro electric capacity of Bhutan has paid
wonderful dividends both for Bhutan and for ourselves. We get electricity but
Bhutan is able, as you know, Mr. Chairman, to have a considerable increase in its

GDP. The generation of electricity has now overtaken tourism as a single largest
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contributor to GDP of Bhutan. I think, we get some credit for that in this country
and to the Ministry of External Affairs.

Nepal, I think, we all understand the importance of that issue, as the hon.
Member has also put it. It requires sustained effort, and I believe that this
Ministry and this Government are capable of that sustained effort. There is no
question, however, that nobody in this country, nobody in this House is in any way
for, what you call, the ‘Maoization’ of the Nepalese Army. I think, it would be a
straw man to suggest that somehow the policies of the Government of India or the
Ministry of External Affairs would lead to that conclusion. It is very clear that it is
not an outcome that we, in this country, would tolerate.

Afghanistan, of course, remains a huge challenge. But Afghanistan is a
challenge, again to which we have been rising, Mr. Chairman. We have spent 1.2
billion US dollars, and that is our largest single economic assistance programme to
any country in the world. We have budgeted up to two billion dollars for this
struggling neighbour. We have spent it usefully. It has not been spent on military
adventures. It has been spent on such essential things as a road across south
western Afghanistan that permits Afghanistan to trade directly with Iran, and not
only through Pakistan. It has been spent on constructing a 3,000 metres high
electricity wire that actually transmits electricity from Uzbekistan to Kabul. So,
Kabul, today, has 24 hours, seven days of week electricity, thanks to Indian
engineers.

It has been spent on reviving maternal and child health hospitals, in
reconstructing girls schools, and today in the process of building the Afghan
Parliament, which we all hope will be a symbol of Afghan democracy and of
India’s determination to support the Afghan people in constructing their own
future destiny.

With all of that, I think, the alarm that has been expressed is unnecessary. I
will come to Pakistan where, I think, we have very little, not yet said in this House,

but which needs to be addressed. But if I can just mention in passing that perhaps
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the best symbols of the progress being made in our immediate neighbourhood is
not in any diplomatic effort per se though the Ministry is involved, but in two
academic efforts; the creation of the South Asian University in Delhi which will
be opened to students from across our sub-continent and the establishment of
Nalanda University in Bihar which will revive a University that till the 8" Century
AD used to receive students from China, Japan, Korea. Foreign countries used to
send their students to India before Oxford or Cambridge or Harvard were even a
gleam in anybody’s eye. By creating again, recreating Nalanda University we
should be able to revive that moment and stand once again as a symbol of
excellence in our own Region.

But when we turn to Pakistan, Mr. Chairman, of course, that is an important
concern. Our hon. Member, former Foreign Minister mentioned it. We are living
with a country which undoubtedly poses us significant challenges because of its
own internal arrangements. In our country, in India, the State has an Army. In
Pakistan, the Army has a State. E

The fact is that in Pakistan, you do not join the Army to defend the country;
you join the Army to run the country. You join the Army not only to serve in the
Army but to do import-export, run petrol stations, run real estate developments
even head universities and think tanks, all are in the hands of Army officers.
There is a excessive domination of that country and that society by the military.
There is a domination, which is unparalleled in the world. There is no Army
anywhere in the world that has a larger share of its country’s GDP or its
Government’s regular Budget than the Pakistani Army.

So, to justify such an unnatural and disproportionate degree of influence,
Pakistan needs unfortunately an enemy — preferably two enemies -- one on either
side; but if not, certainly an enemy in us. This is something that none of us, I
believe, on either side of this House, will want to discount or diminish. We cannot
forget our history and we can certainly not ignore our geography. Pakistan is next

door to us and the reality of Pakistan is as tangible as a thorn pierced into our flesh.
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But having said that, I must disagree with the hon. Member on his questioning the
Ministry on the Thimphu spirit and the decision to talk. Not talking, quite simply,
is not a policy.

Immediately after the horrors of 26/11, the attack on Mumbai, it made
sense to show our deep disapproval and dismay at the failure of the elected
civilian Government of that country to control the terrorists, who came to our
country to wreak such havoc. It was right, at that point, to suspend the talks and
indeed, to use the suspension of talks, as the source of leverage, including by
pressing others, the paymasters of Pakistan, friends of Pakistan, to use their own
diplomatic leverage to get Pakistan to conform with the expectations of India. I
might say that it had a significant initial impact, because I have no doubt that
India’s outrage and the sympathy for India on the part of the other countries,
definitely contributed to some of the initial moves in Pakistan. The arrest of Zakir
ur Rahman Lakhvi and six of his co-conspirators was certainly a result of this
pressure.

But now, Mr. Chairman, the policy of not talking has stopped delivering
results. The era of diminishing returns has long since set in. In fact, if anything, it
gives us an illusion of leverage, which masks the dangerous reality, that our not
talking, no longer gives us any leverage. I think it is extremely important that we
recognise that by refusing to talk to our next door neighbour, while it professes its
willingness to talk and cooperate with us, merely gives us the appearance of
intransigence and unaccommodativeness in the eyes of the rest of the world,
without giving us any tangible benefits in return.

So, I strongly support the Ministry and the Prime Minister in their efforts to
resume this dialogue. It is not talking that is the problem; it is what we talk and
when we talk that matters. There, I hope that our Ministry of External Affairs will
take a strong line on these issues that are not negotiable, of our nation’s security
and 1ts honour, that we will demand of Pakistan better behaviour in terms of

curbing the activities of those on its soil who wish to do India harm that it will
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demand compliance from Pakistan with the United Nations Security Council
Resolutions, which forbid, for example, the passage of terrorists or actions to fund
the terrorist, to arm the terrorists, but also prohibit incitement. What is Mr. Hafiz
Saeed doing in Pakistan if he is not inciting people to commit acts of terrorism
against India? [ certainly hope that our Ministry will proceed to stand up in these
talks for the great necessity of compliance with these Resolutions and with the
expectations of the International Community as well as ourselves.

We are fundamentally, Mr. Chairman, a status quo power. We wish to be
allowed to get on with our development. We do not wish to engage in military
adventures. I would say with great respect to the hon. Member, who just spoke,
that intransigence or the path of confrontation will not get us anywhere that we
need to go. Our principal obligation, going back to what I began with, is the
domestic transformation of our country, the development of our country, pulling
our people out of poverty; and we can do that best through maintaining a peaceful
environment and through talking as long as people are prepared to talk.E

Of course, I would agree with the hon. Member when he said that Pakistan
is skating on a this ice. But when Pakistan is skating on a thin ice, should we break
a hole in that ice or should we actually help it skate off the ice? Should we, in fact,
continue with our approaches of making asymmetrical gestures across the Sub-
Continent? You all know many years ago--and it was not the UPA Government
that did this--but a Government of the so-called United Front that offered a Most
Favoured Nation trading status to Pakistan which to this day has not been
reciprocated but it has been maintained by the NDA Government; it has been
maintained by the UPA Government, and it is a gesture of magnanimity on India’s
part, which I think, therefore, can be said, to have the blessing of all sections of
this House. That is a sort of policy that successive Governments have supported,
stretching out the hand of friendship to Pakistan, not because Pakistan is of worthy

of it but because it is important for us to be worthy of ourselves.
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Let me turn to China since the hon. Member did have a few things to say
about that. I would like to recall his phrase, “Let us recognise the reality of
China.” And I am very, very deeply respectful of his own service in the tragic
1962 war as a soldier fighting for our country’s honour. But I must say that the
reality of China of 2011 is not the reality of 1962. The fact is that today’s China is
a country with which we have had 51 billion dollars of trade in the last fiscal year.
By the end of this month, the figure might be 60 billion dollars for this fiscal year,
and the Prime Minister of China has come here and spoken of 100 billion dollars
by 2015. We are talking about a China where we have 7000 Indian students
studying now. We did not have any in 1962. We are talking of a China which has
been permitting our pilgrims to travel to Kailash and Mansarovar. We have been
talking of a China which has allowed Indian companies to open branches in
Shanghai and Huangztiou and indeed Chinese companies are trying to come into
India, do projects, do important work in our power sector and indeed offer
consumer goods as well.

So, all of this is happening from China and I think that is the reality that we
should focus on. That does not mean we are being complacent. We are conscious
that we have the world’s longest unresolved frontier dispute with China. It is
extremely important that we will be attentive to the occasional noises of
belligerence being uttered by the Chinese on Arunachal Pradesh. But India and
this Ministry, it seems to me, have been extremely strong in standing up for
India’s rights.

Our Prime Minister has visited and campaigned in Arunachal Pradesh. The
Dalai Lama, despite Chinese warnings, was able and allowed to go to Arunachal
Pradesh and speak there, and of course, India has at no point compromised. I
certainly hope that our hon. Minister of External Affairs will make a visit to
Arunachal Pradesh before long to send a very clear signal that this territory is

India’s and will not, in fact, be negotiable.
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But having said that, as long as our defence preparedness is adequate,
China has far too much a stake in its economic relationship with India to be
tempted to engage in any sort of military adventure. I do not think we should fear
China. Mr. Chairman, I think we should be confident and strong and look the
Chinese in the eye and say, come and enjoy our market as long as you do not
misbehave when our direct interests are affected on the border.

We should speak, of course, beyond China. Of the rest of East Asia, there is
not much to say, except that our relations are excellent. I mentioned the East Asian
Summit already, but one more domestic fact, since 1 keep talking about the
domestic connection, is that our Look-East Policy will also help the development
of our North Eastern States, a part of our country, which sadly has been, in many
ways, left behind in India’s dramatic story of development. The North-Eastern
States will benefit if we can have road, rail and river connectivity through
Myanmar into the rest of South East Asia and to ASEAN, and we must, therefore,
see the benefits of that.

The hon. Member mentioned the Arab turmoil. Very simply, Mr. Chairman,
this is the result of four factors. First, you do have in the Arab world longlasting
regimes with no possibility of change and no possibility of expression of another
view. Mr. Gadhafi has been in power for four decades, Mr. Mubarak, for nearly
three decades, the former Tunisian leader, Zine Al-Abidine Ben Ali, for over two
decades and in those circumstances, the lack of an outlet inevitably brought
matters boiling to a head. Secondly, there was a demographic bulge. There is a
large population of young men who have grown up in these countries not knowing
any other rulerEI
They are victims of the third factor which is economic failure. The unemployment
of young men in a country with no prospective political change has led us to the
situation in which the fourth factor came into play and that is the information
revolution. Not just Facebook and Twitter as our western media has been saying,

but rather satellite television — Al Jazeera showing in one country what is
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happening in another country — mobile telephones which can be used to organise
people getting together to protest, all of this have brought the situation to a head.
What is India’s interest in this? Very clearly these are countries with which we
have had important relations, but none of the three situations has significantly
affected us, with the exception, of course, to some degree, of Libya which is a
major source of our energy security.

Rather, if you look to the Arab world as a whole and particularly to the
countries of the Gulf, there are three things of concern to us. The first is our
energy security. We need oil and gas. The second is, as a potential source of
investment many countries of the Gulf have an investible surplus which we would
like to attract to our challenges of development in this country. But, third is the
presence of our Indians there. Overseas Indians are a legitimate responsibility of
our Government. We have large numbers of Indians in the Gulf countries.
Fortunately, so far none has been seriously affected. Of course, in Bahrain we
must monitor the situation very carefully and I am sure the Ministry is doing so.
But in Libya what we saw when Indians were affected was a Herculean and
extremely effective effort by the Ministry of External Affairs to evacuate our
Indian nationals from that country. I think we should congratulate the Ministry for
what has been done — the Ambassadors on the ground, the coordinators here in
New Delhi and those who made the policy and executed, the cooperation of other
Ministries including the Navy in the Defence Ministry — all of this speaks very
well of our sense of responsibility for the wellbeing of our citizens in foreign lands.
I do want to commend our Government and our concerns for the well being of
Indians elsewhere. Should the problem spread elsewhere in the Arab world, I am
sure we will be seriously attentive to the needs of our citizens.

Iran was mentioned by the hon. Member. I again must object to the terms in
which he did so. Yes, we have a wonderful civilizational relationship with Iran.
But that does not mean that we have to agree with everything that Iran does. Nor

does it mean that if we take a position of principle that it is somehow at the behest
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of some other third power. There is no question that it is not in India’s interest to
see new nuclear powers in our neighbourhood. India as a country that has
traditionally stood for values of international law and for honouring every word of
a treaty is fully justified to vote against Iran if Iran is in blatant violation of its own
solemn signed commitments to the International Atomic Energy Agency’s
requirements with regard to its nuclear programme. If Iran violated it and India
said you are wrong, as a responsible member of the Board of Governors of TAEA,
India, I believe, did the right thing. I think the hon. Member does us a disservice in
saying this is done at the behest of any other country. I believe India acts in its
own interest and in this case our own interest in unambiguous.

I do want to mention a couple of places that the hon. Member did not
mention. Africa very clearly is extremely important to our country. We have long
had solidarity with the countries of Africa. We are in a couple of months’ time
going to have the Second India Africa Forum Summit in Ethiopia. We have been
making a significant contribution to some things that perhaps we do not know
about in this House, like the Pan-African e-network. Indian satellites are
connecting more than 40 African countries by e-mail, by satellite connectivity and
by telephone. It is an extraordinary contribution that is deeply appreciated by the
African countries. This explains why in the Demands for Grants we can see that
36 per cent of the MEA’s budget is actually destined to technical cooperation. We
are extending an arm of friendship. We are doing so at very generous concessional
rates. We cannot match China in terms of grants. But we can give concessional
loans and it is right that we should do that and give our assistance to countries
which in many ways look at us with admiration.

It is certainly true that China is a bigger player in Africa. It is certainly true
that the West has been a bigger player in Africa. But when African leaders look at
those countries, they do so with a certain degree of distance and awe. When they
look at us they see a country that is familiar to them. They see India as a country

not unlike Africa, not unlike the experience of those African countries and yet we
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have succeeded where they have not in overcoming some of these problems. So,
they are very anxious to cooperate with us as they feel if India can do it, may be so
can we do it.E

There is a tremendous cultural affinity. I cannot tell you the number of
African leaders from my UN days to the present -- the Prime Ministers, the
Foreign Ministers and the Presidents -- who have told me of their joy as children
growing up in Africa and looking forward to the arrival of Bollywood films to
their nearest town. This too is part of the cultural impact of India.

We must speak of the soft power of India in this context. The fact that our
films are not just going to the diaspora of Indians in the UK or US, but they are
also going to the screens of Arabs, Africans, Syrians and Senegalese. I would like
to tell this House about a Senegalese gentleman I met in New York who told me
that his illiterate mother takes a bus once a month every month to the capital city
of Dakar just to watch a Hindi film. She cannot understand Hindi. She is illiterate,
so she cannot read the French sub-titles, but she sees the film. Our films, as you
know, are made to be understood despite such handicaps, and she enjoys the song,
dance and action. The result is that she leaves with stars in her eyes about India. In
fact, I was told by an Indian diplomat posted in Syria some years ago that the only
posters there that were as large as those of the then President Hafez al-Assad
anywhere displayed in Damascus were those of Amitabh Bachchan. We have, in
our country, assets that we give insufficient respect to, but which are also parts of
our foreign policy.

I think that it is extremely important to recognize, for example, that in
Afghanistan our biggest asset was never military. We never had a significant
military presence other than a few soldiers to protect our road crews. Until last
year, you could never call an Afghan at 8.30 in the evening. Why was it so? It was
because that was the time when the Indian soap opera ‘Kyuki Saas Bhi Kabhi Bahu
Thi’ dubbed into Dari was being telecast in Afghanistan and everyone wanted to

watch it. It is because in a conservative Islamic society where family problems are
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often literally hidden behind the veil, an Indian television show offered the one
opportunity they had to discuss family issues. It became so popular that there were
actually reports of official functions being missed by people watching the show at
8.30, and wedding banquets being interrupted so that people could gather around
the television sets rather than pay attention to the bride and groom. And the
Mullahs were objecting to the contents of these shows. But what was striking was
that even crime went up at 8.30 because apparently the watchmen were busy
watching the TV rather than minding the store. Now, this is the impact of India in
Afghanistan.

We have impacted in other ways through our culture, Yoga, Ayurveda. We
can talk very very simply about our cuisine, which is spread around the world.
There is no corner of the globe today where you cannot find an Indian restaurant.
Indeed, in Britain, today, Indian restaurants employ more people than the coal
mines, ship building and iron and steel industries combined. So, the British
Foreign Secretary could actually declare that the national dish of Britain is
Chicken Tikka Masala.

Now, the fact is that all of this may not be directly due to the efforts of the
Ministry of External Affairs, but they are part of the soft power of India; the
cultural diplomacy that the Ministry through ICCR supports. And part of that is
the values of our country, our democracy, our management of diversity, and the
principles laid down to us from the days of Gandhiji and Nehruji.

Let me take an example. Before I entered politics, when I was at the UN, I
was travelling in the Gulf countries at the time of the elections of 2004 and people
were astonished that here in India we had an election being won by a woman
political leader of Roman Catholic background who then made way for a Sikh
gentleman to be sworn in as the Prime Minister by a Muslim President in a
country 80 per cent Hindu. This is India, and this stands us great stead in the world.
We are respected for reflecting the management of diversity rather than

descending into conflict within our own society. All of this is important.
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The side that prevails in the world today or the world of tomorrow will not
always be the side with the bigger army. It will be the side that tells the better
story, and India must be the land that tells a better story to the world.

I would agree with the hon. Member who spoke that our soft power needs
hard power as well to back it, and I think that it is extremely important that our
diplomacy should be supported by an extremely efficient and effective security
apparatus and a strong defence policy. But for the distinguished former Foreign
Minister to put up a straw man by referring to the prospect of foreign troops
coming into India, I think, is really beyond the pale and 1 would respectfully
suggest that he withdraw that thought. Nobody in this Government and nobody in
this Ministry would, I am sure, take any steps that would result in the arrival of
foreign troops on the Indian soil.E

Having said that, Mr. Chairman, I would like to bring this to a close by
simply saying that we must be aware, in this increasingly globalizing world, that
our security, our future, depends not only on our troops or our national security
efforts, they depend on our foreign policy, and they depend on the effectiveness of
the Ministry of External Affairs. Even our jobs here are made possible because of
licences and access from foreign countries and foreign markets. Our jobs are made
possible because of an effective international system maintained through our
effective diplomacy and through our effective foreign policy. Our country, in this
globalizing world, cannot afford to be indifferent to the rest of the world, cannot
afford to neglect our neighbours, and I would agree with the distinguished former
Foreign Minister that our neighbourhood is far more than just the immediate
countries of South Asia. We must have productive relations focussed on our
national interest with all these countries. I believe the Ministry is doing a very
good job of that.

I would add, however, that all of us in this House support the need for far
more personnel in the Ministry of External Affairs. I think we need more

Ambassadors, more Diplomats, more professional officers, more translators, more
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people with language skills, and we definitely need to have, without any question,
a possibility to admit mid-career people from other streams to participate in our
foreign policy-making, so that the Ministry of External Affairs can be fully
worthy of a major global power of the Twenty-first century, which is what India
will be.

I would then conclude by returning to the yardstick which I had spoken, Mr.
Chairman, at the beginning- that our foreign policy should be measured by our
effectiveness in facilitating, through our international engagement, the domestic
transformation of India. If our foreign policy, as I believe I have argued, does that,
then I think we have every reason to congratulate the Ministry and, therefore, I

commend to you its Demands for Grants for this fiscal year.
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15.51 hrs.
PAPERS LAID ON THE TABLE - Contd.

THE MINISTER OF STATE OF THE MINISTRY OF MINES (SHRI DINSHA
PATEL): Sir, I beg to lay on the Table a copy of the Outcome Budget (Hindi and

English versions) of the Ministry of Mines for the year 2011-12.
(Placed in Library, See No. LT-4235/15/11)
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15.52 hrs.
DEMANDS FOR GRANTS (GENERAL), 2011-2012
Ministry of External Affairs — Contd.
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(Shri Francisco Cosme Sardinha in the Chair)
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fean? syt e uReg &1 freR R TE I < @1 7, A 98 fRy R %@ 21 gRen uRkee
H g WY o WY, W &9 WY, AT A fORIY % |7 ¥ 3R 3mud WAl A | AT
TRIG FR I &l MU qa1 ARMYI § M IR-GR Pg @l g 6 91 Fge™ wR fAea 4
BRIV b Heoll YA D [Ty BT BT DI TR DR Gl &l 3R AT W 3RR e
g a1 AT BT Bpis W AfRT g1 0 6 R B @ B, AUTA BT A gdqT 21 BH ST AW gl
o, 9 o9 984 Sed UG W ¥, Swai i o fhR dEl € 99 8 AUt Y A a1 S
A el [ 3T SR Fa1 &1 6 I B R 8Hal ) & [ I AR gdbl B

* Not recorded
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Helq, § Srel el Ao, B9 Sa1 8 HEl ded © fo 3T BH A HH Aleidl o
éﬂaﬁﬂﬂaﬁ?ﬂﬂéﬁwm@%lg

E]

AT BT B F el § W g, Fraey O aRE 1w e € o g ff T8 e
w® 2| et fage Hify @ 22 s fagw AT oo 2 & | B8 W 91 © 5 fagw Ay
F1 21 AT & IR muat w® faqw A 2?2 e & IR F snmudt R fagwy Ny 22 dvarew
& N W R fagw AT g wfew™ & ax § = fagw Hifa 82 wiew™ g™ @& oy, #

3T e ared! § o wfdhea & figea™ &1 @Waw T8l &, 98 9418 81 SR 9T §eA
4 g, R 99 & faog I & A | 3T T R I 27 AfS T8l a1 MY A B IS
o, W9 H R HAT o7 A1 A 1 fRAr 87 A AN @ R 4 @ AN @1 ol a9 &
THY-30 WG U| WA S Sl JAT SRidd Sl I8 YOY-30 WG A AT bR & oy W
U 3T | ITDH! 1 FEl oA, offh SHH! A B Y| IS THY-30 T B Al 8 HRATA
DI IMRAY TSls BR T | g8l & R | gl 11 A1 {6 a8l uig s e, U |rel &1
G, SRR AT hx 96 gY U S UHY-30 & BRI (MY gai Bl ofsls S|

eIy, ool @ fRgW & #3 Sff 9 & P I¥hR M <, 377 85 I8 91 «
6 AR B AT a1 82 H I8 BT Ahal g b gD BIs fdqw A 78 &1 BIs W @sr
BIp] Fd1 < [ AN faew Ny a8 21 faew N &1 #aace 2 6 Samer | Srer ™07 61 U
o g face T @ Aad 91 qeln I8 © [P g H S 4 SAEl <% AR AR
| 31T Yeb QI BT M o &, 84 A9 SR e susst faqer e whel 81 g1 g e o
T 9T Q1 P FE QW BRI ARG | AW U BN AT Hew B ¥, T8 W AU HH BR A
AT g3 ARE W SMYD A 2| ST e PE B FAR IR I dI9 W@, A8 AT A
P BT 8, M-I 8, WINT 8, AP &, 89 M U & ggulerne #feR § ol drm I
21 3T IF TUTel B! Ygel Sl Haq B U, I AT HH PR o Bl

MR. CHAIRMAN : Hon. Member, you have made your point. Please give time to

others also. I have given you ample time.

* Not recorded
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3t gomw R a1ea @ s IS9P 7eg qer @iy ol Afde Heg Fgr B gy A
D! AEE HH B & Bl

# onft e o) <@ g faey w3 St &9 oMU gae M =@Rd € f ow e o dea
WHTIR Far s o o, T g TSt MU I SHI Pl G941 &, WA WAF 2| FA B
IR AT 1 AW HET 2] MY HH F HH S© Ia B Ao @ BN H Fear g fF e
D! IS & FUT X fF S WSS MU I P B off, T 3w v E oy 97w
BT Teal I STeal IR AT B AR, Rife A9 Qe @9 8 § U BINT AR A A9
Ml R 1 oY weER iR M | WORI? 99 O% dels del Ugd gl B BERT N
TR IR TG A SR 3R S9HT I BRI I g i e | 3 SRAT BR oF 3 98
3113 o 91 g1 81 Sl TS Y &, AT o g7d1 all §a- S el AOIGdl & Wi g
off, I e W At 31U e e < I €| Ul el Y T PR R 57

MR. CHAIRMAN: You have made so many good points. Now please sit down.

N geraw Rig area @ # guldl wecqul aq bedT Aredl § b TuTe © Rroigd Bl Sitelt Aiel A
AR A B JRAT & R A |9 Tl gl AfG s ury gt RIS 81 A1 Ul & oigd |
SITUD] FI-FAT A, 3T TG | 3R I 8 Al & A U Aceplel B3| g8 [oiga a8l
FIT R @ 87 H AU @1 @ g B AU & o DI w9 qq gl g9 o T a8t w €
3R S Hifrarar €, S Hsfiaredl ¥ 39 SR &4 el 91 9 AR a1 |iel dcb = & JfeR
IFD [T [ © SR T q AN A-AdR IR TR oG8l deoll [hAT| U1 &
I 4 Fel 6 ders 1 W A g, Afed B avE ¥ ure @1 9 forn| Afee e

3T Al q¥ IRE W g @ A1 @Al ATl §l Wb WRA WBR T IFD! Aeq deM b

mwaﬂal...(@)g

... (qEr)
3t gomw Rig area @ 98 RUE 9 < AR, 89 9ed § S0 dredl | 3! &R qwie
HET Bt 21 /AT R BT & AT STTS W RN @A €, ud! RuE <d €l 8

ST @Ted & fob 99 Ruld & o @1 8, 99 Ruie ) o &1 3/ fhar g g8 o) g6 adn
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AR &7 g = #4 W E & awre Hifew Bkt oft| S wn wfifa &+ 8, swat R
QAR ... (eragm)
MR. CHAIRMAN : Please conclude now. Now it will take a day for the hon.

Minister to reply to the number of points that you have raised so far.

Yt gomaw Rig aga @ &9 S 9red € A A RA & 21 9' W e T R
offep § fR Qrex e g b gRRT AFarieRl &1 819 81N, 8% Sl Bl 'vor gs off
<ifep oG gu &l | WEM gEA B il & TS, 31U gU 98 @, 3N & Raard die
FT fAT? R 3R WP Jd 9P BN Haa PR @ o, MU ¥ & Rged are « e,
FEM AT DI BRI & TS AR MY U 50 | AW 9 I Bl a1 T8 IR G ... (Faem)
MR. CHAIRMAN: You have taken nearly half an hour.

ft gemw Rig T @ waly Sf, 9ga @ R @1 <@ 2. (eaam) A9 wiewae @
TCH 9 q9M A IR YFP SRR a9 &1 IR G o @l 21 Jaigd, RGR 7 Rl
TR fhar?... ()

MR. CHAIRMAN: Hon. Members, please maintain decorum.

N gomrew R aed @ 99 1 FERYF & BT U S Q] D! a1 IRBR T8 bR B B
A TIfha B ERAR a9 @ ford T8 U T W SW R W WRBR YIRS & B
T Bl H UeT H GeAls b WY BE @1 g olfbd MY SAd § Al QO I qargd | uTihr
AR S 1 T8 IS AT 21 89 J8IgR A1 Ui &l W_Ifod - <t | # A &

R ¥ el dredl g, (Faur)

MR. CHAIRMAN: I am calling the next speaker. You have taken too much of
time

g R aea @ PR 7 WA & Raars die e, 1 a8 Anel | 27 O BN o
P TA S W €, TIN ARJ T, TAN WGE X I §, 3T 9 A Bl T 91 | Bl 3R
ANl WRPR A1 SUP BN A1 BAR Q¥ DI BT DA 8 Abdll 52 AT SAN AT Bl
TR & 5 g A g W 2l s I & AT Th 59 STHHA W Heoll R @1 gl TR
T 39 W R GRS SRT? 396 fol F1 U fhar? # 9=as & 9w W@l g R
Ig A TGN 2l 991 B MARR ga1 ear fe a8 IR® I gar SR, e Asd 94T,
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I AP R 87 YT BB TSl AlC AT @ 7, MU RT HRIAre! &l 27 .. (FagH)  gIR

Bl &1 IFSAT TETTS S & B BT G TTA 8 @ B, BN R B @l 87
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MR. CHAIRMAN: Hon. Member, please take your seat. You have taken more
than half an hour now.
(Interruptions) ...

MR. CHAIRMAN: Nothing will go on record.

(Interruptions) ... ~

MR. CHAIRMAN: What is going on? Nothing, except what Shri Vijay Bahadur

Singh is saying, will go on record.

(Interruptions) ... *E
MR. CHAIRMAN : Please stick to the time allotted to you. Otherwise, I will have

to put off the mike.
1625 ol
3t faora TeIgR R (FRWR, S.0.): weiey, =@l [ will not repeat my points. T will
not elaborate them. I will make brief suggestions.

HElGY, 3TTSl MY YaicHd Jhay MRS @1 f$Afsw ud wiew 2011-2012 W &4
gier Bl AT &, 39 AU MUkl dgd-agd ggdrel... (Fagr) § Sae A el R
et g1 # A% 98 we arear g f6 Sl aoiedl Ui B I 6,375 FRIs WU | 31U 7,106
FIS fhaT & TN STH 11.5 TRIC BT ShI fhAT Bl MUY I 97T B S o Aqrer 151
PIS AT, U TSTHY 150 BRIS B QAT ©1 UTeT BT S gHICH 8, s9 oilfex} 8l & b
3JMIHT SRR R 8?7 AUTA & T S qoiedt Uie fUwel Ara ARG &1 et off, a8 151
PRI ol 3T g8 3MYT TSBR 150 BRI PR & gl I I =l faar gl gl aRe I 3o
HAAl B 21 39 BRA Uil 4 # I8 91 FHerr g & BRA uiferll 8AR $Td Soe
BT Reciae™ gl 3R AT R A9 H W AT JASCS %9 D S| H qa¥ T8el ARa o
a¥ 1946 H THT Vg [SFNTE Uae aRgdd fharl a¥ 1946, 1945 3R IS & SITal
JAgCS TR H U ST B e @1 21 99 gAscs e # IR defia # AR
3T & A1 3 AIfT gg, SWH # AUl qa1 g b 148 H 8H 147 dic fiet] 190 dlc # A
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A% - dle 3ER-9ER gU, 90 URT B4 wUIc fer| gl & Hew # # Suhl g s
g f5 it af 20102011 # R wrga &1 99 € @ sWRe 81, 9 a8 8, 9w
B, e faeT &, =l T & IRfiSe ok rew fafier 1 wst fafSie fan 21 swa I8 oM
e T P IR ¥ 3% 9gd a1 A e Wi ok st I & fag on w E
S SEIR AN UifeRT BT A1feY| 3FR 31Ty ofieT AT SfeM <@ of O RN SN H 59
IMgoeldk IRiiee I d S Biex Sod o Uiferd 3ii% f§aaAdm Maeh fh er e
AR B & A GO oS B 9el &l I WY al & B off, sfReT 3R Wl g foy
ST uifeRlt @1 #eR &, S self-interest is of paramount importance. 3TST ¥ &R 3%
qiferamic &) 2R 9, ST 99 rarareh agf & ey e fRdsr # $fear 9 siemn < &
I TeNIE dR A, @ WY B A A ST GAl UH-Sg "e B W H I=M UH oe
R 8 fora & grges o @ RiegRS ofira # 9 Ra &1 9wl &vr ared 2l
Ieie Bl b g 3R & droive SHIY], S=i1 B8l fh gARI 3MUBI g8 Rele dgd 37T ¥,
I I8 ff o Sarlt fF UE |HT SR, S oRW Wed didt 8 9 6 50 fafermw <o
A 100 faferas SieR 81 SR STamET Aied W 3T 1 Swei WY Bel fb 84 75 §OIR i &
U Sifg &1 Sewnd 2 89T BT & 5 39 RucilRes giforl s9mam S| o9 & d&g § oot
EIGECCICIERIS WWW%#,J?W@WWW@E

3y 3fe & A SR | W™ F R & W @aw 7 g g, 7 BNl ITH Dg
[T B e | I ATe REIRbel AT 0T AW AT PB 3R, A(b SARI UG qfehaar
T 21 TR Higerd Tifhea T8 8 S 9 § 96l T8l g, TN UEed TR &t Syt
ar AT A SMUI| 3T SFh! 3R WG il 1962 & S 918 U9 s Ugd Afer 9 a1 98T )
M| & ST ST U S 9T HEl orr o1 -1 f=dt Ift wig-wg ) 2 onft 9w u1e g,

I FHI Th HITGA “As®’ Mabetal o, 39H forar o b - “Close neighbours are

better than distant relatives.” #qed a8 AR 98 T9ald! TSR 8, 98 AR foly STaT
ST ¢ R & RedaR Al I AR 74 735 H 3ch IR Q07 IR AR T&T ga- s qand
off fF 1942 B 303 ATl S A BIS Wil & e} TR 3R d SeAT B I db Tl 3|
W oolel H, 9 PIg 91 TR B § A1 I9H PY 7 PO 9T Bl 2| I D BRI AT
AN T AT a1 |
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arft # T BaRE H AT o1, 9gd da-drel HaR o s wad #| 98 reumad
U9 B Th Ruyoiefed 7 wal {5 fod 9 a1 § srovmad & dis)k )R STl I arg-r fears
AT L, 9 UH FSd A R, UH TIsS ff T S A F9 ' R W E7 T e AU
SSIRITR BT ATEd &) ST AN fagw A g T A | Ue uiferd Bkt @ it dred 8
BRR fiirs diforfl, {6 519 o1 o A1 S9de c-c e-cd &<d §U Ugd oY, AN 31 &
3R R 95 SMSYl &9 R 981 I9 are B! dgq W UReH &, =% 98l 9e® 910, ae
TEl STATHE BN SR B W g8 I RE BN W S AT Bl I/ 4000 WIS erd
ST 91 &, GD! P A1 f[qur A - q oF, AR °F, B o, 3R I8 & =99l d 4
EERRCRIINCECID)
[uTaf wEIed @ 9 f&ded 1 @il
3t faora segR R @ 89 TvFfoRe €, 89 Il ©, 89 BIs WAl 3R I9H fdelid T8l B |
Sl 919 & 98 el el ARyl

BRI el & [ i 3raTfed fofes 7 &t o1 i “Never fear to negotiate, but
no negotiations under fear.” AR ST Giferl 8, 8 IWHT SIAY HY| 3R BA ifordt
SIAT BRI & AN BRI DI AGG BRAT AT IR IFRBT Bl A 2| UIfhwT Yeb b
H T Dol B AT AT YRS Do & (oY Uh dgd ST 99 U1aigs bl & I
gdTeaHe a1 IAH BRT & 3FR 1946 & MHigadl o Al dfdel Wed ®ed o &6 ‘They are

not loving Pakistan, but they are loving the base that Pakistan provides so that in
half an hour they can reach oil countries and Gulf countries.” S\®! a1 a9 fier T
hd | AT BeT T8 © b Mg VA giferl 991U ST drga Uiferdt 81 3R argd—< difordit &
3y 59 RARTE &1 B9 HRI| 99 afl BT & g1 & 7 el fb R feahr ik
frp #wren {9 e 8, sy 89 §gd W< € Ol 39 R AU 980 A 1 8 gy b
3MuhT R feapr fae &1 8, amueT Rar & @ 2 2| 1 59 R=wr § anv qa ufsem
TS AT TSdS B S| 37T U AN HRY 3R TR a5 Uah die SAYT 3 §
Ice T, OFR fegew™ Uad e goMmE & d Fdi 78 We can also be a growing

economic and army might. E
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We can also be a growing economy and Army might. IH®! IR Q1 A€ A BT
Y| FIUIeR, JAUER S Jfgfaed a8 891 SexIeMa l ¥ d9gd Us ol offdhd AR I&
T AT 7, A faew A facw # W ue € safon 5% faew @1 oft §9 @ =iful 9@
X UIfORT SRt # 319 WA H_AT ATedl &l 59 Jp QUM S < | off, § |9t T 6

HET O drell €1 § IS Wi W [HS AT (% 37y =@ qArg | § PeAerels HRA arell gl A8
Al gS AUBT TaR B Uiferdl| 3 BIs g@ eI, 89 Al 9gd Al 4 <@ @ El.. (@Em)
AT BT BANI AR @ BRT §9 A3 Bl & &1, I T8 A1 H SATBEIG BT B B BRI

R IR W fQ® U # AUt ST ol (@1@u™) STEEG | ddhlad HRAl o1, 99 Sl

o7l.... ()
MR. CHAIRMAN : Please maintain decorum.
... (Interruptions)

2t faorm Tergr Rig @ T @7 A1 MU < 3| o9 91d g € T area St @'t & IRIeE €,
A 9 TAR A Jorem 48 St &1 & w6, 313 ad 91 ) & fog oW Syl offes
Ul B AN DI ATl H IS 3B 208 Fell TAT| IE A1 §S e bl a1

HEIGY, U 984 310l IS JIMT 8, b %! 31d B4 DI IR 9T &1 HIg BI$ <1
=Ryl agd @ Wft S Fo € Wy smhta &R Afed smiRat wdw g1 afk & awt
SSREATSOIR ¥ &I AOgd BX Al AR A UraR W I A1 q¢ Al ol i
B A BH 9 BN H Ui gREH DS A SARRE $ A1 T A g8l <@ 6 gRem
HISAT BT 08T A T8 U9 21 SHH DI &l Y 8l §l 9 TN PHodrel eXics, BN AT,
AN R 3R SN &1 & 9gd ®d ol offed 84 g9 ? &% AN faqw w3 &
IBRY TFNHEH B TE, IS YHISeC B ORE ¥ Sl MBI T &, & FhdT 8, I8 &,
fh B9 T Bl fewrg T8 vsdl & Sa RafaiRes diferdl fearg & wsdl 2. (@agm)

3T W H wE dredl g b R wefia § 8 die fra B 8, S99 e die
Preax daq dic fHarl Sue W g R, 9@ TR U R A Wid Jidl gl suE Q4
¥ < A1 UH ART AT MG, A1 B9 $HBI X BRIET of Wb | O Ry W 3fCH gal,
ifehe $DT BIIGT BH T8I of U, Riifh $H BIg-v DI A1 | # ey wezH 4 fox w1
St @1 e T AT BRAT el g b ST S 11 UIed SIS PR qoic H o %8 ©, I8
g B Tl 3@ A ol &1 @ 2, TSI SNRE B W T, D U I AT
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ISy, dIER & I UAIUCH Sy, BN WAW & Al @ Ircral |l Sl Al 8, IFADI >
RT3 BT AR &1 eeT sHarst BINUI I 3ol BT 3R Seva== 81l 8d
e ® 5 B S wee g, 98 3 81 Srg

3fd # # ug gar @redr € # ol AT o, 3/ # aa1 T g, 9% U g et w2
190 A TS ¥, FOIH I YRA B1 187 dic ol 9, Rd | Uah g=afers &1 T o1, U dle
DA AT| BANI $a SATEl UIYeiRE 8, S 84 [dagpe a1 rul'%'\'llgl
AR JET FAT St S0uad Iol MY AT SATS AT Pl AT Igi oll fordm Il 89 IS g9l 8, I8
BRI SUPR &l I ST, a8 Sl Nl B8 <, R 89 Nl AUC & Al 84 DSl I B
a1f2Y| 89 39 91d &I fdopd T &=d &, BTelifs g1 39 i A ABAN 8, ST al 8
& ARYI 1890 W $ieie W Ydh W 53N, forad dal, “Dialogue is the reference from

Napolean.” &4 @Rl &1 qd ST A8 | AT 7 b a1 bal oY, § ST JHAT AT

DY AT dTd FAT D] S84 dgd Ugel bel o7 fb “Let these opium eaters sleep. If
they are awake, the world would be sorry.” ¥ 3@ & & ¢, %l MU €| 9 opium
eaters I 3MMUD! HHIA B o1 TS| IFDH! G A a8 SMY| S/ I & A1 §HBT
FHIT BRI Y A AU q FHG BT

MR. CHAIRMAN : Hon. Members, there is a long list of speakers. Those who
want to lay their speeches on the Table of the House, they will be treated as part of
the proceedings. You may kindly lay your speeches on the Table of the House.
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2 IRS Aed (AAYRT): GUUT HRIGY, B Byl WS o, 39 UR 9gd [AWR ¥ 914 g8 ol U'd
3R AN a0 < AN fdew A St a1 8, IA BT I8 AIC-ACT QSR BT B BT
gl FoT A o @ o1 fagy AT g 98 39 < @ Wik & d16hd & U § Bl Bl
U B AHT R L, I D A AT F MUt Arha It 7 MR Smys W gfer & Red
T Td farsd 2l grerd 98 § fF 21 ared ofR R fhat w8, oW WiEd 9o I,
I AEa fhdm 3MU & AgAT SAfU SRR 31U, Hifp 20-22 HIS AT 59 < § INIR
& forg wraeHe &1 <2 21 g &1 S a9k B, I9H G Wl B T 7] s S 80 AR
WART 8, I g 9 &1 o I8 81 T MG WY R, THD! o= 8 BT A%y, 9 FAT YA
AN TE S I9R 8, I9 d0R & ol 9 371 2 21  PIS AFell T8l 8, SHA 37l T g,
e aRIeR I8l IR g I8f St Ale-A1C a8, 9@ gad -d fhad 8 3R IR & g
T W faew NfY =otfl| gaN geg N didhd 9 6T 81 8 3R SAfeU 89 U8 59 gold ¥
s gl

[ATAT HEled, H U WeAH | e ¥ hedl dredl g [P T8 IR B Al JHARSDT
% IX H 9 3T I
St srdd g o a1 @ 9 5 oFiReT & IR wurar R 79 @ 91 98 7, AfhT dog
PR b SN BRI | ST 37 TAT AT, T A&I A SETS BISoiD BIHR B HYR eIl AT
o @ PIs 10 HY el el Aol Tl 3R SMRBT H 9.11 T8l Bl A UFbT od ol b
sReET St srm iR & STl § T Aar g 5 orReT a8t reT g ®, ST g ¥,
TAA U W P ARHINAG A 2| O GHT A A TG g, Ahlerd o gl arferam @
s 98 I8 T8 Jad IR M & ask R AR dIfera™ o1 SR @1 89N S $ad g,
AR S @5 8, a8 fha Jdo-dd g 39 IR H el AR # qdm @ SRwd T8
21... (caem)
et e R (STAYR): T T a1 89 AR &, I8 U aR 3 o all
2 IR Arqd @ 4 Y G1..8H d1d T8l qHl U7 %2 b 3777 1 by ® T
MR. CHAIRMAN : Hon. Member, please address the Chair. Otherwise I will call

the next speaker.
3it ¥RE T1Eq : TE, S Tl IT AUD! AT B AHhd! 2. (FFagH)
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MR. CHAIRMAN : Hon. Member, please address the Chair.
st YRS AT : AP R Ao & & M| MU B ¥ € 6 S e game AT g,
I IR AT Jehel &, Rfh FHAT MU IMTSGl DI ASTg DI Dls AP 3N QAT & e,
T oY & H T 9QNTl T ¥ B Gl DI Aogdl Tid, WA AR @leled & IR
fpad Tl AR A ST ST A U & R Q¥ H W WA W of 9 A1 gAR fde ifd # suR
AR By HESA BT BT AR Tl Bidl| AfhT g9 A1 IRT &1 98 fordT| 3/ ST A
UdT & o Usel arS-UleR A1 Al U Bl il Ubs B Webdl A Al gAY Sl ¥ RMVAT Bl TSl
IR SfRT St &1 I®oldl & Y T8 & [P I-UTeR ATl S9d! Iholal & G Ig A 2 &
feg™ & S araRe Way 9, 3! A1 I fer| @rferar afe a1 Srar a1 fedr &t
A1 paa 98 qfewa Bl

# oy fFdes w1 @rEd g % g @t S WY B 8, 39 99 &1 IR g
JEl IR 99 ¥ B, ofhT 39 aR & IR A% sWReET iR R @ wwar & IR 2
I dlell, ITb! WIET, IThT USAE], & A1, IThl ¥, IThT W4 AT Pl SIS B B
21 Sl & 99 | A IR JAUBT MBI 8, S WX qd garai 7 Al Pl [F W b a9 q |
T el [T 2 8iR MY FaTet I8 811 39 a7d a1 o9 AT 781, g & fager fa
B AT S T B Aepall, T I TG b 100 BTG ARN Bl wfex], qreba AR A
& g&l| 31 3T WEN DI TRE Al AGF SGA & AR G ARE A S FRIAT MU AUATS g,
I/ QX QT BT I ARE A MG S| AT Al 37 Ufeehh Tpel G SIE Wil Aoy 3R Fedr
Uer 81 A1 ST TR a1 S T Bt A1 dled, s ¥ A dlel | 3T Gale 4 I8
T TA T B, ;iﬂcdswﬁwqﬂﬁéﬂ?ﬁﬁf%‘l%ﬂﬁ$aﬁm%aﬁﬁmﬁaﬁﬁﬁaﬁaﬁélg
R AT &, A1 3 drell | dlerar & 3R Fel .. (Fadr) Soh # € A8l dler, U™ it
B 2 b 8 A1 SISl UaH B B9 B I8 HIT B 32 VT AT 2 B BIS IERIBT AT
a8l a1 goT oTTel B TH-oTe-¥Rg W RN gAY SMU ISl & 919 J@i fJore] W Bl I
3T & W goe T8 gl 9 T ] MYl H W W TE S| . () TE 9°
Bg IE-AvE Bl AARS W IRG €1 H ¥g el bE el b a8 Terd g, Wi Py Wt Wi
T T B S S YT B, S BISHY ¢ qeled H B WIS T 8 Gl gl Ao
TR IS DI WIS T MY [T FWIAT BT Faell 2, SAFAY 37T YT W B M W
ufeem GRRT # @I 2 T 8, SUA-gUd 7 g 81 As SWHT AN w-aR 3ref o I §7



Rep130-2
d by m3 


15.03.2011 156

3l IR ATEd o Wb BRY IAY| IR 8, AABI 8, ... (FAUH) & olacl &% 8, I8 0

PHRU FAY| I8 BROT T8l 2] TG A JRT B ARIAT WM dG! 8, q9 I TWRAAT A ADR
T B WRS! b Bl FelThT &R a8 U 1 AR WS Il M1 81 a8l a8, gy & B &,
TE A 9 q¥hd § B S| BAR UG ATU-alaT B REREA WAl 8, s e 89 99 g
g1 T8l YRATCHT UaT goTT, I Wed, TSI Selldhl © STl WA Ual gaTl 3R Hel gl S8

TEN BAT| T8l HISTH WA €, S8l URATA] el UaT gafl, 4 |a U & 39 WR Po Arad
D TR gl T IRATHT ST goll, e WA I8i 4al gU §l WA Sa $R ©, 3R g
frer Sy @1 & e U fdaca e Raams; ik &g 5 Staw smiRes # a1 @1 o, 98
980 T AT Bl BHARI Saod &R Al Ue aid § deel dedl § fb s el B oo
sFHIdl Tl 81 H Aear g 6 99 Biial | GgwE H g & W 9 gu 8l s9
a1 BIE AN B ATbd DIs B el 8 AN AYDT A &1 I8 I gdhidd ©, b
T8 A ©, olfhd AMUD! $9 AP A T8l AN gl SR AU, G Pel [ AN U™
FfFeaR g9 BT AMBY| S § AU WDHR H AT, T4 ISl S B WY #R Tg 370 R 9,
A 957 PIRMT B, el 6 g5 o7 Tl ol a1 @ 9 fh J8f 102 99 WR W g B SR
Iel qT el fhad W gU 21 P B 3 I 6 Rgmm-nfewe a$i, @ $© T8 8 aren
gl SRR I W A? UH 99 floel § ST & 3R Udh 99 IxId! H ST &, AT Hd AT,
RN A AT SATHT JGT8 BT Q| el (48 SN, BIS DI Sevd 81 2] Sl A1 Fferd”
d99 9910 € S9GT dfpu b 9 W 21 319 B oiels T B Ihall H ar gH9m geul Qdl
g 5 oorg & 811 SR oerg BRfl, A1 g JerEl & Ryay B e @l g9
TfRRa S G S & 1 H 99 37 AT 98 udl & A8 B Ao B |l 87 AW
S & 6 a8l BISl 9T Bl 81 gl A1 Albad 8, A8l U MSH D B H qPd 8, J@
a1 gar e fha AT 9eq 41 7 Pl ofSls A8l 81§l Sl BNl 8, SHdT [hel g
B H SRHA HRY| T S IR H S 91 BR 2 U, FE q gl d8 9egF 8, TR a9 A
ST T TR T &, ITD! SIHT R 8, 9 W 98 9gd Joigd a8l Y| E

S gor 48 S 1 1, 98 BFal B A1 T8l | 6 M@ T8l 8, S IMeR! §l 3T

1962 ¥ ¥ IE HE AT [ FHIABR I8 BN | § TATERATA SN DI Igd ooid bRal gl S

HeT o7 b FhTeThR qTER BRI| WM I, BDBIADBR A8 B BT AT T8 FAT b STRel WA,
ISl YR, WES 79 T8 AR TET TR-1 AT - U 3R ga9 & o, SN 3G § WX ol uri|
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Tog <% 1 H Aar g 6 3fe fie S a1 are ddl| AR ofeR 91 B @Ry, R Al e
AIBY| AT B UR TR AR TS 8, lfh 3T dTel S H SHP! AT Pel 991 8 Sil 37
HT 2 ¢ % 98 B9 B dTeN 2| THAT BN QI AUBT IA-UdT & T8l HRT | AZ IMIDT
gl ©l...(RAE) SHPH! IR &, olfh BN gl 3§ A9 D1 faaer T drpaar 8, Iqb]
B Giferell 95 Fogd © SR Swad! offae Rfa ff ea9 Surar woga 21 afe & qaraen
FRAT T A AT D WA B HAT Tl 37 dTell FRIAT HI S I AU H Tl AT B, I8 AN
TRE TG AT 514 AR AR IFd qra VAl gfeegel erft 6 A9 ok 89 a_eR @ 81 Sed|
Srada fag oft, Yo g o onfe W aarn & e Red e =18 2l

SIS ATH © 6 UTd & @l 7 A Wil & A 9 gRacd gail gl o Sfl, a8
el B | H 30H <¥ B U B HEM Y| quTel BAR qro | 81 27 dLdlL Prsvien W
AT & IR IS| H P [P UD  H Ahad AU DR Bl Pad el §l AAEE
HH W TR R W 2. (auF) A1 I A9 99 [9 U §U A9 81 DI AMRD] qTER TS|
TE SHAT S BB g1 URAA a1, oI Tl @1 Siar iR g8l @ uifedl | o | S
R fawrs, S o 3 9@ 41 &1 39 Redl BT qar8 R q9ie S B M Ife &l 7
fham, & e dredl g 6 WRA WRBR @ S e oft, S 'A el vl g g8l
AL g ARG | ST urel H WfAe &l a9arn, O 8% aRe DI ARBI S AN |7 B,
IE B AH | Arad I A1 e wdt | gl qo ar 8, # 98 S o e €
7 BAR W & R¥d | 3Mud1 ggell ol g1 ARy & g8 Ay b1 | g1l g9
TaH! JHH g 6 Tad B S § gewed @ S fR ave qrg-ard T el 3% MR
Ut 3R WRA 3R < & Rl 3§ Teqs a1 B qdbal| 99 D1 8ISyl 9 -7 g 4
B BT BT W gehsT 8l BepT| A BT I8 B & b R wHy AMRSD! g€ R o0 79 9%
Wﬂﬁqlwaﬁﬁﬁsmmaﬁl QIfehT g8f @I AT 7 gdlel iR I fHA U@d
Tt BT B TE Bl IS B ol ¥, USTS B ol ¥, TuTell B MR Tgs BY uret off|
3 SelY Bedl § b BOIRI fhellHier arer o ga3nl &l
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17.00 hrs.

o

Ife g9 a8 AfAe™ 99 BT UAT S IRAT el UBhSl, Al Ig ST 3D 3R IR
T IR R EH TE < b I g ARy, 98 B iRy WK WRbR TE B DRl W6l
5 I& 1 ARy, a8 a1 A1BY| Y AR Yob ® aR H I8 P dlel DI B © (P I8
g9 AT 98 9| 3R F&l Dlg 39 FSAN a7 &l &, A U A FJ Ab? § el g fp
SITET &l BT FhdT| YD SRl & 997 g8 WRPR a9 TN F ga= =41 4 i R Hel
g P S A & A §, SR PERIE BTl ST 981 WReR a1 W § PE @ g b as
AR WIfEAT & QAN A3 99 arel ©| AUTell B, I8 3MUS RIS D ANl B, QA RIS
uIfEAi 2, Aad! Al BIhx WRBR I dlell 2| 37 I Sh 8 Ubs of AR g8 Afagm a9
AT, A DIs | T IiBT T8 DR ATl DT T8I, SHRSDT 3 SR, T8 U H P T8l B
TR, g & @] A8 § el Ie oo g fb g8 fedl gEy @ @ =@erh|
Afp 3ma S91as i a1 a1 Wiferds a-R1? 3MY STl T@T dTel §=31 AT 3T 3 DI I4H B
BICT WS AT | AMYHT 3T ATHUTH & bl & A1 I WISART I8 Fhd 2| DIs BT T AT
TS, A, HT WA W BT B MY I8 BRSSPI agd | O SN, Yoh-S¢ Hall 947 g,

MY g8l WA g arsy| ... (FEuF) YD UK qHY HH Bl AT [ D BISHR bl
scfas wifvi, Riifs 99 a9 7 21 I & W SAE SIS A9 T8l 2 TG, e, Wi,
TJEoiq 3ffe Bxep Redl SR A g1 TN A IT9dH! UHs o+l Aoidd ol 84 b I8 310 A
ol iR A | A gwar §| AR iR Alddd | PIF AT B, B TG MM 7 T&
By Jai § b3 YA Bl BN a9 SRl &1 g8l Alcbar= T SR, A1 bt faaR & Sftaq
@ Tad e, fewa T oIfdT STHT I8 S B @ity 6 o ast feA T R @
g1 AN BT A D MY TAT AUTA I BT B IR 2 T

JHTIRT Heled, 3fd § H Ul a1d FHIW B §Q Ud & d1d el A b 59 o
B! fagw N, 7 I% a1 98 & 2, I TG 89 98 W ¢l 99 W9 AT 99 BH oA B A
| 3T FAUICR Tes 8, A1 BH MRDT & A &1 # Dad U w1 dedx U a1d TH
B b g faewr Hifd B 81 $AR ST © AN © I BBl el 991 &1 89 AN
B AT B @, AT BT AH AW B &R AGH B ISR TS M SN & b AU FHad gai
g1 el 21 O g § g1 fhAr BT 8, SAD Isi WGIAT FAdIe DI P HRAT o 379 3
I & 31R Befdie ¥ 3BT B ol ISdl 8, Al gadl b1 SNl I$ Bex 8Ial &, Aral gil
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g, ST Bl ... (@uM) & =9rar g gl .. ([@uE) €, § ar A8 e arsd| iR
AT & TRl © fF TR W BW o § a1 R e | g9 SN, Aded W e o AR
AT 7 IR B ITPI A AR <1 31 I8 FAARAST 60 | A Tl gaTl ©l SFIRT 89 JMI
Pl HOYdel SN T[T 2l UG A g BHl Ay, Rifh ¥ Todd del gl I8
3RS &l 31T &l Al Hel SHDT DIy 7 bly ASNHH FIB IR el A1 R 39 TS
B S| gafery €. @fgm W e o f we" e M & Ryarg, uge @1 b der T
m%qm,méew%aﬁmaﬁé@wwmaﬂ%qﬁw@w@a?mlg

HENY g9 B! 91 &1 STV Tdid BT AT g 8l BT aNey, $aY 8l IRl b |

S & A H (U qI FHIS BRal gl

MR. CHAIRMAN : Now, Mr. Bandyopadhyay.

2 AL SEN (SAYR): HelQd, § AT YIRS Arqd SNt A YD Y YSHl ATl gl Seid ol
K B Bl... ()
MR. CHAIRMAN: The hon. Minister will reply. Please take your seats.

... (Interruptions)
MR. CHAIRMAN: Nothing will go on record except the speech of Mr.
Bandyopadhyay.

(Interruptions) ... ~

* Not recorded
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*SHRI S.S. RAMASUBBU (TIRUNELVELI): India’s foreign policy is framed
out to protect the fundamental security and development of the nation by the
Ministry of External Affairs. Many of the key challenges and issues such as fight
against international terrorism, reform in international financial architecture and
international organisations, food and energy security and climate change have
global dimension to look into it.

We have to enhance co-operation with neighbour countries. To improve the
foreign trade and relationship between India and other foreign nations both in
developed and developing economy, we have to arrange a good relationship with
the help of our foreign emissaries.

Our Hon’ble world class Prime Minister Dr.Manmohan Singh travelled
extensively to meet the Prime Minister and President of various countries. By this
way, he established a peaceful friendship with U.S.A., Russia, Japan, China and
Arabian countries. He is creating a conducive situation to get a place for India in
United Nation Security Council.

US President Barak Obama supported India’s membership of the various
non-proliferation grouping like the NSG, Missile Technology, controlled regime,
Australians groups that regulates trade and chemical and biological materials and
the Wassener Arrangement and overseas trade in conventional weapons and dual-

use technologies.

* Speech was laid on the Table
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Sir Lanka:

During the Internal war in Sri Lanka, the innocent Tamilians are severely
affected. They are loosing their houses and properties. Our Government supported
a lot. More than 1000 crores of funds have been provided to the Sri Lankan
Government to rehabilitate the marooned and stranded Tamilians in Sri Lanka by
our Government.

Nowadays, the Tamil Nadu fisherman communities are involved in much
hardship to catch the fish in Sri Lanka border area of sea. Frequently they have
been abducted and short to dead. To put an end this means, our external affairs
must take a expeditious attempt to solve the problems amicably.

Safeguarding Indians in foreign Nation

Whenever the problem arise in foreign countries, the ambassador and these
Indian emissaries should take immediate action to safeguard the Indian interests.

In Libiya, there is internal problem arised. Our External Affairs took
various steps to evacuate the Indians who are in trouble. But at the same time, we
have to put more attention on Australia and America, where our Indian students
are stabbed to death and ridiculed.

Now, Japan a developed country is in a great danger of Sumani and
earthquake. It is very important to help these people and also to bring out our
Indians from Japan. The Nuclear project is now damaged totally. The people are
affected much due to the breakdown of this nuclear project. In our country we are
constructing a nuclear project in Koodamkulan with the collaboration of Russia. In
order to safeguard the people of our Southern Tamil Nadu, the foreign affairs
ministry should take much care to establish this project with all the security
measures. It is essential to tell the Russian scientists and government that the
project must be free from fusion.

Passport and Immigration: Passport issue is very important for our Indian

citizen to go to various countries for various purposes. Some Indians are going to
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foreign nations to carry their education. Some are going for job. Some are doing
business. The passport issuing authority should take much care to issue passport
expeditiously and at the same time notification of security point of view is also
crucial.

South Tamil Nadu, Tiriunilveli is an important place to establish a passport
office. Our External Affairs Ministry start a passport office immediately at
Tirtunilveli.

International Terrorism: International terrorism is threatening our country in

many occasion. We have to be very careful to prevent this terrorism by
establishing a powerful mechanism of scrutiny and vision.

Relationship with neighbouring countries and also global nations are
essential. Balanced foreign policy is a necessary one for the betterment of our

strong India.
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“sft AREETS o (rRet):  fagw Hift 98 it @ R iy & wem @ e o
fed &1 =/ IR FH Bl

19 B9 MU KT f3d BT Bl 8 PR Fhd © al e T &1 dis 31 78 e Bl
3l BN <% ¥ T gfifeT @aRT q@d O @1 &1 §AN < S - UIfhRIE, aieey, @i,
IFNIGT ST ST & gRI U AN & A1EH ¥ BAN S ¥ 310! Wl 96 &1 &l T&1 a4l
A B A DY, G URG B [AY I g1 G | 98 AR W H AiBAl D AT q
BRRIR WIS HR BT HTH B &7 2l 31 BN < & FRAel 3a- WaxATd AR &1 BRRIR
PHE A U & Ig G TS D AT A URG H AST Sar 2] 98 SN o9 B fhdt 7
T A HHASR I <18 @ 6

I ofe] F AT gA AN A 2] 98 APl g8 W@l §l 98 ARG B FW B W e
PR FHAT § AR I8 I GO U B W AGE IR @ ol HBGd, I BAR S« b A
QIR B R BN 8, offbT o6 g9 G’ < A AUIe ferar & a1 a8 § ofed & forw
IR B Il gl aifhe™ X SRAIR & Wgg 99 ¥ oidl gl U B! 8RR | ol Ued a9
I g8 AIg1 W Heg oidl © SR A Aeg Bl &l

arfl BN U ¥ IRTARY & HIETH W gAUS & GART 98 & 2 iR g @ A
A TSI TS TWHY B @ T R TR <9 # el B Bl 89l B § 98 Sl okl B
HEH W B © 3R BAR < B AR AT DI HH B B

B AN WHS © [P BRI TSRl ¥ GG © <Ifhd # F8l W6 vl H el arg
6 o8 gR ARG TEl Ifcp BAR I8 gYE 1 918} | 30! A1 DR © IR IS AR I =
FRA 21 suferg # I8t w1 AEeT St 9 g & =@ fF o g fagw Aifv g sw Aifa
BT GG BT DI SRRA @ AR 39 A1 DI S IR db AIfd 8, 99 T &1 Ufdeda
A T BRAT B ATh BAR <2 P 3MTeh, AMTNTD R aTed Y& & A |

" Speech was laid on the Table
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st gEi SRE ([R@):  H oS o faqw fifd & av # g 9 wE @wEd g
T T8l IR Qg ANTRGAT & 910 Y al < H Uol-9¢ P URAR Nifedt A v & emd
U H IE W Bl S AT A APIT Td A AR F HUD G G D BRI gedl 8d ol
W T D U Hs VA M9 ¢ gl ¥ W R F Uh afed fagwr # g9 fagw § =a gy
A1 oo <% & Ufd AU PHASTAl A BRI B ol by M U © S@ Wpel, Do,
JAATHT B d N Tl 2 & Bs Tdl § IR dlexk & @i S=iv wifud ey 81 S=
Qe ARG Y& & F o © Al I AW Uga dTell 21 Qe ARG DI 39 1o
® HRIEEE 59 e fhar 91 W@ 2 S99 I8 AN 9%d T8l 8 U @ Bl WRBR gRI
Tl ANR®GAT & 3fded % IR 78Rl § WIeR fhr o ® & o R &g yari
AR <2 # 377aT € 3R Ided a7 € @1 9 foddt +ff AR & 911 usat Bl R ¥ gl
J B el omar Bl 98 ¥ I WR A 3T BiH 99 Wl AR Mdadr € 99 a1 wHy
et g1 BaT & {6 98 Jaril 9RdT <¥1 8IS & <ol 1 Bl gl IS S 37ded &l
WP Td whedl Al B o # B WY vd oAl B A g9 bRl A afwiferd fban
Y A1 IE ufehd arw gd Wie ¥ Bl Ahdl § oI SATaT Sardl Wk $9adT v 314
IT ITHT < H TN QI 3R $AA O B 3T &A1 Bl BRIal 8 dbdl 8l o faaeh
HET 1 3], AR, APl MEM-USM, < H HATHIA BT H Ty, 9 D FIhREFAR
H DT WEAW AN WA Al € 6 59 Wy 6 po o ol afe form @ s
3T &l BT o et Fepar gl

B & H TR O H TP e o off IR Ut & FHEr AN TS| uifh
HATDHR T Halgelell WH TR THRIET [qUH 1 BAT B B9 T [hal &l e g 6
B ol gaT|

AP Uo7 I8 IodT & 1 A dab fha U WIfeheaaril AT a8l Joobl & HATBR ©
S MR & T8 € W 9Rd § R I S 2g o 21 't um <d € iR 9T 9eR
PR of O &l 3T 39 919 BT © b AT § URA BT QR B ATl 3D HAThRI d I
% U6 R & B9 9 g3l BAN PATPRI TR AR BN I8 a9 R W) wIfpame 99
ST & TR BAR <X H ] qR-aR Aol Fefdl 81 9 qR-aR 37 & UA7 92k R of 9 o

" Speech was laid on the Table
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ST 1 8 el & B9 H B Byl M1 A7 b 97 W BHIH! 0T | WRBR DI ToR A R
N ST IR-TR o e @1 3R @ P A I8 © B ST W $B WY BT &8 DR A
fear Tl g e g WRBR Bl 6l & [P U <@ B BT el Bl udbel Syl 99
T 4fshar | oA USdl § SR 3R fhdl Wfhw T &1 udbsl SMY @1 SH 15 oRd I9Y
AHR BlS a1 SIrar 21 A U I8 2 [ Ad uiE el H fha U HeAdRl W ARBR gRI
WA BT HF GOl [BAT TAT? R U W DA GOl A7 SHDHT Aded I8 A 1Y BT qrbl
& N BN i vd dRe & f29e 9 e 27 w0 a8 97 2 5 W S dAeR 9Ra
A T S WD SR Bl ToR [ B JMALIHAT ¥ AT T W1 3 AW W G & DI

U Sl B3N © A1 8l g8 Al i Bl WY AR aeR A A% 91 HHM ATl heArdpRi b
EEIRECIDIE CA RN B CRRCR IR RCI G ICRA

AR O¥ & ARl P 91 ol A I A § 0 & ™ of Irar g a1 S
die 9 9199 TE BT 3R B S Gell B ol &) U8 AN b el & el & T W BAR
W P el Al ¥ SAD! AT T§ ARBR Bl RIERN § VAT 3R AFAT 8 3R A I AT
g fr 39 v & TRAT F o gU VW FABR B Nd AIERT B Sid B A Yd STbT
IS qR-IR DY Al & st 41 S & S| @ 9 919 &1 & [ GRPR gl U9l Bl

Bv5 WRPR 7 AU faewr Ny § Y41 9eama a1 © 6 IS Big afdq a1 gRar s
ISl TS o WTRATR® BT &g AT AU ATIRS BB &g HIRA AT § AR I8 $D
g fel # o9 orar € 1S9 STl &1 HEHl 9b 9Rd e ot w9t A yaw € e
b

Py WRAY fIcell § IR U € 9 A1 1 U8 W © AT Ay R I8 & I1 R g Bl
3 el f ol @ s et Reder & fMR & gaq a1 oo wiRaRe SR | 9Ra
3 & SR aqd S & AT A1 37Tel & Aol b S WRd § g9 el foar Siarl 9 3R
T AIT-IdT A7 3T BIs ReAER & SR & 9o IMd © 3R 9109 9 & 3R 9 daeh
HT BT B ST § a1 9 o e I Rarsit @ gfd & forg off 72 o1 waa 1 et &
T IMforaT § Ug W € 99 W EAA B 2 © oI 9N favg 39 W gU ¥l WK 98 I=a1 VA
HRONT F ART AT & Fifd Ara-far iR &R gt # & foy de@ gfaa o §l 39

oM & SR 98 I U gieedl A1 HioAs & fod 9Rd H T8 f9a1 Fhar Rife 9
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3Tel QI HEMI O aqd Jde &l 81 I 98 3R WRIE oF 9199 SIdl § al Wel 91§ 98
Q1 HEF I 19N TEl 3T WhdT A a8 Y Al FAT H?

31 fFam & aRu e v a8 98 9911 @ S99 BIS B T8l TS 8T 8 Al
T 9T IO A A1 I @1 Fer T8 < waharl S 5 S9! RReR g Shfa 1 @ 2 9w
w1 T8 Fearl U @ A1 U oo 9¢ @ el R faer B @l eifcw geer W @@ 96 9w
bl

fager #=ft vd myrEA St & fouah © 6 39 o 9 denem foear oo ok fm
RI®! &I H GBI 7T © SID qold S BT 3 ARTRG WA 1 81 Y47 961 fhar
S|
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"SHRI BHAUSAHEB RAJARAM WAKCHAURE (SHIRDI): India is a major
power today. The international community has already started acknowledging it.
But the Indian Policy makers remain reserved, about the India’s rising profile. It
can be seen that when representatives of Indian Government interact with major
powers they reveal their weakness. It is a great concern.

Recently, Hon’ble External Affairs Minister went to Beijing to mark the
60™ Anniversary of India’s recognition of the China. But will China Support
India’s candidature for the Security Council now and also in near future. I have
doubt in my mind. In all sphere, every time India asks for China’s support, the
reply from Chinese side is big no. Is it not showing the China’s status as the pre-
eminent Asian power that reserve their right to grant a big country like India the
privilege of being in the Security Council? India’s experience with the UN has
historically been underwhelming. India’s interests have suffered whenever the
nation has looked to the UN for support. Indian policy-makers should work
towards an eventuality where India gets invited to join the Security Council by
virtue of steep heft in global politics.

I am worried about the fate of Indian fishermen now-a-days if they stray
across the International Maritime Boundary Line (IMBL) in Sri Lankan waters by
mistake. We all know that two Indian fishermen were killed in the sea between
India and Sri Lanka close to Jaffna and Point Pedro in January this year. The first
fisherman was killed after being allegedly fired at by the Sri Lankan Navy and the
second died after being allegedly strangled on the seas. In another incident 136
fishermen from Tamil Nadu were surrounded by Sri Lankan fishermen, who
caught them and handed them over to the island nation’s police earlier this month.
I came to know that an India-Sri Lanka Joint Working Group on Fisheries will
meet this month to resolve the issues. My question is how a small country like Sri

Lanka gets so much strength to kill our fishermen. Our Hon’ble Minster has

" Speech was laid on the Table
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hoped that Sri Lanka would treat the issue of fishermen on humanitarian grounds.
Is there any justification of using the force by Sri Lanka against our fishermen?
Who will give the answer? They will not give consideration on humanitarian
ground. Only request is not enough. Indian Government has to create pressure on
Sri Lanka diplomatically so that Sri Lankan Navy should not harass our fisherman
and they adhere to the October 2008 Joint Statement on fishing arrangements in
letter and spirit. Government has to take immediate measures to create confidence
in our fishermen.

Another serious issue which I want to raise here is the activities of Somali
Pirates. In total 174 merchant vessels have been hijacked by Somali pirates in the
last three years. It is a global menace. I am happy to know that yesterday the
Indian Navy has captured 61 suspected Somali pirates and rescued 13 fishermen
after a firefight with a pirate mothership in the Arabian Sea. I appreciate Indian
Navy for this. I urge the Government to take strong legal action against these
Somali pirates amending the existing legislation, if required, so that they can be
convicted without any further delay.

Presently the Haj Quota for Maharashtra State is not enough to
accommodate a large number of applicants who intend to perform Haj. Many
have been applying for several years, but due to the limitation their name could
not be included in the recommendation of State Haj Committee. I, therefore,
request the Hon’ble Minster, through you Madam, that Haj Quota for Maharashtra
State be increased from this financial year so that a large number of applicant’s
name can be included in list of State Haj Committee, Maharashtra for
recommendation to the Central Government.

Before concluding, I would like to bring to the kind notice of Hon’ble
External Affairs Minster that though a number of steps have been taken by the
Ministry to expedite issue of Passport, but still general public find it very difficult
to have an Indian Passport due to official and middlemen nexus. In many case,

after preparation of passport, the same remain for dispatch for so many days in the
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regional passport offices in various parts of the country. I am not convinced when
the passport is ready why the same is not sent/delivered to the applicant
immediately. Why it is kept in the office for so many days and for what purpose.
I urge upon the Government to look into this matter and take concrete steps for

issuing and dispatching passport without much delay.
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31, fhdic IwohuTs Aicia! (SrEveETe ufge™): YRT B AT I oIdhR 39 Td & I TW
3R B ToR STai 3R WRd &I faqer ifq &1 fagelyor & @1 89 1 € & e facw +fifa
H T HEANI S a9E 39 o AHR H U Aid Al MY 919 89 SfaIsd ged IR 31a
I fRdl BT GBI B H 3%l B

st Al fIeg & oM <@ & AT 9RA S AoMID Aaug a1 §Y & TR d 9 9RA D
faelel STOIR &1 QI8 319 U8 § &) @ &l 19 S9dT ARl YH0T g1 37 URA 9ol
I SmEl § W TS gl AR BRI 9 Hid yft R A9 &1 deon g SifE e Ud TR
foar &1 fawa 2l

U% A8 PWR B GERT H1 8 AT B THH BIe-BIC TSR <@ gRT S Jiare,
AeiepT, T, 9 SMS BT THI-JAT W B4 31 @ &1 a1 R faqei § i o,
A3a1 vd ISHRIBT & MBS A B TSR R FHART Siell-grell AT W@ B, IS Fal
T HE ANl HHGN DI IR AT &l TAM VA HIBl TR AR IT IJd Bl HoR 2T
o wer SoM H dahra T8 deAr arfeul fE W o9 @t fagw Y swe Ik Bt
& I B ARy

IR @1 fagw N @& g mafHea]d gen ok e & g 9 88 ©l
AT fava gaven # g4 U faqer ifd 1 aR <7 @ 3rila SRR § d7 Feiad A W
f 9y JAT R g B A g1 I B U Ul Yga fdew I aeR S WR Mo

BRAT AT A W faeg Ioifa § oem Srofl e Uay &R deb i i 37k gRa,
AR ATciehare & Rl Jg, W 3R ol YRefl AT STofarg gRac= 3§ Sl gl

& Raomh AfTgd RIS B ST I |
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B <l B
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firedt $%¢ & S GO € S WEH A 4\ @i QA7 €SPl I dRg
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Mr. Chairman, Sir, I
rise to support the Demand No. 31 relating to the Ministry of External Affairs.
The debate was initiated by Shri Jaswant Singhji, with his very powerful and
strong observations followed by Dr. Shashi Tharoor, who also delivered a very
good speech and other hon. Members.

Sir, while going through the Demand, I find that the allocation of the
Ministry’s Budget is actually Rs. 7,106 crore only. Out of it, the plan outlay falls
within Rs. 800 crore. The Ministry of External Affairs, as such, is dealing with
the whole international arena. It has a glamorous position among all the other
Ministries. But I would like to know from the hon. Minister of External Affairs
whether his Ministry is suffering a lot for the shortage of funds to run the Ministry
in a bigger way.

While going through the Budget papers the Ministry of External Affairs, I
found that it mainly includes the Secretariat General’s services; and the external
assets among the major heads are Embassies and Missions. There could be more
follow ups and steps by which we can open more Embassies and Missions.

This issue of passport and immigration, which is most important issue, has
not been raised either from this side or from that side up till now. We normally
get the allegations that the Regional Passport Officers are not accessible to the
common people, who normally intend to go and interact with the Regional
Passport Officer, with their problems to be resolved. That part also needs to be
taken care of. [ am saying so because in the City of Kolkata, the Regional
Passport Office is situated in my Constituency and I receive complaints more or
less regularly that the RPOs are not functioning properly so far as their queries
are concerned.

Mr. Minister, Sir, you have your training programme and you have your
special diplomatic expenditure, which is totally under your discretion. Even you
have your entertainment charges. You have your International Cooperation Sector

and you also Haj Goodwill Delegations and Manosarovar pilgrims. But when Haj
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Pilgrims go to Mecca Madinah or come back, they face tremendous problems. It
has become a common phenomenon, now. It may be due to shortage of aircraft or
due to mismanagement but the Haj pilgrims face a lot difficulties while coming
back. The Haj pilgrims who were supposed to come on a particular date, are being
delayed to arrive in the country by two weeks, three weeks. This is a major issue,
which we should not take very casually. I think it should be taken up with all
seriousness. E

India has a firm principle. India firmly believes in the principle of
international solidarity and brotherhood. This was the slogan from the very early
ages. I had the privilege once to attend, as the only delegate from the Indian Youth
Congress, the conference of the World Federation of Democratic Youth at Varna
in Bulgaria. I represented IYC. At that time, the very particular thought and ethos
of Indian foreign policy adopted by Pandit Jawaharlal Nehru followed by Shrimati
Indira Gandhi were international solidarity and brotherhood. These two slogans
actually brought India at par with the world leaders.

We used to give slogans at that time in favour of Nehru, Khrushchev and
Kennedy. Then, a new era had come in the world with the collaboration and for
the combination of the three world class leaders, who could give to the world a
very peaceful direction.

I must appreciate Sharad Yadav Ji, who has said, that there are two major
powers, one is the USA and the other, the Soviet Union but one major power has
now been totally abolished. So, America has now become the only super power in
the whole of the world and they dictate the terms that in what way and in what
capacity the world will run and move. India, on the one side, is the worst sufferer
of the terrorist attack. In the past the world had nothing to say about terrorist
attacks and they did not react but when the terrorist attack took place in the United
States, 9/11, then the slogan started coming, let us do war against terrorism.

So, whenever we interact with the United States, we used to give them a

very clear signal that a neighbour of ours, a country like us, India, which is still
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trying to stand on its own feet, with their so many economic problems, creates
problems. It is only to protect this country from the hands of the Pakistani attacks
and from their terrorist forces, the total Budgetary support to protect us from these
forces is going at a sky rocket height. Our Prime Minister has visited so many
countries. You have also visited a few countries. They are also coming to our
country. So, going and coming and having these interactions certainly should
produce some results by which we feel that India can give a real moral boost to the
whole world.

I will make some suggestions before you, though these have been
introduced through some Motions also. There is a need to make negotiation for
securing Permanent Membership, as Shri Vijay Bahadur Singh was saying, for
India in the United Nations Security Council. Where does it actually stand? We
have got the membership for two years only, and then it has been abolished again.

We certainly try to move one particular issue. I think the whole House will
extend support to a meaningful step for according the status of official language to
Hindi in the United Nations. Hindi language should be taken as one of the
accepted languages, a language of not less than a country having a population of
more than 110 crore of people, and as an officially recognised language.

There is a need to ensure safety of Indian students studying abroad. Even
yesterday one young girl had been raped and killed in Australia which has become
a continuous process. How far are we taking steps and what sort of stern attitude
are we projecting? We have nothing to care about any of these countries where the
interest of the students is so badly affected.E

Politicians, important film actors, well-to-do people and Ambassadors of
our country are being harassed at the airports of the United States of America.
Whenever they are taken for checking, they are extending their identity, but it is
not being taken into consideration. Indians are being harassed and ultimately USA
authority send a letter of regret saying that it was improper on their part and

express their regrets. This matter also should be taken up very firmly.
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India as a country has its own views at every stage. We have our own views
to fight against terrorism. India has its own views about food security, for which
we will have to take our own measures or steps. We are very much of the opinion
that we must have our own energy resources. On climate changes and international
financial and economic crisis, India’s voice was heard with respect in the G-20
process, G-8 plus and even in G-5 also. The climate change issue came up in the
Copenhagen Conference also.

India now has enough strength and power to raise its voice in the whole
world where the prestige of the country has increased in the esteem of people’s
eyes. Globally India is now certainly a force to reckon with and we feel that if all
of us unite together, we need not care for anybody. If China has emerged as such a
huge force by utilising their human resources, why can India not rise to the
occasion whenever it is required?

India should rise and protest if in any part outside the country democracy is
hurt and democratic steps are throttled. A few days back the Egypt issue had
shaken the whole world. The Gaddafi issue has started threatening Democratic
process. India, without hesitation, will have to unequivocally make a statement
that we firmly stand for democracy and democracy will not be allowed to be hurt
at any stage or at any level as it happened in Burma. India certainly is trying to rise
to the occasion.

I repeat that India’s basic philosophy of international solidarity and
brotherhood and non-alignment policy can give this world a new dimension. I
believe that under your able leadership, under the able leadership of our hon.
Prime Minister Dr. Manmohan Singh and the UPA Chairperson Smt. Sonia
Gandhi, India certainly can get the right direction and can be a real force to reckon

with in the world. Thank you.
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SHRI P. KARUNAKARAN (KASARGOD): Mr. Chairman, I fully agree with
what other hon. Members have stated about the main objective of the Ministry of
External Affairs. It must be the safety and security of the nation. At the same time,
the External Affairs Ministry is not merely confined to the external affairs alone. It
is related to some real internal issues also. We have the Home Ministry, the
Defence Ministry and the External Affairs Ministry. The sum total purpose of
these Ministries is to keep peace, security and better relations with other countries.E

While participating in the discussion on this Demand, we can say that India
has been following an independent foreign policy since India became independent.
It was true that during the time of late Prime Minister Pandit Jawaharlal Nehru;
Late Shrimati Indira Gandhi; and even later on we have been following such an
independent foreign policy. We can be proud that India was the Chairman of the
Non-Aligned Movement (NAM). It is true that each country has its own problems,
and that country has to understand the problems of the other countries. But at the
same time, we should not surrender our sovereignty and our freedom just because
we have to have relationship with other countries.

As stated by some other Members, I agree that to some extent we are really
following the pro-US policy in many issues. It is true that there was a vacuum in
the international field after the setback of the Soviet Union and Eastern countries,
but at the same time, now the situation has changed. We cannot say that there is a
unipolar world with America as the superpower. We see in the international sphere
/ arena that there is regional cooperation in Latin America, the European countries,
the Shanghai cooperation and also in the Asian countries. So, we should visualise
and realise that it is not the US alone that can dictate.

Dr. Shashi Tharoor made a very clear statement that our foreign policy is
fast changing, and he said that it is in accordance with the economic interest. For
what interest are we following it? What political interest do we have in it? It is for
this reason that for the last many years we are seeing a deviation and dilution in

our relations with many of the countries.
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We have seen a number of instances that the Government has taken. We
failed to raise a strong voice when Iraq was brutally attacked by the US and its
allies in spite of worldwide protest as was the case in the days of Pandit Jawaharlal
Nehru, and we were not able to raise a strong voice when Palestine was cut into
pieces as we had done during the days of NAM when we were the Chairman.
What was the reason for our giving negative votes twice against Iran? What was
the reason for withdrawing the gas pipe agreement that was from Iran to
Turkmenistan to India? These are all done with pressure from the US. Hence, I say
that it has followed pro-US policy in many issues. At the same time, the changes
were to be seen in the world. The US is not able to control its own unemployment;
its own fiscal deficit; and its own financial stability. So, India has to realise these
changes.

I am not saying that we should not have any relations with other countries.
We should make better relations with US, Russia and China, but at the same time
my argument is that our sovereignty should not be surrendered just because of
some political interest and just because of some economic interest as it is against
the independent adopted policy that we have taken earlier.

Of course, US imperialism has been dominating its power in many fields. It
is not only on the issue of relations with other countries, but also in case of some
other interests. I was a Member of this House in the Fourteenth Lok Sabha, which
discussed the nuclear treaty. We know how the Government has managed the
victory in favour of this Bill. We also discussed the Nuclear Civil Liability Bill. It
is understood and it is reported that America is not fully satisfied with many of the
clauses that we have incorporated, especially, about liability and some other issues.E

As far as America is concerned, we can see that they always looking at their
own interest. Of course, that is true. At the same time, India has to take an
independent stand. As stated by Dr. Shashi Tharoor, though the independent

policy is fast changing, it is needed in the new global arena, but at the same time,
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it should not be in the interest of other countries. I do not want to go into other
issues due to paucity of time.

The recent developments in the Middle East countries should have serious
concern, as far as our country is concerned. The change in Egypt is really a
historical one. If you see, all sections of the people came together — the Muslim
Brotherhood, the Communist group, the Christian groups — to fight against
Mubarak. We have seen the same thing in Libya as well as in some other countries
also. Here there is one significant factor that we have to point out. There is a belief,
as far as these Muslim countries are concerned, they mobilize themselves on
religious issues, whereas here it is not a religious issue, it is the issue of
unemployment, food problem, inflation and so on. What is our stand or what is our
approach towards these recent developments?

I think the people of these countries have to take the decisions. It would not
be wise to interfere in their affairs. It is reported that America, Britain and some
European countries have decided to interfere in Libya. I think that would lead to
more casualties. At the same time, the fate of these nations has to be decided by
the people alone. I appreciate the fact that our Government has taken all possible
measures to bring back the people from Libya and other countries. At the same
time, I would like to point out that there are people who are working in remote
areas and they also have to be taken care of.

The political situation in Pakistan has become more volatile. The Pakistan
Government has been increasingly under strain. The recent assassination of the
Punjab Governor and also the heads of other minority Governments show that the
fundamental forces are asserting themselves. The killing of two Pakistanis in
Karachi by American CIA operator also makes the situation worse. We should not
compromise with the issue of terrorism. At the same time, we should take every
step to make the relations with Pakistan better. It is not that we have to withdraw

from talks. At the same time, the other issue has to be taken into consideration.
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With regard to Sri Lanka, the Sri Lankan war is over. At the same time, one
of the promises of the Sri Lankan Government was about the full rehabilitation of
the Sri Lankan Tamils. It has not been fully implemented till now. It is reported
that large number of Sri Lankan people are still in misery. In recent times, tensions
have risen just because two fishermen were killed and also 136 fishermen were
arrested by the Sri Lankan Navy and Army. There are reports, from the side of
Tamil Nadu, that there is dissatisfaction. The Sri Lankan fishermen have also got
the same opinion that their rights are not protected. Therefore, the Government
should come forward to safeguard the lives of the Tamil Nadu fishermen in Sri

Lankan area and also other issues.

17.28 hrs.
(Shrimati Sumitra Mahajan in the Chair)

I would like to point out one major important issue with regard to the
functioning of the Embassies. According to the Passport Act, 1967, the passport is
really a very important document, as far as the citizens are concerned. The privacy,
the secrecy of the passport has to be kept, and according to sections 6, 7, 22 and 24
of this Act, the Government or the Embassy has no right to delegate the power of
passport to any private agency or private persons. There are complaints in some
countries, especially in Muscat and Oman, that the Embassy has invited
applications from the interested persons to do this work or to assist in this work. It
was on 20/10/2010 that applications were invited.E

These were opened on 26.10.2010. This job was entrusted to the private
parties. There was a complaint from Bahrain that this person who has taken this
responsibility has some relations with not only the private parties but at the same
time, he has relations with the ISI. I do not take name of any person. At the same
time, the reports came in the Malayalam papers. We know that if we entrust the
power of the passport to a private person, he may keep it for two weeks or one

month. That passport can be misused. Even with all the safeguards that we are
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taking, we know that these persons may have many passports. The action is taken
only when they come before the Court or before the Government. I want to know
whether our embassies have got any right to delegate the power to the private
persons about the issue of the passport, re-issue of the passport, extension of the
passport or validity of the passport. If it is so, I request the Minister to go to the
details and make the inquiry because these persons are taking huge money. At the
same time, it is not the question of the money alone. It is the question of the
security and also protection of the nationals. I request the hon. Minister to take this

issue seriously.
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SHRI R. THAMARAISELVAN (DHARMAPURI): Madam, I thank you very
much for giving me this opportunity to speak on the Demands for Grants
pertaining to the Ministry of External Affairs for 2011-12. I wish to support the
Demands.

There is no doubt that India has made great strides in every conceivable
area, more particularly, since we adopted the policy of liberalization, globalization
and privatization in the early nineties. But some issues are pending and eluding
India for a long time, one being the permanent membership in the United Nations
Security Council.

In 2010, five permanent members of the United Nations have visited India.
This shows our importance in the global sphere. Except China, all the other
countries, during their visit to Delhi, have agreed that India deserves to be in the
UN Security Council as its permanent member. What we are experiencing for the
last several decades, since India has desired its ambition to become a permanent
member in the UN Security Council, is that whenever any Heads of States of any
country who have a right to vote in UN, during their visit to our country, make a
statement supporting India’s cause for getting a permanent membership in the
UNSC, but when they reach back their home, statements are pouring in contrary to
what they said in Indian soil. Therefore, India should make determined bid for
permanent seat in the UN Security Council.

India follows its own independent foreign policy. India is also making
efforts to develop ourselves in the comity of nations. In this direction, India is
striving towards strengthening our relationship with the USA. Our relationship
with the other major power, Russia has always been growing and they are our

trusted allies for decades.



15.03.2011 192

Our increasing role in the European Union is worthy of mention. We are on
the verge of becoming a developed nation. Our efforts are pooled in this direction.

India is aiming to further our goals of rapid and inclusive economic
development and poverty alleviation in an increasingly inter-dependent world.
Being a founder member of Non-Aligned Movement, we are striving hard to
consolidate our relations with the developing world.

In the growing nuclear threat, we have to make renewed efforts in
strengthening ourselves. We should not be found wanting, in case of any
eventuality. Pakistan has been creating disturbances in our country. The latest
being the Mumbai attack in 2008. In spite of producing proof, Pakistan is not
taking action against those who had blatantly involved in creating disturbance in
our land from time to time. In such a scenario, we have to study our foreign policy
in new light to see whether our foreign policy is to be changed at least in regard to
Pakistan.

Sri Lankan Navy indulges in harassment of Indian fishermen. The
repercussions can be heard in the corridors of power in Parliament. Our Party, the
DMK, our leader Dr. Kalaignar and the DMK Members of Parliament from Tamil
Nadu, have been raising the issue under ‘Special Mention’ and using different
weapons available with us. Our Leader Dr. Kalaignar has written a number of
letters to the Prime Minister in this regard.E

I would like to draw the attention of the Government towards the
excruciatingly painful state of affairs of the Indian fishermen, especially from
Rameshwaram. Efforts should be made by the Government and the Minister to
speak to his counterpart in Sri Lanka to stop harassment of Indian fishermen
permanently by the Sri Lankan Army.

Madam, Tamil Nadu fishermen are facing the brunt of Sri Lankan Navy for
a long time. They are brutally killed by Lankan Navy. There are instances of such
killings in the past. From time to time, many Fishermen from Tamil Nadu are

either brutally killed or taken to custody by Lankan Navy. I would strongly urge
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the hon. Minister for External Affairs to resolve the issue of Tamil Nadu
fishermen permanently. Tamil Nadu fishermen go for fishing particularly during
the season of South-West monsoon, that is, June-July-August. They also go for
fishing during the season of North-East monsoon, that is, September-October-
November. This is an age-old practice followed religiously in these areas.

We come across severe clash between these Indian fishermen and Lankan
Army and sometimes it leads to not only burning of steam boats but fishermen
also get injured. This is a very serious problem which may take the shape of a
severe crisis in the days to come, if not controlled immediately by solving the
problem amicably without any further delay.

I once again urge upon the Central Government to come to the rescue of the
fishermen of Tamil Nadu as they are adversely affected and also to evolve a
permanent solution to this vexed problem so that both the sides live in a peaceful
and cordial atmosphere in future.

I would also strongly urge the Government to ensure the safety and security
of Tamilians in Sri Lankan, who are given the status of Internally Displaced
Persons. I would like to know from the hon. Minister as to what efforts are being
made in this direction to ensure decent living of Tamilians in Sri Lanka after the
ethnic war with LTTE was over a couple of years ago. The Indian Government
should ask the Sri Lanka Government to carry forward the efforts to ensure justice
to Sri Lankan Tamils.

I would like to plead that the Government of India should realize the
seriousness of the problem and make efforts to protect the innocent Tamils in Sri
Lanka. I would like to specifically bring a couple of issues concerning Indians
living abroad, particularly, the United States of America, Australia, Libya, etc.

In USA, many Indians were humiliated by "Radio Tagging’ by the US
authorities. These Indian students went abroad to pursue education, following due
process of visa regulations formulated by the US Embassies in India. Still, they are

taken to task. An US official remarked when objected by the Indian authorities
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that "Radio Tags’ are modern and trendy. Indians are fit with "Radio Tags’ in US.
This Radio-frequency identification should be done away with as this demoralizes
the Indians living abroad. They should be allowed to pursue education peacefully,
for which they left India.

Hence, I would strongly urge the hon. Minister for External Affairs to take
it up with the US authorities and put at rest this most despicable act of Radio
Tagging of Indians pursuing education in the US.

Secondly, earlier, in Australia, many Indian students were killed. Now, the
Indians going to Australia have come down drastically. Even in today’s
newspaper, it is reported that an Indian girl is raped and murdered in Australia.
Conducive atmosphere should be created in Australia so that those Indians who
are still pursuing education in Australia continue without any fear or worrying
about their lives. I hope the hon. Minister is maintaining contacts with the
Australian authorities to ensure the safety of Indian students in Australia.

Thirdly, Somali pirates have become a big issue concerning Indians.
Somali pirates are attacking Indian Navy warships in the Arabian Sea. Fortunately,
Indian Navy could capture 61 of the Somali pirates and rescued 13 sailors. I would
urge the Government to ensure safety and security of the Indian vessels in the
Arabian Sea so that Indians are not taken for a ride by the Somali pirates in future.

I also appreciate the Government for taking steps to evacuate Indians
stranded in Libya. But, I would like to mention here that in such a situation the
Government should take immediate steps. Look at the case of China, they were
quick enough to bring back their 30,000 nationals much before Indian Government
started evacuating Indians from Libya. So, that kind of situation should be
avoided and utmost care and priority be given to evacuate Indians in any troubled
countries.

We are also having problem with China. China has been making all sorts
of movement in that part of neighbouring China. Even China does not consider

Arunachal Pradesh as an integral part of India. Not only this, it is also said that
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China is also constructing a dam on Brahmaputra to store water and produce
power, which once completed, the flow of water in Brahmaputra would become
dry and many parts of our country would face acute shortage of water. So, I
request the Government to take up the issue with the Chinese Government
seriously.

With these words, 1 support the Demands of the Ministry of External

Affairs and conclude my speech.
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SHRI BAIJAYANT PANDA (KENDRAPARA): Thank you, Madam Chairman,
for giving me this opportunity to speak.

Madam, I begin with associating myself with the sentiments expressed by
the hon. Member Shri Singh and other hon. Members in extending our support and
sympathy to the nation of Japan.

Madam, coming from a coastal State, from the State of Orissa and from the
constituency of Kendrapara, I am very much aware of the dangers of the sea. You
will recall that 12 years ago, the State of Orissa had extreme devastation on
account of a super cyclone, after which the rest of the country reached out to us
and many parts of the world also reached out to us.

Madam, we have a similar track record in this country and we must do
everything in our capacity to help Japan. Apart from the hon. Prime Minister’s
statement about the offer of sending blankets, and search and rescue ships, we
must do much more because today we are a much more capable nation compared
to what we were 12 years ago.

I also sympathize and extend my condolences on the untimely deaths of
two of our very able Foreign Service Officers. I too had occasion to interact
several times with Ambassador Jassal, who was an exemplary member of the IFS,
representing our country in many critical assignments in this period, particularly
after 9/11 and the attack on Parliament.

Madam, when we compliment individual IFS officers, we must recognize
that the Indian Diplomatic Corps is a huge asset for our country. Our Foreign
Service Officers are respected around the world for their competence, for their
intelligence, for their astuteness and for their commitment to the country.

I would like to highlight one particular area where our foreign service has
done yeoman service for our country. This is in the area of Free Trade Agreements.
It is an example of India’s changing fortunes; it is an example of the high regard
with which India is held, that over the past few years, our Look East policy and in

fact, our policy to the rest of the world is bearing fruits. We have been signing
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FTAs with countries like Thailand, with Japan, with ASEAN. But what we must
keep in mind is that barely a decade ago, when we expressed and when we
harboured hopes of participating in organizations like ASEAN, we were literally
being scoffed at. The same Wikileaks that have been quoted so often today also
indicate how lightly India was taken in the world diplomatic community.

So, it is wonderful that our foreign service is succeeding on this front and
succeeding in a manner without compromising on our core principles such as on
agriculture. 1 particularly welcome the planned FTA with Bangladesh, our
neighbour to the East, with whom we have so much in common and with whom
we have been developing a relationship that is mutually beneficial, including
tackling of terrorism in the sub-continent.

I must come to the issue of the Demands for Grants. After all, this entire
discussion is about the Demands for Grants. It has got very little attention. If we
notice, the entire amount is proposed to be taken up from Rs.6,375 crore to
Rs.7,106 crore, which is an increase of 11.5 per cent. But there is more to this
story. If we look at the ‘technical and economic cooperation’, the increase is
actually 31 per cent. That is important because economic diplomacy is an
important part of diplomacy and with India’s changing fortunes, we must use
every tool that we have to build our influence in the world.

However, if we look at the other part of the budget of the External Affairs
Ministry, the increase is almost zero. It is less than one per cent. This is an area of
concern. If we look at allocations on the subject of ‘passport and immigration
related matters’, there is an increase of only five per cent. If we look at the
allocation for our ‘Embassies and the Missions around the world; to run them

there is only a four per cent increase. E
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E know the difficulties that Indians face in getting passports. We know the
delays that they face. Equally importantly, we also know the delays that people
wishing to visit India face when they try to get visas for our country. When we try
to do cost saving, we must not be penny wise and pound foolish. To cut cost,
many of our Missions abroad have outsourced the process of issuing visas. What
happens is there is a great deal of inconvenience to genuine visitors to India and at
the same time visitors like Headley who come on officially issued visas to do
reconnaissance for terrorist organisations have no difficulty whatsoever. If you
look at internet chat forums, you will find many journalists, many investors, many
people with genuine reasons for visiting India pointing out that their experience in
getting Indian visas is the worst customer service they have ever-experienced. We
must do more, Madam.

If you look at the economic diplomacy part where I was complimenting the
Government for proposing a 31 per cent increase, it is important to note that
Rs.1,690 crore, fully 55 per cent of that Budget goes to one country and that is
Bhutan.  This is fully justified. Bhutan is our staunchest ally. Bhutan is a
strategic country with which we have a long running partnership in this very
sensitive part of the world. We have energy interests with Bhutan and I have no
grudge when we provide this kind of economic assistance to Bhutan. I may point
out that our similar efforts are inadequate towards other countries. Some of this
has already been pointed out by others. I must compliment where there has been
good development. For example for Sri Lanka instead of Rs.90 crore last year this
year we are funding Rs.290 crore and for Myanmar the figure has increased from
Rs.90 crore to Rs.190 crore. These are strategically important countries for us.
But, while I welcome that, the allocations that we have made or propose to make
for our economic diplomacy in Nepal, Afghanistan and particularly African
countries is not adequate. It is unchanged from the last year.

Madam, we must at this point talk about China. Various views have been

expressed about China and neither of the extremes is true. The truth lies
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somewhere in between. If you look at India Vs China’s fortunes in history, they
have waxed and waned. Sometimes India has risen above and sometimes China
has risen above. As recently as 1980, the sizes of the economy were about the
same and population also being about the same. The standard of living was
similar. Chinese economic clout was about the same as India, as recently as 1980,
but because of the step they have taken, Madam, today their economy is three
times our size. As a result their per capita income is three times our size. As a
result the amount they can spend on economic diplomacy far outstrips what we
spend. This is an effort to acquire the soft power that the hon. Member Shri
Tharur was talking about.

Madam, I will take two or three minutes more to conclude. I must point out
that we congratulate China. We do not begrudge China for its success. We, of
course, must recognise that China has become our largest trading partner. But we
cannot at the same time forget that China’s interest in nuclear proliferation around
the world and around our neighbourhood threatens us. We cannot forget the
damming of the Brahmaputra, which was initially denied and now it is being said
that it is not going to be a threat to India. We cannot ignore the issue of stapled
visas which question the integrity of India. We must improve our soft power
beyond bollywood and we must use economic diplomacy as a tool. Where can we
do this?

Madam, we must allocate grants for Indian research institutes to
collaborate with their peers throughout the world, particularly in the global south.
The era of the non-aligned movement may be over in strategic issues but in terms
of technology, in terms of higher education, India has a role to play and we must
do it. This will be a win-win scenario when we help disadvantaged parts of the
world to benefit from our technology, to benefit for our experiences to help build
capacities which will help those countries and will help us.

Madam, in conclusion I must point out that we must take a look at what the

Standing Committee on External Affairs has said about the External Affairs
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Ministry’s efforts. The Standing Committee has pointed out that there are delays
in the implementation of e-passports and biometric passports. This cannot be
condoned. In this era of terrorism in our administrative expenses we have been
penny wise and pound foolish and I would like the hon. Minister’s response to this.E

We must also note that the Standing Committee has pointed out that only
about 50 Missions abroad had functioning Integrated Mission Accounting Systems.
This is the new sophisticated accounting systems that the Ministry has. This must
be extended to all our Missions abroad. I do not want to only criticize. There are
many things that the Government must do to improve its presence and to improve
India’s clout in the world.

I would like to end with a word of thanks for the efforts in Libya to bring
back Indians who were stranded, out of which several dozen were from my

Constituency of Kendrapara alone.
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"SHRI C. SIVASAMI (TIRUPPUR): Madam Chairperson, I thank you for giving
me this opportunity to speak on the Demands for Grants of the Ministry of
External Affairs.

The prosperity and development of a country is dependent on the good
relations it maintains with other countries, especially its neighbours. This is the
basic requirement. But when we raise a question as to whether we have good
relations with our immediate neighbours, the answer is not in the affirmative. We
can wake up a person who is really sleeping, but not one who pretends to be
sleeping. We can rely upon friends, but not those who act like friends. China is
one such country whom we cannot entirely depend on and rely upon.

China is objecting to our constructing roads in our border areas adjoining
the LoC between India and Pakistan. But the very same China has gone in for a
well laid road abetting Arunachal Pradesh. When China has built up adequate
infrastructure facilities to go against us from across the Arunachal border, we have
not provided even the basic amenities needed for our people living in this side of
the border in our country even after so many years because of the unresolved
boundary issue with China.

China has established good relations with Myanmar and also with our
neighbouring country Pakistan and China has got a foothold. Similarly, China has
gone all out to reach Sri Lankan Government in the name of extending assistance
to strengthen their harbour and naval base thereby strengthening its foothold there
also. Thus, China has established good rapport with our neighbouring countries
like Sri Lanka, Pakistan, Myanmar, Nepal thereby ensuring its strong foothold in
all these border areas apart from Arunachal Pradesh where they have strengthened
their military presence. I would like to point out that this will pose a serious threat

to our security. I would like to warn this Government through this august House

* English translation of the speech originally delivered in Tamil
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that China has its overwhelming presence across our borders and it is not a
dependable neighbouring country and it can rise against any time.

When it comes to Pakistan, though it talks in terms of holding negotiations,
it is not extending any help to the investigations against the perpetrators of
Mumbai attack on 26/11 and is not helping us to hold inquiry of those who
masterminded and remain in prisons there. Pakistan is still encouraging cross-
border terrorism. Counterfeit currencies flow from Pakistan to destabilize Indian
economy. Thus, we are not able to maintain good relationship with our immediate
neighbour Pakistan.

When it comes to Sri Lanka, I have to point out that we do not know what
happened to Rs. 500 crore we gave to their Government to ensure relief and
rehabilitation to thousands of internally displaced Tamils who are still languishing
in the makeshift camps. The ground reality is that the amount has not been
properly spent as yet on them and their condition has not improved and their
sufferings have not been ameliorated. Though Sri Lanka shows itself as a friendly
country to India, their Navy has killed 540 of our fishermen and continue with
violent attacks on our fisherfolk day in, day out. I would like to point out that this
continuous shooting down of our fishermen is vitiating the cordial relationship we
would like to have. In 1974, when Katchtivu Islet was given away to Sri Lanka, an
Accord was signed to retain the rights of our Indian fishermen to wash and dry
their fishing nets. It is painful to note that that right of ours has been given a go-by
and we are mute spectators to the ground reality that the Sri Lankan Navy is
summarily denying permission to our fishermen to even go near Katchativu.

Mr. David Cameroon, the Prime Minister of UK, Mr. Barrack Obama the
US President, Mr. Nicolas Sarkozy, the French President, Mr. Wen Jiabo, the
Chinese Premier and Mr. Demetry Medvedev, the Russian President, all these
leaders who are the permanent members of the UN Security Council visited India
in the last few months. They held talks with our Prime Minister and other leaders.

But all these five leaders who are powerful in their own way could not contribute
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to ease our relations with our neighbours in the neighbourhood. This is the hard
reality. Though we are extending hands of friendship to other countries, we do not
have real friends. We cannot ensure the safety and security of our students in
Australia and also in USA. No powerful country is coming forward to help us in
saving our Indian sailors who have been held as captives by the Somali pirates.
Our neighbouring countries are jealous of our economic growth and we are being
targeted as a developing country and they are nurturing a grouse against us
resorting to activities which are inimical to our interests. Our Foreign Policy must
be to build bridges with our neighbours maintaining good relations while taking
care to see that we do not suffer due to the false friendly gestures extended by
them. Hence I urge upon the Union Government to evolve a pragmatic Foreign
Policy that will ensure lasting and durable friendship that will be in the interest of

our country. Impressing upon you to take note of this, let me conclude. Thank you.



15.03.2011 208

SHRI NAMA NAGESWARA RAO (KHAMMAM): I would like to express my
views and suggestions on the Demands for Grants of the Ministry of External
Affairs.

The total Budget allocation for this year is Rs. 7,106 crore, which is only an
increase of 11.50 per cent compared to the previous year. The increase in the
allocation for passport and emigration is only five per cent. This is one area where
our people are suffering. So, the allocation should have been more. People are
facing a lot of problems for getting passports. On the emigration side also, there
are a lot of problems. So, for this the allocation should have been more. With
regard to aid and advances, we should target African countries. We should
improve the relation with most of the African countries.

First of all, on behalf of my Party and the people, 1 would like to convey
our solidarity and sympathy to the people of Japan who are facing the second
worst crisis in their life time. The Government of India should be in the forefront
to help Japan, which is our friendly country. All kinds of emergency helps should
be extended and we should provide necessary basic amenities to the affected
people there.

Our relations with our neighbouring countries, like China, Pakistan, Nepal,
Sri Lanka, Bangladesh is not showing any progress, because of which we are not
able to solve the recurring problems and issues with those countries. Chinese
aggression and territorial claims over Arunachal Pradesh is affecting the smooth
relations between the two countries. The number of incursions by Chinese troops
into the Indian territory is increasing every day. This is one area about which our
Government should think seriously. The bilateral trade between both the countries
is around $ 50 billions. But our problems over the LAC and the Chinese incursions
have not stopped. This is very important. They refuse regular visas and provide
stapled visas to the people of Arunachal Pradesh and Jammu and Kashmir. That
shows the level of relationship that exists between the two countries. We have to

effectively deal with the situation. That is very important.E
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This situation is very, very important with China.

Coming to Pakistan, cross border terrorism, Kashmir dispute, numerous
military conflicts are some of the areas which we are not tackling effectively.
These are the long-pending issues. We are unable to tackle all these long-pending
issues.  We should be very careful because now we are planning to bring a
pipeline of 2,275 kilometres stretch from Iran to India. This issue should be solved
amicably. This is very important.

Now, coming to USA, at present, we are having the Tri Valley issue. On
this 1ssue, I met the hon. Minister of External Affairs as well as the hon. Prime
Minister. This issue is not solved. Our students are suffering very badly. They
have put radio tags. Recently, these radio tags have also been increased. Why is
not our Government forcing USA and why is not our Government taking it
seriously? Somehow, this is one issue which has to be solved immediately.

Otherwise, our students are affected very badly. # amues @mezs | w31 St & wHar
=redl § b recently, we came to know that about seven or eight students are in jail.

They have attached radio tags on them. This is a very important area. We are a
very strong country. I do not know why USA is doing with us like this. I do not

know why we are not able to solve such a small students’ problem. Is it not the

total failure of the Government? # amuss Hrews & Redve H-AT @rean g that please

solve this issue as most of the students are from my State. I would like to tell you
here that about seven to eight students are in jail. This is a fact and this is a very
important issue. We have to help these people.

Coming to Australia, we have seen that one of the girl students was killed
yesterday. This happened last year also. I had personally gone and met the hon.
Minister. fAfieeR dEg 7 @a Sax <@l [ do not know how these countries are
doing with India like this. We should raise our voice. If anybody touches Indians,
we should not leave them. So, this issue has to be tackled properly and

immediately.
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Lastly, a large number of our countrymen are working in the Middle
Eastern countries like Egypt, Jordan, Libya, Sudan, Saudi Arabia, Bahrain, Kuwait
and UAE. The recent uprising and peoples’ demand in those countries for
democracy and the Rulers harsh steps by using military to suppress the agitations
has led to a major shake up in the political and economic instability of those
countries. This is creating a lot of uncertainties and hardships to our people who
are working in those countries for decades and sending their hard-earned foreign
exchange. We are getting a lot of foreign exchange from these countries.
(Interruptions)

MADAM CHAIRMAN : Please conclude.

... (Interruptions)
SHRI NAMA NAGESWARA RAO : Madam, I would like to mention here that
the hon. Minister has handled the Libya issue very well. So, everybody should
appreciate for the good work done by the Government.

Madam, lastly, I would like to request the Government of India to take a
note of all the issues. The most important aspect is that the foreign policy issue
should be taken very seriously. The foreign policy is to be improved. It is
because we are not having good relations with our neighbouring countries. China
is attacking all around. Why are they doing? Some intention may be there. So, as
far as foreign policy issue is concerned, it is very important. Our country’s
protection is also very important.

Madam, with these words, I conclude my speech.
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SHRI PRABODH PANDA (MIDNAPORE): Madam Chairman, thank you very
much for giving me this opportunity.

Madam, the subject is vast —External Affairs. It is not only time is less but
also the funding in this Department is very meagre. So, before touching other
points, first of all, I would like to say here that the vacancies should be filled as
soon as possible.E
The Passport Office should be decentralised. In every district, there should be a
Passport Office so that, very easily, people can get the passport without delay.

Another important recommendation made by the Standing Committee is
that the CVC Report should be seriously considered from security point of view
before awarding the contract to the selected company for supplying the chips for
e-passports. This i1s a very important matter and hence it should be looked into.

We are discussing this subject in the backdrop of the massive evacuation of
Indians from the strife-torn Libya, from the clutches of the Somali pirates who
held the ship hostage. Now, the horrendous earthquake devastated Japan and that
issue is also there. I think the Government will stand up to the occasion, the
Ministry will stand up to the occasion and take adequate measures and steps to
save the Indians. I think our Government will have a positive attitude towards the
countries concerned, particularly Japan. The Government of India should
contribute as much as it can in this regard.

We are discussing broadly the foreign policy of the country. The foreign
policy encompasses safeguarding the national security as well as tackling the
global changes that are taking place such as international terrorism, climate change,
energy security and proliferation of weapons of mass destruction.

First, let me say about our attitude to the neighbouring countries. I broadly
welcome and support the attitude of our Government so far as the neighbouring
countries are concerned. In regard to the peaceful steps towards ensuring a
peaceful, secure and stable neighbourhood, India remains committed in its support

and assistance to Bhutan for its development. It is keeping a unique relationship
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with Nepal with a view to support and strengthen the multi-party democracy.
Already, the hon. Member Shri Sharad Yadav touched the point. I think the
Government will take necessary steps in this regard. It is a very welcome
development which is taking place in Nepal. We should express our positive
attitude and help them so as to strengthen the multi-party system in Nepal. Our
dialogue at various levels with Bangladesh, our assistance to Sri Lanka for the
settlement and rehabilitation of the displaced people, the relationship with
Afghanistan through regular dialogue are all essential. India remains committed to
solving all the outstanding issues through bilateral dialogue.

In the case of the SAARC countries, the Indian support and substantial
contribution to transform the SAARC countries into a meaningful vehicle and its
role in the regional cooperation is very much appreciable.

About the relationship with China, I welcome the Government’s effort in
resuming the dialogue. Whatever may be the situation, there is no alternative but
for dialogue. As they have resumed the dialogue, I think, whatever may be the
issues like cross-border terrorism or border issues, everything can be settled only
through the dialogue process. If such a question comes in the case of Bangladesh
or Pakistan, dialogue is the only method.

So far as Bangladesh is concerned, the transfer of that enclave is a very
important issue. I think everything should be done through dialogue. So, I
welcome it.

I think the relationship with China is very positive. Both the countries,
India and China, have demonstrated cooperation in the Regional and Multilateral
Forums on global issues like climate change and the global financial situation.
MADAM CHAIRMAN : Now, please conclude.

SHRI PRABODH PANDA : Madam, I am coming to the next point now. Let me
complete it. I am not making a speech.

MADAM CHAIRMAN: I know. That is why, I am saying it. Please conclude now.E
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SHRI PRABODH PANDA : But some negative aspects are there. I do not agree
with the speakers who think that the world is moving towards a unipolar system.
But I agree that after the disaster of the Soviet Union, there was an attempt by the
United States of America to transform the world situation according to their own
design and that is the unipolar world. But several power centres are coming up
now like the SAARC countries, the European Union, Shanghai cooperation
countries etc. Japan is now suffering from the disaster. Now a new situation is
emerging and that is the multipolar world.

In this context, our Government should stand boldly and they should not
dilute the Non-Aligned Movement. It is already compromised to some extent. It is
already diluted. It is not proper for us to succumb to the pressure of the United
States of America or move according to the diktats of USA. What is going on in
the case of I[ran? We have voted against Iran under the diktats of USA. What is our
attitude towards Iran? What is our attitude towards Palestine? What is our attitude
towards the Arab countries? It is a matter of great concern that USA has declared
some countries as rogue countries and they are mostly Islamic countries. So, what
is our response to that? What is our attitude towards the democratic movement in
Myanmar? All these points should be clarified by the hon. Minister.

Madam, whatever may be the designs of USA, democratization is taking
place and multipolar system is emerging before us. The peoples in France, Spain,
UK, Arab world and Libya are moving towards democratization; not only that,
most of the Latin American countries are also going in that direction. This is the
situation. In this context, we believe that India should stand up boldly to this new
situation and strengthen its Foreign Policy which is anti-imperialist in content and

also we should strengthen NAM. With these words, I conclude.
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Iud forg R 2 8 Ry w0 & I9d aR § A dred 27 Bt BN AgRiR AREIR @
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MADAM CHAIRMAN : Nothing will go on record now.
(Interruptions) ... ~
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. ()

MADAM CHAIRMAN: Nothing will go on record.

(Interruptions) ... *

* Not recorded
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SHRI SHER SINGH GHUBAYA (FEROZPUR): I thank you, Madam
Chairperson for giving me the opportunity to speak on the Demands for Grants
under the control of Ministry of External Affairs for the year 2011-12....
(Interruptions)
MADAM SPEAKER: Nothing is going on the record.

(Interruptions) ... ~
SHRI SHER SINGH GHUBAYA : Madam, today we are discussing an important
subject in this august House. ... (Interruptions)

Madam, the foreign policy of a country reflects the internal strength of a
country. The countries which work hard towards having a sound foreign policy
ultimately win in the race for development. There are various aspects of foreign
policy that need to be streamlined and strengthened. We must have cordial and
friendly relations with all countries. Moreover, there is a large Indian diaspora in
various foreign countries. The Government must safeguard their interests and take
up their problems with the respective countries. We must rise up to the challenges
posed by the rapidly changing geo-political scenario in the world.

Madam, several Hon’ble members have done the post-mortem of our
foreign policy and have rightly come to the conclusion that our foreign policy has
failed to deliver. It has been a fiasco and a flop-show. We do not have friendly
relations with any of our neighbours. In fact, several countries in our vicinity are
pursuing policies that are detrimental to our interests. For instance, our relations
with China are tense. We have given Tibet to China on a platter. Nepal has an
unfriendly Government. The Maoists in Nepal are very friendly towards China.
Pakistan is another cause of concern. The scenario in our immediate
neighbourhood is not rosy. We must chalk out country-specific foreign policy.

Only then can we protect our interests and take India towards development. The

* English translation of the speech originally delivered in Punjabi
** Not recorded
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present foreign policy being followed by the Central Government has got derailed.
It must be brought back on track.

Madam, lakhs of people of Indian origin are residing in various foreign
countries. I am happy to note that the Indian diaspora in these countries is thriving
and flourishing. Indians are very hard-working by nature. That is why they have
become successful in their ventures in different foreign countries. However, our
foreign policy has nothing to do with their successes. The passport and visa
system in this country is very time-taking and full of red-tapism. People have to
run from pillar to post and more than two to three months are wasted in the
process. Many a times, getting a visa takes six months to a year. This ordeal must
end. The entire system needs to be streamlined and made hassle-free.

Madam, a large number of Indians (including Sikhs and Punjabis), travel to
various foreign countries like Canada, U.S.A., UK., Australia etc. for pursuing
higher studies or for other purposes. However, criminals and racist elements often
target these Indians. They are beaten up, raped and brutally murdered over there.
Despite these horrific incidents, the External Affairs Ministry fails to take up these
issues with the concerned Governments in a strong manner. We often claim that
India is a great country. It is an emerging power. It has a large army and it has
nuclear weapons in its arsenal. However, we often act like a soft state. We fail to
put a premium on the lives of Indians residing in foreign countries.

Madam, our students are harassed and killed in Australia. Our fishermen
are often kidnapped and imprisoned by security forces of Pakistan and Sri Lanka
with impunity. However, the Central Government fails to talk tough with the
concerned Governments. If Indians continue to be targeted like this in foreign
countries, a fear-psychosis will grip our people. In such a scenario, the Indians
may stop travelling to these countries altogether. It will not be in the interest of
our country.

Madam Chairperson, about 150 people of Indian origin were allowed to

travel back to India by our embassy situated there. However, on their arrival in
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India, they were told that there were irregularities in their visa. And then, all of
them were deported. Is this the way things should function? The current visa-
granting policy of the Government leaves much to be desired.

MADAM SPEAKER: Please conclude.

SHRI SHER SINGH GHUBAYA : Madam Chairperson, a lot of money is spent
by the Central Government on holding ‘India Festivals’ and showcasing Indian
culture abroad. However, the rich and vibrant culture of Punjab often takes a back
seat in these ‘India Festivals’.

Madam, a large number of Sikhs residing in foreign countries have been
blacklisted by the Government. Many of them want to return back to Punjab but
the Government doesn’t allow them to do so. What is their fault? They must be
allowed to return back to their homeland. When will the Government delete their
names from the black-list?

During operation Blue-Star in Punjab in 1984, hundreds of Sikhs had to
flee India to avoid repression. They took asylum in France, Holland, Denmark
and other European countries. They are Indian nationals. They want to come
back to Punjab. However, the Government has persistently refused them entry
into India. This is sheer injustice that is being perpetrated on these hapless people.
They must be allowed to return back to their homes in Punjab.

Madam, I thank the Government for introducing a Bus Service for Sikh
pilgrims to travel to Shri Nankana Sahib in Pakistan, similarly, the Government
should allow the farmers in Punjab, Haryana and Rajasthan to sell their surplus
foodgrains to neighbouring countries like Afghanistan, Iran & Iraq via Pakistan.
Special trains should be started for this purpose. This will give a boost to our
trade with these countries and the coffers of India will also gain in this process.
The borders at Wagah, Ferozepur, Hussainiwala and Fazilka can be opened for
trade with Pakistan. This business opportunity will give rich dividends to India.

MADAM SPEAKER: Please conclude.
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SHRI SHER SINGH GHUBAYA : Madam, due to the recent turmoil and civil-
war in Libya, about 18,000 Indians were stuck up there. There were 9000
Punjabis among them. There was a grave threat to their lives. The Government
has tried to help them and bring them back home. However, much needs to be
done yet. These people have been rescued but they have not been provided with
any help here. These people have suffered in Libya. The Government must
provide financial assistance to them for their rehabilitation.

Madam Chairperson, we claim that India is a great country. However, it is
not reflected in our foreign policy. It must be strengthened. We must have a
vision. We must take corrective measures. We must bring our derailed foreign

policy back on track. Only then can the country prosper.
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DR. MIRZA MEHBOOB BEG (ANANTNAG): Madam Chairperson, | join my
colleagues in expressing our sympathy to the people of Japan, who have suffered
and who are suffering a lot.

What the hon. Members have expressed, | join them because what we mean
is that in present day time, when the entire Arab world is undergoing crises, every
Member feels and wants that —perhaps not that we are not doing, we are doing
well — we should do extremely well, we should play a proactive role. For example,
if we talk about Libya, there are many countries including France, Britain and
Germany who have taken a leading role. France has even recognized the rebel
Government. Likewise, Britain is pressing for no fly zone and Germany has
frozen assets worth billions. So, what we mean is that we should play a very
proactive role when the entire undemocratic world, in particular is undergoing
crises.

Madam, I want to make a few suggestions to the hon. Minister of External
Affairs and those suggestions are related to the State of Jammu and Kashmir. In
our relationship with Pakistan, our State, the State of Jammu and Kashmir and
Kashmir, in particular suffers the most. As we have realized and as we have been
doing all along, there is no substitute to dialogue. We have to talk to Pakistan.
Once we stop doing that, Jammu and Kashmir and the people of Jammu and
Kashmir would suffer the most.

Mr. Minister, I want to bring to your notice a few things. The hon. Prime
Minister opened up very important routes, which link us to the entire world. Like
Srinagar-Muzaffarabad road, like Poonch-Rawalakot road, we were expecting that
Jammu-Sialkot road, Kargil-Skardu road will be opened up. But the problem is
that a very few people can avail of this very important opportunity. Visa
procedures are so complicated. The trade items, which could have taken place; the
trade and business, which could have taken place between our part of Kashmir and
the part of Kashmir, which is under Pakistan’s control is not happening. It has

become very symbolic. We would be grateful if you could have a look at it so
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that our trade and business, which used to flourish before 1947, would do the same.
I need not tell you because after 1947, all our routes to the rest of the world got
chocked. So, this is all the more important that the initiatives, which were taken by
Shri Atal Bihari Vajpayeeji, are continued. When he was in power, he started
negotiations with Pakistan. That was the time when we had seen a very quiet and
peaceful Kashmir because the people of Jammu and Kashmir felt that the
negotiations are on and negotiations are taking place with Pakistan.E

So, we had a very peaceful period in Kashmir. We hope that negotiation
will continue. Shri Atal Behari Vajpayee, if I am not wrong, had engaged General
Musharraf in very serious talks and people of Jammu and Kashmir had a peaceful
period, as was expressed by Shri Jaswant Singh also. But Jammu and Kashmir
issue has to be addressed and it has to be resolved. It was during Vajpayee Ji’s
time that he had almost clinched the issue with General Musharraf. We wish that
you would continue and take that movement forward. That is important for the
people of Jammu and Kashmir.

Our Chief Minister of Jammu and Kashmir has already committed himself
because when he visited Pakistan, there were some Kashmiri youths who met him.
They wanted to return to Kashmir again and lead a very peaceful life. I wish and
hope that you would help him in facilitating this process so that the Kashmiri
youths, who had crossed over, who want to come back and lead a peaceful normal
life in Kashmir, could return because that is very important.

My last point is that since our State being the only Muslim majority State, [
wish that Haj quota could be increased because always every year there are
complaints that more and more people want to perform the Haj. So if this quota is

increased in case of Jammu and Kashmir, it would be a great service.
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I am just concluding. While I was coming to this House today, a young
Captain, Shajad Wani met me. He is a Captain. He is flying King Fisher. He told
me that his parents are entitled to fly abroad and he can take them abroad because
he is entitled to it as a Captain. His parents were given passport just for one year
and now their passport date is not getting extended. It is not only this but there are
thousands and thousands of cases, especially of Kashmiris. Their cases are
pending before you and their passports, which is their fundamental right, are not
being granted to them. I would request you that all these pending passport cases

may be expedited so that people of Jammu and Kashmir also visit rest of the world.
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SHRI ANTO ANTONY (PATHANAMATHITTA): Madam, thank you for giving
me an opportunity to stand here in this esteemed august House.

I stand here to support the Demands for Grants of the Ministry of External
Affairs. India’s image of the world order was fashioned by the Gandhian and the
Nehruvian legacies. Indian foreign policy grew from our sense of civilization and
extraordinary contribution by Mahatma Gandhi and also Nehru Ji’s articulation of
our civilization and heritage.

I appreciate Prime Minister Manmohan Singh Ji’s diplomacy, which
respects and follows the Nehruvian legacy. It is about to ensure a permanent berth
in the Security Council for India to underline its emerging role in the world.

I thankfully acknowledge the great efforts to ensure voting rights for the
Pravasis by the hon. Ministers, Shri S.M. Krishna and Shri Vayalar Ravi.

Being the representative of a Lok Sabha constituency, which has the largest
number of NRIs in the country, I take this opportunity to express my sincere
thanks to the Government in this regard. Conferring voting rights to the NRIs will
help them to be in the mainstream of the Indian society. I take this opportunity to
request the Government to allow the NRIs to cast their franchise in our embassies
abroad. Voting through internet medium is possible in this technologically
advanced era. If the NRIs are allowed to cast their franchise through our embassies
abroad, then only the aim of voting rights to NRIs will realize in its actual sense.
Therefore, I request the Government to take urgent steps in this regard.

The mammoth operation of evacuating about 18,000 of its nationals from
strife-torn Libya was perfectly completed by India, thanks to the wonderful efforts
of hon. Minister of External Affairs, Shri S.M. Krishna and hon. Minister of Civil
Aviation, Shri Vayalar Ravi.

The Ministry of Overseas Indian Affairs is also in discussion with the
Ministry of Human Resource Development and various State Governments to
facilitate the school and college education of children of Indian families who have

been recently evacuated from Libya and even helping the children to get
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admission in schools and colleges in various States in India. Various Ministries are
perfectly addressing the daily concerns and diplomatic exigenciesE

I salute the political visionaries for this wonderful coordination. However,
Indian Embassies are yet to come in tune with the Indian achievements back home.
We have to immediately institute a Grievances Redressal Cell in the Ministry itself.
We should also take steps to ensure that complaints or grievances lodged by an
Indian citizen anywhere in the world is properly addressed by the concerned
officials appointed in various diplomatic missions. Efforts should be made to
revamp the entire system by instilling professionalism and work ethics. A
monitoring cell should be instituted at the MEA to streamline these grievances cell.

Many a time, our embassies abroad forget the fact that the primary function
of any Indian Embassy is to serve the interest of the Indian Government and
secondly to serve the interest of Indian citizens. Our citizens rely on these
embassies to get answers to their queries, provide documents, passports, visas for
their travels etc. But a majority of the Indian embassies miserably fail to address
the needs of the Indian community, treating them as second rate citizens. But, this
is not the case when a high official reaches abroad. They are treated to a red carpet
welcome and they return home thinking that everything is functioning well.

I was in the USA in June 2010 as a part of a Parliamentary Delegation. |
would like to share a headline news item published in the USA Today, one of the
dailies in the USA in June 2010. A 16 year old girl was taken to the USA by an
Indian diplomat to serve as his housemaid. She had to flee from his house
following continuous harassment, 16 hours of daily work, inhuman working
conditions and the barbaric behaviour of her master. She ended up with her

traumatic experience in a New York police station.
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Earlier I stated that I represent a constituency which has the largest NRI
population in the country. There are a number of messages sent to me from all
over the world mentioning about the functioning of our embassies. I would like to
read out one or two of them. This is a message sent by Shri Rakesh Kumar from
Toronto. It reads as:

“l. The consulate office administration is not organized; poor
customer service; less attention towards people who are uneducated;
no respect towards older citizens; never answer phone calls.

2. There is no internet and photocopy machines in the consulate
office where general people can use them, causing inconvenience
especially to the old people.”

There is another message from Berlin sent by Ms. Kavita. It reads as:

“I am about to have a nervous breakdown, courtesy the Indian
Embassy in Berlin. They are sitting on my passport for two months
now. All the telephone numbers lead to answering machines that
have exhausted their capacity and cannot record any message. The
size of the passport photos demanded by the staff at the Embassy
was mentioned nowhere on the Embassy website. After having sent
them extra by post, the next excuse is that my passport is somewhere
in India. I wonder if they understand my dilemma in a foreign
country without a passport. Unfriendly, incompetent, ignorant and
arrogant — that is how I would describe the staff there. Does anyone
know where one could officially complain against this atrocity?”

One more from Paris reads as under:

“Nobody knows when one can call Indian Embassy; nor is there any
response from the Indian Embassy.”

Likewise, there is one from Washington.
MADAM CHAIRMAN : Please do not read out all these messages. Yes, we
understand the problem.
SHRI ANTO ANTONY : A number of messages have come from all over the
world. I request the Government to make sure that the services of our embassies

are monitored in a proper way.
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In Gulf countries 55 lakh Indians are working and a majority of them is
from my State, Kerala. There are tens of thousands of people lying in a bridge.
They are known as Hurub. They escaped from their original employers because of

harassment. The Embassy should take care of them and take steps to bring them

B

back to our country.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Thank you, Madam. I rise to
support the Demand.

I will start with Pakistan. If we engage with Pakistan, then there is no
guarantee that there will be success, but if we do not engage with Pakistan, then
there is a guarantee that we will not get success. There are three reasons why India
should favour a process of reconciliation. So long as hostility continues between
India and Pakistan, there will always be a salience drawn between the Pakistani
and Indian Muslims by communal elements in our country. Therefore, to ensure
secularism in India -- which is the corner stone of our nationhood and which is the
basic feature of our Constitution -- the sooner we bring down the hostilities
between the two countries it would be good for the survival and for the assurance
of secularism.

Secondly, we cannot deal unilaterally with the terrorists in Pakistan because
the terrorist networks in India have a connection with terrorists in Pakistan, and to
deal with those terrorist groups we just cannot rely on western pressure. It is
because the terrorist groups in Pakistan are working against the western powers
and are also anti-Pakistan. Of course, there are some elements in the Pakistani
establishment who are supporting LeT, but it will be completely wrong on our part
to equate all these rogue elements that the whole of Pakistan is supporting. Of
course, there have been attacks on the Pakistani establishment. The Pakistani
establishment has now come to realize that these are rogue elements and they have
now come to realize that there is no difference between terrorism emanating from
anywhere. It is a threat to both India and Pakistan, which the Pakistani
establishment has now realized and that it threatens everyone equally. Therefore,
the need of the hour is to move cautiously in a calibrated manner and work
towards cooperation and collaboration with Pakistan in ending this menace of
terrorism.

Thirdly, there is no way in which India can come up on the international

stage until it resolves its issues with Pakistan. It is because countries like China
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will always play on India and Pakistan divide to deny us the place in the Security
Council and to get our place in the comity of nations.

The fourth reason for us to resume dialogues is that we know that US is
going to withdraw from Afghanistan. We need to stabilize our relations with
Pakistan. I am sure that US will fail in Afghanistan despite all the proud and loud
claims being made by everyone in Afghanistan. It is the Taliban, which is going to
come back. To ensure that how we fight those people, we have to have good
relations with Pakistan.

The three reasons why Pakistan now wants good relations with India are --
One is for democracy because they know that they cannot defeat India with
military. They have to have good relations with India for the democracy to survive
and prosper in Pakistan.

The second point is with regard to the in-differentiated nature of terrorism.
I spoke to one Pakistani and he says that : “We have lost lives in Pakistan and you
are losing lives in India”, and this Pakistani told me that when he goes to bed he
does not realize whether he will lie in his bed or he will lie in his own grave. So,
we will have to leverage this palpable Pakistani fear of terrorism to promote
cooperation between the two countries through their agencies and through the
judicial system to bring the joint threat of terrorism to an end.

There is a convergence of interest with the destruction and death of life in
FATA, Khyber Pakhtunkhwa and Balochistan because Pakistanis have now
realized that they are fighting some one else’s war in spite of being in the forefront
of the national interest. So, there is a convergence of interest between India and
Pakistan to resume their comprehensive dialogues.

I would like to congratulate, through you, the Minister of External Affairs
for taking a bold step to revive Foreign Secretary-level talks, but this will be an
empty gesture unless this dialogue is approached in a constructive and result-
oriented manner. I propose two things for achieving this objective. One is to

consolidate the dramatic outcomes of back-channel dialogue between Ambassador
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Mr. Sati Lamba and Mr. Tariq Aziz of Pakistan. This was outsourced to us by Mr.
Khurshid Kasuri when I was there as a part of a delegation in January in Pakistan.
The consolidations of these outcomes will facilitate a breakthrough visit by Prime
Minister, Dr. Manmohan Singh.

In addition to consolidating the outcomes of this composite dialogue, India
and Pakistan negotiators should be encouraged to have structural dialogue on
outstanding issues in an uninterrupted manner so that the dialogue is insulated
from ups and downs of daily relationship. We have to move forward come what
may.

Nearly, 64 years have passed since partition took place. There are no people
left in Pakistan who share their personal trauma of partition, and there are very
few people left in India who share the trauma of partition. Pakistan now has
realized that India has grown as a secular and strong nation whereas Pakistan is
now faced with an inelectable necessity of recognizing pluralism of Islam. Hence,
I feel that we should push for a new era in India-Pakistan relationship and not get
mired in the past. I am pretty much sure that Prime Minister, Dr. Manmohan Singh
realizes this, but at the same time I hope that he does not get stopped by his own
elements.E
19.00 hrs.

The hawkish elements in his establishment do not stop him. We want the
Prime Minister to take this nation forward, in fact, to take the whole South Asia
forward to peace and prosperity.

I would like to quote what Pandit Nehru said when India got Independence.
He said, “That India would look upon the world with care and friendly eyes”. 1
request the Government, through you, Madam, that we need to make a beginning
with Pakistan.

MADAM CHAIRMAN : Hon. Member, please wait a minute. There are still a few
more Members to speak; maybe, four Members. If the House agrees, the time may

be extended till the business before the House is completed.
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SEVERAL HON. MEMBERS: Yes.

MADAM CHAIRMAN: Hon. Member, please wind up within one minute.

SHRI ASADUDDIN OWAISI : Please give me some more time. On the question
of India-Arab countries’ relationship, I am of the opinion that whether the Head of
an Arab country is a dictator, despot, or whatever it is, I do not care, as long as my
national interest is served. Let us not get caught in this so-called democratic,
democracy promotion. If it is in our national interest, it should serve us because
you have ten-lakh Indians who are working in the Gulf countries. If you talk
democracy, what is happening in Libya now? Whether you call Gaddafi an animal
or whatever, he might be an animal, but he is consolidating now. Nearly 18,000
Indians were airlifted, and I have to congratulate the Government for that. But
what will happen? Let the Government take a definite stand on Bahrain. They
should take a stand on Bahrain that they will not allow regime change why
because what has happened in Myanmar is that because of our wrong policy, we
have pushed them towards China.

Now, there is a saying in Arab countries that India’s policy with Arab
countries is made in Tel Aviv and our policy on Iran is made in Washington. How
is it that we are able to sign Tajikistan-Afghanistan-Pakistan-India gas pipeline,
when we cannot sign Iran-Pakistan-India gas pipeline? Our relations with Iran
have become very mediocre. With Israel, this UPA Government has given in the
last six years, US $ 20 million for Palestinian cause, but no one has spoken about
the Palestinian cause. How is it that we have allowed Israel to encroach on
Palestinian land? How is it that India cannot strongly condemn the blockade of
Gaza for the last one-and-a-half years? How is it that you are giving US § 20
million and you have signed a contract of air defence missile systems with Israel
for US $ 1.9 million? What is the message you are giving? Are you standing for
Israel who is crushing people day in, day out? Why do we not talk about

democracy for the Palestinians over there?
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Lastly, Madam, I come to China. In 2008, Prime Minister Manmohan
Singh went to China. He said, “Let us have a joint mechanism. Let us have an
accord preventing the diversion of Brahmaputra River”. China disagreed. If China
disagrees and everyone agrees that China is a threat to India, why do we not start
or revive Establishment 22 in Dehradun? Why do we not play the Tibet card?
Establishment 22 is there; let us play the Tibet card because if we follow the
history of India, India was peaceful when Tibet was an independent country. Since
Tibet became a part of China, China is threatening us. China is not only
threatening us, but it is cooperating with Pakistan in giving material assistance,
soft help in terms of technical advice from visiting Chinese scientists to Pakistan
nuclear programme. According to the experts, the day is not far when China will
be passing designs and materials for hydrogen weapons. My request to the
Government is let us give Brahmos missiles to Vietnam. You mention Vietnam to
Chinese, you will see their reaction. It is high time that India should give Brahmos
missiles to Vietnam. Until and unless we see eye to eye with China, this all talk of
trade of one billion is a skewed development because China is exporting 90 per
cent to India, but what are exporting to China? It is high time the Government
takes a stand and the Government must strongly say on this Palestinian issue. The
passport office in Hyderabad is the highest earning passport office, but there are

many vacancies over there. I request the Government to look into this.
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"SHRI CHARLES DIAS (NOMINATED): Respected Chairperson,

I am thankful for giving me an opportunity to express my views on the
Demand for Grants under the control of the Ministry of External Affairs for 2011-
12.

Our country follow healthy relationship with other countries especially with
our neighbours. This policy has to be followed and we have to keep on
developing more cordial relationship with our neighbouring countries.

Regarding the Indians working in Gulf countries, they have to maintain
close contacts with our embassy in their respective places. It has been reported
that both the embassy and the Indians work abroad find it difficult to get their
problems redressed through our embassy because of lack of sufficient staff. This
aspect has to be looked into in the light of the recent developments in Libya. I
would request the hon’ble Minister to take necessary steps to post sufficient staff

at our embassies in Gulf countries.

" Speech was laid on the Table
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SHRI ARUNA KUMAR VUNDAVALLI (RAJAHMUNDRY): Many of my
colleagues have already discussed about this matter. This is regarding the Tri
Valley issue. This is a matter which I thought was over because in the first week
of the Parliament Session, my colleague, Shri Rajagopal, has mentioned this. They
are treating us like criminals. Most of the people who went from here to the Tri
Valley University, San Francisco, are from lower middle-class and poor families. E
They borrowed money and went there. Their parents are under the
impression that these people are doing something there and they will earn in
dollars and give rupees to us and we can happily live rest of our lives. Now some
of these people are in jail. It is very unfortunate because notorious criminals are
treated like this. They are having these radio tags to their ankles. Still about twenty
students are having radio tags to their ankles. I do not understand this. The visa
will be given by the Government of America. The Government of America has
accepted that these people can be admitted in the Tri Valley University. That is
why, these people got the visas and went there. If that University is a sham
university, a bogus university, who is responsible for that? How can they make
students responsible for that? It was mentioned by my colleagues Shri Nama
Nageshwar Rao and Dr. Raghuvansh Prasad ji also said about this. But why is it
taking so much time? I am not able to understand this. About 1500 students are
there, out of which from my constituency, there are more than 100 students.
Yesterday night, they called me at 12 O’ Clock night and were crying up to 2 O’
clock in the night. Both girls and boys were crying. They were saying, “please do
something for us. We cannot come back. We have only one alternative to finish
our lives or to live here like a worker. We are not able to do even that because of
our ankles.” So, through this House, I want to request the hon. Minister about this.
Even though he went out, I think he will be coming back.
MADAM CHAIRMAN : Yes, he will be coming back. You carry on. You have

made your point very well.
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SHRI ARUNA KUMAR VUNDAVALLI : The American advocates formed an
association and they wrote a letter to President Obama and I would like to read
just one paragraph. It says:

“Just recently, Immigration and Customs Enforcements agents raided Tri-
Valley University in Pleasanton California for issuing invalid form 120
visas to hundreds of international students. The US attorney’s office alleges
the owner of Tri-Valley University in Pleasanton used the unaccredited
school to charge foreigners millions of dollars in tuition fees and help them
obtain student visas to stay in the United States. Yet despite the fact that
these students are victims of fraud, ICE is treating them as co-conspirators
in this massive crime.”

This is not said by our students. This is a famous law firm in San Francisco.
It further says:

“At the moment, many of those students who took Tri-Valley courses risk
being deported if they are found to be in violation of the immigration status.
This is despite the fact that they were issued valid US visas by the
American Consular officials. It is highly unlikely that the majority of the
students had any idea that they were enrolled in a sham university. Most of
the students enrolled in the Tri-Valley University simply wanted to improve
their prospects in life and ensure themselves a better future by doing so.
Unfortunately, all these students are being treated as potential criminals
despite having no intention of defrauding any rules of the United States
Government.”

Madam, I just wanted to request this House and through you the hon.
Minster, who is not present, that this is a very serious matter which has to be taken
up immediately. We cannot make our children, poor boys and girls cry there. It is

very pathetic. I think the entire House is in support of this. I request the

Government to immediately respond to this.
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SHRI HASSAN KHAN (LADAKH): Madam, I do not want to repeat about any
Government policy that has been touched. But I would like to specify some points
regarding the developments in my region.

I rise to support the Demands for Grants of the External Affairs Ministry. I
would like to point out some serious issues also. The activities and claims of
China in Ladakh is increasing day by day. It is a fact that China and Pakistan have
jointly stepped up their activities across the border on a massive scale. China is in
illegal possession of 37,000 square kilometres of Indian territory in Aksai, Chin
area and Pakistan has ceded 5,800 square kilometres of land to China in Honza
area of Gilgil. Thus, at this time, China is in possession of 42,180 square
kilometres of land of Jammu and Kashmir State.@

They have not stopped their expansion policy and strategic connectivity and
deployment to that extent only, and at present they are building railway line
Gawadar Port in Balochistan through Aksai — Chin and Baltistan and Gilgit along
our borders for which 10,000 Chinese Army men are at present working there as
border workers. There are also reports that in Baltistan and Gilgit regions in China
they have constructed 22 tunnels in the name of road and highways but our
Defence expert believe that these tunnels can be used for storing missiles also.

China and Pakistan has made all weather proof roads and highways on their
side along our border but on our side, all land routes remain blocked for more
than six months in a year. China and Pakistan have also built airports near our
borders and also in the rear with all capabilities. China and Pakistan are also
engaged in construction of mega power projects in Gilgit and Baltistan. I need not
elaborate full activities here but we must wake up and start all necessary measures
starting from reliable connectivity and communication in our part of the border
region.

At the end, I would like to tell a common feeling that India’s policy towards Iran is
dictated by America, which is the most unfortunate change in our policy when Iran is the most

friendly country of India.
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"'SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Thank you
for giving me an opportunity to express my views on the Demands for Grants of
the Ministry of External Affairs, for 2011-12. It can be seen that the total budget
for the Ministry is Rs.7,106 crores. This is an important Ministry in the
Government of India as it plans India’s foreign policy with various countries
across the world. It has been rightly said, we seek a global order in which India’s
interests are assured, the autonomy of India’s decision making is safeguarded
which helps India in rapid, sustained and inclusive socio-economic development
of the country. I express my gratitude to the UPA Chairperson, Shrimati Sonia
Gandbhiji, hon. Prime Minister, Dr. Manmohan Singh and the Minister of external
Affairs, Shri S. M. Krishna garu for making Indian foreign policy a firm
commitment to our core national values with dynamic adaptation to change in the
international environment for peace and brotherhood. India's commitment to close
and good neighbourly relations, with all our sub-continental neighbours is based
on the fundamental principles of equality and mutual respect

I also thank the Minister of External Affairs for maintaining close ties with
the immediate neighbours and also to work with other SAARC member countries
to transform it into an effective organization for regional integration.

On the green house gas emissions conference at Copenhagen, India has taken
lead to reduce the carbon emissions. I thank the Minister for the same.

It is good to see convergence of interests on issues such as Doha Round of
WTO negotiations, climate change, global financial crisis etc., between India and
China.

Being a member of the Official Language Committee, I suggest to the Hon.
Minister of External Affairs to implement Hindi in all our embassies abroad in
letter and spirit. Not only that his Ministry should also strive to make Hindi as

one of the universal languages. Hindi is a symbol of Indian culture.

" Speech was laid on the Table
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A lot of foreign universities want to set up their campuses in India. I welcome
this step. This will expose our Indian students to the best education. Not only that
our Indian students are also going abroad and studying there. But at the same time
they are facing problems from anti social elements. Sometimes they are being
killed, harassed and abused. The hon. Minister should take up these things with
the U.S. Government, Australian Government. Parents of the students are taking
loans and sending their children for higher studies abroad but these unfortunate
things are happening. As a result they are not able to repay loans.

There are a lot of irrigation projects, power projects and thermal projects
which need cooperation our neighbouring countries in the subcontinent. 1 am
sure, the hon. Minister is taking these issues with the concerned countries.

Regarding nuclear power plants and after the nuclear crisis in Japan, 1 am
sure, sthe hon. Minister is concerned about the proposed nuclear plants in India.
He should ensure that no nuclear accident takes place. Unfortunately, if anything
happens, the Government should assure the people that they are there to take care
of the security.

Regarding visas and passport issue, the Ministry should make it more
efficient and smooth. People are facing lot of problems in getting these things.
There should be a time frame to issue these things.

NRIs who come to India for marriage purpose, should be registered. They
promise visas for their wives, but after going back they deliberately avoid their
wives. NRIs with malafide intention should be punished and recalled back to
India and their marriages should be registered. In case of any default, they should
be called back to India immediately.

Regarding Chinese dolls and other foreign countries dolls available in the
Indian market are toxic. The Government should ensure that these dolls are not
dumped in our country. Suitable action should be taken against violators.

I do hope the hon. Minister would take up India's cause for a permanent seat

in the United Nations Security Council.
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I am sure, the Hon. Minister would take necessary steps to strengthen Non
Aligned Movement, Commonwealth Countries, SAARC and would take
necessary steps to propagate peace and brother among the comity of nations in the
world. With these words, I support the Demand for Grants of this Ministry for
2011-12.
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SHRI J.M. AARON RASHID (THENI): I rise to support the Demands for Grants
of the Ministry of External Affairs. Our Government is exceedingly doing well in
the sphere of external affairs. We have established very good relations with almost
all countries.

MADAM CHAIRMAN : If you have written speech, why not lay it on the Table?
SHRI J.M. AARON RASHID : Now, I would like to speak in Tamil. I have
already given a notice requesting for the same.

MADAM CHAIRMAN: No, you can lay it on the Table your speech.

SHRI J.M. AARON RASHID : I have already given a letter requesting for
speaking in Tamil. ... (Interruptions)

MADAM CHAIRMAN: No. Not now. I have given you only one minute. If you
want to say something in one minute, say. Otherwise, conclude your speech. ...
(Interruptions)

St Q.EA.IA Wie ¢ AT H de I TR I8 B U9 7a A forall, Rife a8 984

@rg 919 2

MADAM CHAIRMAN: You have not given any notice in this regard. You can
speaking English well. I know that. ... (Interruptions) You have not given notice.
Please understand. If you want to speak, speak within one minute only.
SHRI J.M. AARON RASHID : A Iot of fishermen are fishing in and around
Katchattheevu area, which formerly belonged to India. Now, there is an Antoniyar
Church. Previously, a few thousand people used to go there. Now, the Government
of Sri Lanka had restricted them to 2,500. Earlier, the festival used to go for three
days, now, they have restricted it to one day. Sri Lankan Government used to issue
10,000 Visas, now they are giving only 2,500 Visas. Next year, they may reduce it
to only 250 Visas.

I am bringing this sort of problem to the kind notice of the Minister of
External Affairs. In Sri Lanka, there are about 300,000 Displaced Tamilian
Families and I would request the hon. Minister to take much interest in this issue

by sending External Affairs Secretary to Sri Lanka. While sending the Delegation,
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the Government should also send the MPs from Tamil Nadu to assist the
Delegation in their activities. E

Being a Muslim Member, I would like to say that quota given to every
Member for Haj is very small. There are less than 30 Muslim Members in the
House. I would request the hon. Minister to increase this quota to minimum 100
persons for every Member.
MADAM CHAIRMAN : Shri Balkrishan Shukla.
SHRI J.M. AARON RASHID : Madam, please allow me to lay the rest of my
speech on the Table of the House.
MADAM CHAIRMAN: You can now give it to the hon. Minister but you cannot
lay it on the Table of the House.
SHRI J.M. AARON RASHID : I have not even completed it.
MADAM CHAIRMAN: You cannot have both, that is to make a speech as well as
to lay a part of your speech. I am sorry.
SHRI J.M. AARON RASHID : Madam, please allow me to lay it on the Table of
the House.

MADAM CHAIRMAN: No, you cannot.
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N AP WiswE Yaen (TSNERT): WUl HEIGAT, fAow d3rerd B e B AN B
IR b1 =l B AT G dler bl HidT fon, s forg # siaest smur g

qS Ugel dler dTel Wl qaIell B Wi WEHld R@d gU § I fdwgell W =El B
el gl O 6 oSl & 9 T SRR H U a1 ATg & b SReferdn H Ued! g8 U
AR B, o1 A1 gepd fhar 11 3R a8 H ID! BT Bl TS| g9 U DI a1 I8
g [ I8 BIET W TS H, W AGA &F Bl § R AN Sadby, e U o g sapx
TAN S 31 QI &) SUP! AT dia Sahy, SHD HIs fSuid Sady, o dF-aR dARl &l
TEH BT A1 URAR a7 A 3 2 Fited SFHY -1 MU I qU FGR ASdh! B Mg or
Tgd foIg Ao o, ) TRal SHB! B B T3 2l # faqw #Ash &1 a<ieRaial 3 ¢k |
IR T AT g P .. (FagH) wRT AR 39 A &1 dex) e fafka ek
ARSI WBR F 39 W4 H qadid B el ol # 379 ) w=ar g & 59 Ay &1
D A Tb UGAT MY, AMfh Gl aRa S 1 ded | & 9ol 8, difds e eran
H g drel QT AT Bl gAN faqer i # fqgara der |

OG- s TWE 10 IRIG BT YRA AR IIfe™ & ufeaw aeg ST
H ORI & ARG & ARG AR AN B A9 bRl Dl ulfbear I 889 Ryeraie
TRl §RT STUERT fhal TR 3fR AT # |aTd 18 HGRIRI Pl d78d a1 17| §9D U
& Tga & URER A QA IR qUEHARt § va BT de @1 8 Wil & TR sruERvr fhan
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H DI A B off, W T IqH B gl a2

BRI 3T<IRD & Bl Il a1 ... () WX R 3 urges &
QUMY FEIGAT ¢ ST a8 H DR o, AT TE | R Bl e e & qar|
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2 AP WisE Yl (TSIEN): A B Uh WATh 2| AT IR B IS 3iR Addharg
@ HRUT g faee Afd S BHSIR 81 R €, 3R IWhl Aed IR yHrdt a1 & facEh
fAFTH Iuddl & i AW 31y FaTRRl @1 Feifia w9g 73ier 9 U8 &9 3R I
qIH Ao B [l QR Hed IO O R ey afed (= <l & e sRig
AT W i AT B AR Sl dIS 9 & 9| s | g Q. dHradl Al B
&M U4 CETelSll SReliee Bl St Wi gRATSHIG R WRPR & U 8, I G4l DI IR

o & SR |

... (cgagm)
rarafer wEean ¢ Nothing will go on record.

(Interruptions) ... ~

* Not recorded
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SHRI HAMDULLAH SAYEED (LAKSHADWEEP): Respected Madam, thank
you for giving me an opportunity to speak on the Demands for Grants of the
Ministry of External Affairs for the year 2011-2012. When we talk of External
Affairs, it deals with India’s foreign policy and India’s relationship with its
neighbouring countries and other countries. The boundaries of our country have
to be protected from external aggression and it is to be ensured that our
sovereignty 1s not compromised at any cost. The Government of India is doing
everything that it can to ensure that the sovereignty of the Government of India is
protected and also to ensure that we have friendly and cordial relations with our
neighbours. I would shorten my speech because of paucity of time.

The first aspect that I would like to take up is with regard to the United
Nations Organisation. The United Nations Organisation stand for peace keeping,
for development and for human rights.E

Madam, India has been elected as a non-permanent member of the Security
Council after a gap of 19 long years. It symbolises that the Government of the day
1s committed to have a good foreign policy and to have good foreign relations with
other countries. India got 187 votes out of 190 which were polled for the United
Nations Security Council non-permanent membership election. It has created a
record of having the highest votes from all the five non-permanent members who
have got elected. Amongst them, India has got the maximum number of votes.
This symbolises that really the Government is doing enough. But there is no room
for complacency and we should further enhance our relations with foreign
countries. The heads of P-5 countries, namely, UK, US, China, France and Russia,
have supported India’s permanent membership of Security Council. Therefore, |
would also like to state that India is the largest contributor for peace-keeping.
MADAM CHAIRMAN : Now this should be your last aspect.

SHRI HAMDULLAH SAYEED (LAKSHADWEEP): My second aspect is
SAARC. India has represented in the 16™ SAARC meeting which was held in
Bhutan. It coincided with the 25" anniversary of SAARC. It is basically an
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association for regional cooperation for economic development, to combat
terrorism and to ensure that there is a strong policy for climate change. But the
Government of India has also ensured and categorically stated that it will not
adhere to legally binding emissions.

I would like to congratulate the hon. Prime Minister and the hon. Minister
of External Affairs for taking pro-active measures to evacuate the Indians from
Libya and other Middle East countries. Around 16200 Indians were brought in a
fortnight’s time from Egypt and 1200 nationals from Tunisia and other countries.
Therefore, this is a commendable step that has been taken by MEA.

There have been Extradition Treaties and mutual legal agreements with
other countries. With Malaysia, Azerbaijan and Indonesia, these instruments have
already materialised. This would ensure that the persons who are sentenced they
can be brought back to India.

With these words, I support the Demands for Grants relating to the Ministry
of External Affairs.
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£ g R R (BIBRISR) : AR [9afd Heied], S0 g3t a9 2011-12 &
faeer H=Tery Bt g B A W A DI IfaER AT, IqD AU § YD1 IMHR g
&A1 B H WEY H PO qal DI g8l T AT g| MY G AN DBl ATQH © B ATg
TaTHe BRI geAYS A4, ! arger § ATy drell S 8, fed e A9 H 9k
A § Aol SH Worae 9 & 1 98 $° 99 I El 31 R @ IReR i gu 77

Madam, I would like to know from the Government of India what pro-active
policy actions have been taken so far towards the very dangerous and very

detrimental policy approach adopted by the Government of China against India.

3R I HRA ARBR weplac el ol qieHl, a1 BAR 3(AH b, IR Jaiael Bl Feqgs doil
H S g s &, S Afa-9al I8 8, 98 WA 8l Syt /iy # AR SR
g b BRI IR B TRE F TG HeH IO 8 d1fey| I RBR B el T &
FEAYS T B FWR TAF AR G H S A Yo 9 R 7, S Mg 98 e Ayl

ORI 414, BN Sl dlelels 3fEcl 8, I8 SSI-YCM ISR URATS Har Bl & Al
3T $SI-Ye ISR TRATS &l &R U faem & St grerd &, a%’@gﬂ%@iaa%‘l@

I ge-eH <R URAT & A & foly WRd WRBR & faq9 F71ed 5 -
GifeRfl SroTg €, a8 g qdrT @R

3T T A I T WA H AT gI%add I IR ¥ I& oM = £

SSI-GTCTeST dTeX Al BT & foTT 3191 db &1 Heq SV U 8 &8 99aT R arfeul

We know that the Government of India always keeps on talking about the
construction of border fence between India and Bangladesh. But how long will
they take to complete the construction of the border fence? It is very unfortunate...
(Interruptions)

MADAM CHAIRMAN : Nothing will go on record.

(Interruptions) ..."

[UUfY 7EledT ; sHGT Res & feam S|

* Not recorded


pandey
ont by t 4


15.03.2011 254

MADAM CHAIRMAN: Now, the House will take up zero-hour matters.

st A= weaw (RmAen): |9 /8Iea], # SUdT MR Fa BRal § [ I J31 garel
SR AT 99T | T v = yeR d SO Bl AR A1l S9 AT el SR AR
ARG @1 aradi Tl H et fhar Syl afueds e § o Aredn g & fedred vaw
DI D AT AT & T H A9 B GG & AAT 15 I, 1948 P AR 0 H
onfier fbam Tam o1 e 25 SiFad, 1971 Bl §9 YUl A IT AT AT Al 9aer i
ST foRTe Ta<eu g9 A 2, SY USTS! WINT B goig 9§ 37T § Ugdrd el 3R 98 ofer 4
NEC R

gg ffdare € & fedrae o s diferal 8, M ge dR W fearad SiR e
&Al H S UBTEl P WHU 8, IWH Fgd Al qiferdi S S, RRAR), qErdl, Riern sue
DI AENE!, BE Td B9Y, HSARH, Pootdl, IS, IwATell g HgdTe! qifordi dreil Sl &
fewrae & A Jiferdi W HIAicR | AN & WU H S Fe, gAY d [ g 6 g7 qifera
DI AHGETT BT TSl gl § AT el |

19.28 hrs.
(Shri Inder Singh Namdhari in the Chair)

ey, fearad yow @ Qg | 4 ff WIS WIS P 6fue B osedl srgEl W
AT 3™ & v 9gAd ¥ Udh IIE UIRA &R dvs ARBR & U WIhd & folg Hol
gAT & SN AXPHiAd @ FRI0 B faon H b weaqul HeA §l ¥8 S § 6 el wro ®
HRUT B WpIID Tgar el & a1 39 W # TR AT § HEr, Aifed TSI 8 g
gl femrach W # e wiftw, e fidl, mensl, oiw Aedll, e fawarl, wrfer,
clieplfeRidl 3R YETaRi Bl AYAYd DI &l # el el g b 30 qad ed Sl f&Arerel Hie
T, SUH TV 300 HIA WUE, 21 SUN, W 77 HEIa], 25 (e 3R 34 e 4
e g IUAe ol 3l & A H Pl dredr § (o AT W R g9 Usrel Wi
PEd §, W WEie @t rol ufed § S} Wl TRIET B W1 ISR AT UTE Y
e E(=Z]
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fRaTaell WIS # @ B TS SR USRS WINT DI (AT WA 8 qhA R
fewTael uSer STUet S STIUH WINT I 3T & W HI ARG R FH |

fedTaet gael & ARIA-WIf gd Bk el & o 9r H | JINT WEar 9 drefl
Sl 2 iR g8t are Mwar wifid g1 WIS AT & MfAa AN WIRA @) AR & ERE
@ 2. ()
QUIAfY A28ed : HIIT SN, TR Wse T AT B
£ AR Y ¢ AANSAT g9 S oM e &2 B (A9, dlg gl 7 Al vd A
faeafqemedl @ ura frg <], . (araum™) e iftrster 9rr 39 fvafdere & T 89 &

I K G DI dlg UgEl g WIS Ud WIS WISt H rjfed fhar wan ol . (SFagr) #
Teh e | Ul 9T HHIW PR @ g

SIS Sfd Hha TAT Bl 3P AT Sl [IHARIAT Td ATeral & [qe¥ | < &
T oft a8 3@ W dg gl & naud W | WIS Wil § U B ... ([@EH)
QUMY AEIGT : DAY Sfl, ATYD! A qTdd 3 T 2

.. ()
S AR Y ¢ FHUT FEled, § Uh e # Sl ard @ R Vel g SS HIdh |t
H IR B I P T I WA dig el ¥ WRfdd ®1 el e ® 5 Rerad wew
&1 fagr wreT grR fadie 17 fARR, 2009 BT U WA IR UIRA R GROIR RABIRe
@ W o 5 A Wi 1 g @Y omedl s # wnfie fan S| I sreuwiEd
IMANT H ¥ $9 HIC! WINT &1 WA & |fIeE & 37edl gl ¥ e Py S &1 omug
R foa S <ar 2

I AT IR T fh fRAreel aror ud WIS 9ISy Bl Wl UG bR S oIl |Tosi
DI WRA & WG DI A4l AT H MAS [HAT S, (b I WY WG 8 A |
QU AEIed @ AN DAY Sfl, A SR 3R H b Wiell o] & b 37 I9 db T8l
SR 59 dcb I8 HRIHH WA T8l Bl

... (cgauT)

QU wEed ¢ A 39 9 Hedre, €. WIS Gem, ST SLUH. 317%d e 9 2 Yo
PR 39 v & A1 30T B _E FA @
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$it TR [{E oA (YTTg):  FHIUN HelGd, dvs WRGR gRI A1 H Wi ATSHRI ®
fo oo 3 o oo B drel BUd B IR Fdfd 5T B &1 SR R & SRl 5l wen

YW I H 9 /oG AT & A ¥ 3o g URMAID FhTe & ULAR] 9T 4 DT THIRA

fepaT ST & AT WD a-al HEM B SARIel W URI 6, 8 Ud 10 DI YbIIT #ed H2 IoTIH
# forar Srar 21 aocreEnq e ft favmn, pue, dven @ i @ 89 Ao Ry & forg
SARIHAT BT &l SH FdTs Bl AD <1 & 18 Y & ool =g Hdrs TR fHar S 2l
0% 918 g ey wx W6 Ao 1 S a5 R # e 21 9 o
HRIAE § OR1 8 © FHIE © LA YH B Jarach <1 g YH ARUSU B H 9 A9
fed & IR Udh a¥ ¥ MfId &1 W e § iR axgfRIfd a8 ® 6 39 ufshan 4 emmfxy
S TAT IHT IRV B g HHI-b¥l Y IorRa fEar &1 4 sffuee | d&fda e
B AT H YHRE T W T 8 & BRI dF-dR a9 H T S 2

eI, Y-RISRE AT # I8 W oold & 1 oy Ao & forg qfH srferrgor &
I S FRET SR, I O A A I AR BT @1 W9 @, A1 a8 I 9 S
AT H T B SR IR 39 G AHAT H U g1 ATURaTe! I8 © 1% Y-37id 8g & o
arell 39 S1RM IR BT 5T BRI GRI FAT [Tl Heldex & TE] Three & AT
oo W ST T AT B, R TS o7 &1 Dls wag™ T8l gl .. (Fag)
QUTATY HR1ST : 3old Sft, MU ard o Rt 8 S9feTU 31T 319 93 SisY |

.. ()

st AR R 3 ¢ SUBT Sdoid SaTERvl WX GG & oS, Hed Ue¥ H YRA WRGR
® N TIURT §RT ST HS- AT T Yold TS 8 9-3(oi & JaATdol & w7 H ol T
ST 22 BRIS &Y AR 8 S 71d A9 81 I AoNG Poldex b ULS. UhlSe & H1edq
F oo A o B O R Prs A 7 e & SR O @ a9 [ g8 © L (EEH)

[N HEIeT :  ARIIU AT S, 3BT a1 3 WY 2, $AfTT 37 96 gy |

. ()
2 TREY (g SFAE ¢ WU WRIGY, W1 3US HIETH ¥ ISR A AT 39 © b fad
AT gRT WaEd Al D1 U9 o Few i SR 6 afe {6l dRorawr gest =Ror H &
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T IR BT ITAFT TS B AT 7, AT S I BT AT U G HA 96 B YHIST H ST
AT e S R Sifiias &t uTa 81 Web, difd i ot Rafd 4 Saa 1f¥ 4 |gfea
gfg Wt 8 9o |

RIS, MUY I 59 Hew@qul fAvd W e &1 Aier o, s9e fov § smuewr aga-
agamwglamﬁlg
N I PR UL : U TRIGY, BRI el i I=Y oFie TR WA 2l g8 W
SR & UeIHIRAT gRT Sia-Usdidd & SRIF I8 dl Iell [ T IS IR T HII Bl
HAl g T FIADT eI I 50 BRIS BUY gl GAHM W DI DI ST HHI 3, I
SR Bl 7 6 a8f W Sdhar 3iR AfadmRal @ fielivig & 98 gawen a9 21 a5y« ofd
UTER T H B B S SMY B T B, IWH PG 30 IR TR B frens w2
AT BII IUGeR Ut arelt Aol F HH &l s A1 AP TSl drell ad I8 © b
TFg-afdads @ dfda™ § affd weE & ende § far ffawr & geifve fey e faan
AT 8, Safd el gul oY, O aAM H Hidel & 98 W) Sl g8 g8 o, Uaa-aiaadd 3iik
VA B W DGR Bl T gl o Wi gt & 21 399 Wl 991 9 U8 © [P aeR o e
e ¥ DRI B glls DI DM YFA-Aidadd DI 3T T, 98 BT HISHT IHe TR
WY S sl g8 oW 170 fhedier g1 # I8 del @edl § {6 Uh @b g
A T BT B Yo g8 aYY H S RO & Fod iR R Ffder e g7 fw
DISHT & [T BRI BRI THA FCF I <1, AT AT H g IS TSde! § AR I
TS 9 I8 © 6 a9 # St Roge™ id 2. (agm)
[T WEIGd ¢ 3MUB! AT 9T 87
#it W FAR 0T : HEIGY, WX AT WRBR A I8 © (b ARA ARBR Afdeld $HD! A4
WS A HRY, Tg BRI BIY BT "Ierell & MR 1 RO 8 SHHT TX A AN A &,
ITPT T T A5~ U =R arell da9Tse W Sl ©, Plel diell dadse TR T8l Sleld &,

9 AR &Y TR ST 8, d 99 Je9se TR WP ce¥ Sl | WRBR 9 WY T © b
T | e Gfean PRI B A@E @ dold [dofell IART W W B TSl 7 SR A
fISTel &1 MaTTHAT 8, IfhT ToId DI B TGS BB, Gl BIb TSTS! Bl ol W&l B
Safely A A1 & % $9D! Sid B8 Q| o7 Aag © [ 949 3R W =Ierel SORR 8|
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St Srsfiae aea (Wg9mon): HEled, SfUY o He e ISl & fAvy H WRBR B
B BT B @ Y I &1 fawR &1, 596 oy # amuas! smvry gl

HEIGT, TITENS ORI ®vs WRBR Bl G 1947 H AT DI URURT I ST AT &I
2| ORI &% WRER DI 3¢ A TS FUT P Ioxd <l 8, A 98l § W 14000 IS
S0 fied 21 98 0 @ o Al & Jor W R 8.50 wfrerd 21 137 O omain # YoRa
®1 e arell By WE 3.47 AT ¥ HCdR 3.4 Hiqed )b U SR ER =1 fban
AT g1 SGASI & Pl Ie 5 | 20 U [oRd 4 Ifed 8l g, e ff Tord &S
IS AT B IR H 9N JHA YA BT 2] $HDb IR H WRA TRBR GRT AAH 3R TR
& o -1 Bl & Paraas @ d8d YR Bl D5 Dl AR A 35 BUS 39U Bl
3t JHa STl TSl 2] TSIy WRAR 7 &S 3Id Iqce! BT -2 Sd BRel ad
PRD JATGST &A1 ATl R WHR B ol & dgd AGTo = el [GaRa b arell
YRA WRBR DI HUMNA DI TS AT G3asl § ol Yo fbar, afbT a9 2008 # Fdig
HRBR - 59 BT DI Ul W 3 € B Y Y3I-AC! UhaRBl IR SHR ORI BT AT
sﬁaﬁ?ﬁmw—eﬁaﬂﬁm%lg

AN AT & & $9 B ®I 8CHT ey AR ADHe UISH IMETRA Jarmaot Her
Y| a3 dt fIoRY SRS BT AT S arer JIas Ud SMidRe @aven &l guifery
I YS! UfhAT B qIEX DI qHST B 3 A2S U B HAd & Bt T8l deAlr Ay | #
WHR T TR Bl & [ 978 el Taedt & IR H S WRHR NYTARN BT 377Qe Y
5 ToRIT @1 ST Faaen AN B, S T8 B HIAA H e B WA H QT BN SfAd =A™
<l
qumafd #wEed @ H SN SR @ AR H Gl el g (b A Oed A1l Sie Bl
JMqRfed e U¢ SR R S A B_AT ATed §, 98 By, $a7 AR US UG S el B
# SIEd TIRM A (AR): AU J8ied, H S7Udl & |ide M A0, Teicd
TRER # Tl SR #eeRl & AP B AR BN PR ATl § STl Py o8l W 24 6
DS B R <& Bl A § TAT ST B dlel TSH H2oR| Dl AgT IS WA Uarse g1 Fgi
frHior o & foy & A @ geR SR XA AT TST 3N & il 379 Herdl &9 gbl © a1 et
B M o I8 ¢ fHlt | 997 el oMUl AWl @il iR WIH ey H o@d Bl
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frerf| 39 a9i8 4 I8 7ol & IO B RN 9 gHT 2l TAegHdl a1 dideegs! &
JfEHTA Tt F ToR W 2, Afe T8t BT BIE AAGR FTF H B SEAd T SOl T
IR 37 SMUSIRAT H FeT Sl 8, TR b & W 5 T8 Wl g1 garago s § f6
I8l TR Rerdl R ¥ e ™R T8 dai < 21 @5 W 3 T8 Rerd &1 sl
T W g BT FoR T8l ST gl Bs IR 1 B T RGRIal DI Toreiarst €1 & f&ar s
gl

R RAR 9 2 6 39 AfIaRal ) 9 erars & Sy st [ a8 &1 s
T Tl ATl ST, Iv% A8 I BSRIT AN qAT Wl 3R AN W6 @ AN |
$ft Yo AR ¢ F 3 A 3T JAMUBT TAIRIYS FRAT E ... (M) T8 AR BT AW
gl H41 Sff 93 €, 98 39 W o4« <
MR. CHAIRMAN : Shri Narayanasamyji, please take note of it.

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Sir, | have

already noted.

A doE PR @ TH W WDHR B & o1 ATy

SHRI V. NARAYANASAMY: Hon. Member, Shri Jaywant Gangaram Awale,
has raised a very important issue about maintenance of the MPs flats in-and-
around Delhi. It is not only the MPs problem there are other issues also.

As far as this issue is concerned, I will definitely convey the sentiments of
the House as well as the sentiments of the hon. Member to the hon. Minister of
Urban Development. I would tell him to take corrective action. ... (Interruptions)
MR. CHAIRMAN: The Members should feel that something has been done.

... (Interruptions)
MR. CHAIRMAN: Those hon. Members who want to associate should send their
slips.
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... (Interruptions)
SHRI V. NARAYANASAMY: I will definitely convey it to the hon. Minister. ...

(Interruptions)

[Ufy AR@GA: SR SffaR @Y U gHIcH Bl U & uige w@w arfeyl s Sdd TR
3ael ST g1 ST Y fawy & &7 315 M Jeard, IS HIU ofl, TR {48 3pferd S,
e PAR Sfl, TG W Sfl, RO IS S, Aol ATAT Sl 3R Ul MDY AU Bl
g B g

# ARANE FOUSAT : UG Feled, Fa U8l A1 A I8 el argil b iRl 3ifaR 3R 7
B 1 BSW # HRA BT WG 8 Syl R f I8t |iee 99 € 9 g F1a H drer arat §
3R AIUER 12 991 A 99 € b P Y Brel 81 3R I U I D8 Wb | 89 T AU & Bl
AR D1 T8l 59 Y BT & AT 4 IoW o

[uIfa wEiea: SN 3ifaR & He<ll Bl &l

... (cTagT)

MR. CHAIRMAN: Please sit down. You should not unnecessary waste the time of
the House.
3 ARANE FOIMSAT (SFRe): AU HBIG, ORI H Nl HAT gRT 8l I8 Fad &
BRUT ORI ARBR DI AR ST DI BIHT YR BT & 81 TS ORI H YT bl AT
T 8, 98 1 ¥ faumT & wems || 98l & Hs Mg SR TS W Yg I & g B WA T,
RTRT HIROT ART TRETT %IE
ORI WRBR 59 UV FHRAT BT FHIG DA & (o, a81 & STl Aqres A & aregd o
R SRR F ORI § B B & 2 3R Sl Bl gg T e & g dadel® Sor & g,
urgueTs fers S W@ € SR arex fre @1 mare fRar S @1 ® aIfd A @1 g 9 @
RISIREE]

[ETAR S, ORI H dgd W U SWE € S8l Ul @ uigy fden & fou e
WAL & AMTLIRAT € R I& IH B T oS Yord B Ued & A A I[ORAT TS,
DRIBSTRIIEICRCIR IS IREIEE I
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FATAT Sff, YORIT B STl FAET 9T B TR A & Wl QR SKMAS Td IAB]
B & A UIR YT DI YU Yerd DI e PR @ T € 3R [ORM ARBR o IqDbT AN
& forv B3 IR Yed &1 v ff forar ® fh Yord faumT & @18 3 8ot 781 bt Ut %= Bl

[T S, O U A ¥ S foRRl A Sfie @1 SN & eimawaas € SR ot T @
FHY AT BT 8 3R g9 A A a9 & YHIfda & S[AG, IENell, SHTR, RSP,
3T TAT AT U< &, STt Uil @l fhootd Aaw SmaT 81l ©1 T8t Yeld H#3Terd &l Aeg &3l
=Y b 98 #eg B W8 Fau Ual HR &1 & Ol [depel FRb 21 Sfafdh JoR DR
T 39 AWM B AB 10 A SAET IR NoId FH1ad MR I #4 @1 faedt foredt g e o
3T B < H U B A B U gael W SoMl Us %@ gl # afue wemw | A
HElGg Sl ¥ 9gd 8 AeW[AYdd ANE BT el b del 31 I8 3 cifdd dIex-urgd g
& el DI Sleg A ea AT TN A A U8l BT Bl A Y& R Bl Hul &, dlih
T8l DI UfeTs B G BT g U el | IS gR e H Al |qivgal DI Al AG A&l g2
W BT 2, T8 Yold AR BRI BT 81 # I ATH I el A 6 S ok i
@ SMYR TR 39 U DI 8 B BT 01T o1 A12Y, T AR BT FALTsTt o1 58 TRDBN
ST [RGB B BHR b1 | g=yara|
St QU T (MATerior): [EaiT ARIGY, BN WG fated & [JER @1 e S

Tl qTe™ &, qAT TMUTe 191 Yeld WA A BN Xd WA Bl g4 9 4 fhaArieR 2l

B TS ¥old ¥eIE A BN Nold WIH db g1 s bl 3= gRad+ far < @1 ©

R A U I BIAX I MU TS VeId IR Dl Nl ATgA BT AN qRacd Tl
ST el B, A Rorel grared 91 Yerd drga 9 dfed 81 W@ ©l

# 3YH AEH W A XA HA O A A BAT § b Bra A MUTTS AT AT
AR fharier & SHeT SHfed SR Rrefed # a<t og™ # MM gRad= B BT < By
AN o AR @ AFHY QUURT HEGd, Y G971 Al Hew & 4R WR dldd @l
srawr o, g9a fo # muest vt gl 39 W9y IR USY 3R ORI H S ke
T B T T IR FE AL AU AEIGH, NAd B Ui ST WRIBR ST, orared)
T, HAG 60-70 TIFAUH oAl DI & fHAT AT 8 3R P& oAl Bl I¥ac fhar M g,
R ATermieal 1 21 98 F9 Biell BT W § SR ARl Bl U W 4 G ®IF TR ST
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TS @l gl IE T8 X oF @ Tl THH qSh AN I T TS gY &l I8 96 [ ¥ed oh
W BAR W 41§ WM 91 @ 8, g oIl & & 3iR I[a-ad a8l iR IS Y & I8 AWl
T84 TR & 3R U< & = HA1 St 7 U9 Hibd dRe g9 oA g1 § we drean g 6
3R HRA HAT g8 ATE! St Sl W & A1 deeblel (a9 & fagr Q41 &1 gt a8i q

IRITT 5 ARBR Pl A |

STEl dh FHISETG] UTel Bl |aTd @ a1 FHredral el 39! ROk FHIT ddl § 6
BAR ST WISAT 1 REV {31 STyl # A9 #31 Sff § 3R s TRBR A AT =l g b
AP B ARBR UBeT BN AR Id6H DI JATHR Tl HY, T4 Yo 2Afqul qH1EM Fepet
3R T STREVT YTl 81| =]
QAR AT ¢ Sl (S YT BT AH A el PAR & (49T S A1 QAINYE fHar S
%ﬂE
2 IR.&.Rg e (qian): w9l 7Eley, STR U & Jaeidvs, qidl, fIEdpe ¥ TR &8
aul F HH 9uT B BRI P Tl W) A Radsd T g1 R gd # o 2veu 9w Y g
SUSTH] § U S 48 R A7 B A1, UrEy, 9 iR Al g@ T 2| 8 UASTe B Hhe
I 8 T 2| fHAEl & dTelq SMaR iR SHTell SMaR dbsl @l dwe # gfifed #R @ g
ST ® TR Adhe @eT Bl T Bl HY qfan, fEdge § AR g9R 2USW oM Bl URTq
HRA RBR B QAT o, AT S| 1750 EUSTH HRA WRDR B ATD B FTAR M B
forg g Ty, f=g onfl b T W BUSUR TE ST AT B eRaUS Bl UASTAl Bl HHRAT
& ey H fUgell Al W91 B IoIC W H oS o Aidal o Mdl St B g & |qmee
ERAT T o7 iR AR YAl S 7 7263 FRI$ WY P WIS Thol geaa@ve HI o
T B WIS Ul H A Al BIe WY H Yol & foIU 80U oI &1 &NwoT &l 9 o),
A 1l T I |l Frs WY A JooErs H IS DI TR B B B B A8l B

T R

A AR ARA WRBR & TR0 fJHr 731 ST T 14.02.2010 BT 3R w377 &
ded ATyl § Sad HE BT QT ATl 15 AT, 2010 DI ARifhd U & HegH A 39
A B [AT| 22.04.2010 BT HY T<T BRIGN I97 TN &5 WfddRor et o1 ff 1=
forar o1 6 g8l e Aelpy MY WY, oAfhe Sl T 7263 BRIS IUA W, S AFANY
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geTHA Sff 9 deade & fog fQu o, I9a foy &3dt 9918 51 9 B § geeids &
RG] BT JeThR ATaTRBA g HR oAl T |

JUTAfd AEled, H ofud HIEgd W A BRal g 6 I HHS Bl YT AfhA B
ARl & FId A SEi-o8l HM B 8, ST M B fHA1 ST T TeabTel §aoids & Jaoiel

Hehe Bl R fhar Syl

A dars PR : IR FRIGT, # oY B 39 vy & W dag ARt gl

SHRI MAHENDRA KUMAR ROY (JALPAIGURI): Mr. Chairman, Sir, I thank
you for giving me permission to raise a matter of urgent public importance.

I would like to draw the attention of the House towards a problem
pertaining to the Changrabhanda Land Port Check Post in my constituency,
Jalpaiguri. It is a very important and viable one out of the seven Check Posts on
the Indo-Bangladesh border. At the request of the Central Government, M/s
RITES paid a site visit at Changrabandha in the year 2007 to start the process of
land acquisition and reported it to the authorities concerned. Shri Mohan Kumar,
Joint Secretary in the Ministry of External Affairs of the Government of India
issued a letter on 26.3.2007 and this raised the hopes for the development of this
Dry Port to be declared as one of the seven Integrated Check Posts. In the year
2008, the then Minister of State for Commerce and Industry Shri Jairam Ramesh
paid a visit to Changrabandha and announced a sanction of Rs. 64 crore for the
development of the port. But no fund has been released so far. There is a need to
build a Central Warehouse, an essential incentive in export-import business. There
is an urgent need to open a Visa Office at Siliguri with the facility of Multi Visa
System to be issued to exporters, importers and tourists.

In spite of discrepancies and procedural snags, the turn over of the port is
rising every year and it is placed in the second highest position this year among
the ports in West Bengal.E

Th the most peaceful land customs station for export-import trade with

Bangladesh among any other ports. My earnest appeal to the Government of India


senapati
(Cd. by a5)

Ravinder Singh
oy ctd 
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is for resuming a railway line from Siliguri to Changrabandha and New Mainaguri
to Jogiyuba broad gauge railway line which would vitalise this port and rejuvenate
the people of this area.

Sir, I am in dark about the sanction of Rs. 64 crore by the Central
Government, So I would earnestly request the Government of India to take
necessary action in this respect. Thank you.

At T ot (RaeR): QUi #eied, # 31Ul SMHR e BRIl § (b I qe1 arer Bl
IR faan| WX A9 &7 7 frarl @t R 9gd sy 21 RER 3R 9Res oS gV ©
if 8l & fhar Ul & foY aRed R ©, Bl a8 e 8, @l R g g eIk
HH 916 AT Bl 39 axe B IRIfT & Sum & o ufFt duna # e a8 W arfoa!
TR H SRI9T 97 g3l &1 B9 916d © [ eAN &3 d 1 R a7 o i o1 gfaan fra
F | Raer d9d & § Aamg! el § Il 78 & 9d 9 Id% 99 91¢ & BRI ARG
TR B Y # g IR a7 ocft @ wwat iR SeTe @t qatd 2 @ gwfery Hame
H AT TGN IR RIS BT 991 SiFfed § faid a8l ave & |t 9 U & b
&3, o Aamg, Rae, JorrhgR Ud gdf 9urd et & fhami &1 w1l o fierm qen
qg & IR ¥ o frerft] # S dwes d@3 St 9 39 Sfed b e W OIEd g4
A G D S D U RS g9 D AU e BRA § 39D a7 O A Sa @i
B! AR Fe1 [HA, W R B FDM| R D5 AWhR [RY off ¢ it a1 I F9
[Ted B STl offhs R A §AT gite famgn?

2 faw] gg I (Siew™ ok MalaR gluwwg): @eiey, # sfen MalEaR §u 99 © axk 4§
31aTt 91 el el gl

|uEfY ARGy ¢ fha U 27

At fawy ug v : wuwer T gl

MR. CHAIRMAN : Read the operative part and come to the conclusion with a

demand.

2t fw qg v @ HEIey, sfeHM MR g0 g8 § S &1 B ay 1968 H &1 ATl 379

S BT BT 42 AT I18 fHSHS DHRAT RN 81 H IR g3l & Idx SFeHS DI AR AT
aredl § b sied MdeR a7y 3R ofs Re™ X[eier, 1968 &1 seHe fbar WYl wa™
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U Aol WRARE & 9 2| R H DIs e S| = B, furdie § o 7 SR A
ENENERERIN]
QUMY 7B : MY [T §SISYSl el R I8 © O WR aIfea Bl 21 317 Wige WR 318y
3t e g v ¢ § WiEge W ef @ gl W WRHTH & oy sfeH MhEaR H B a9
T {6 B A BH QA REAT ER BT ARy, RARTE 4 @I O g ARy, e 9%
TRar T8 BT A1RY| §9S DR AN DI Wl WARE T8 el @ 21§ Ry vl g fh
IO I fhaT WU, 91 AT &Y Urel 7 oNs 9U, Aol WA 5 dRe 9 9Rd ¥ 9=
STE et § a9 8 ofed # el | 31 gl AT 99 SIS & R 7§l 9N 99§ S
a9 fedior wrar B, s # 99 fedio o & oy wisa det W gAdl &d € AfhT |9
fSdiom 781 21 Bl 39 o H BT 99 $do a9 & fog 8, vaeiel &l witeH @ W
s G b9 Ao a9, § 59 srisic @ A1 oxar ) NS a9 g 5 sfen™ g wg o
3T 96 W& &, YWY e ¢ I ¢| I8 |id § 373 TAC g, oie 8, 3T S B I g,
TqTHE JTdiicie Wl B, BT QAR W B, 39D 418 Uid g JTETEl A1 AT ¥, ofe IR
el ] STl 93 X! 8, Weekl Bl I3yl 81 el & dl anl 18l e Wle BR Bed Ags
W%%%IE
20.00 hrs.

JIfhT BTSW T3S, BISW WIge H dac Jal 8l & 8, "a-f$faem 781 & &1 g1 gwfery
# g1 e 5 39 srsi= fpar S|

W oW si=ed I8 © I BN gude H UM dAcodT oM, $ e |
Regoi M| g9 91 &1 a1 41 |1 8 | fiar St & A9 & 91 3931 sdrse HId) @I,
TATSC RS BT AI-[SFAS BT BT HibT qrebl Al I Al | H 37ues 710 F ARBR A
S TR 3FeHd I AT Pl gl
[T wEed ¢ fAwue Sff 9 @1 SRe dsd P SREpRE @ WY iR 9N @ged & A1
U el Soregd fhar 81 a8 ST SifaR &1 JHell T8 o
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SHRI M. VENUGOPALA REDDY (NARASARAOPET): Thank you, Mr.
Chairman, Sir, for giving me an opportunity to raise the issue relating to the
people of my constituency.

I would like to draw the attention of the august House pertaining to the
misuse of agriculture lands by Cement Factory Management in my Parliamentary
constituency, Narasaraopet, Guntur District in Andhra Pradesh.

The Guntur District is endowed with mineral potentialities. In particular,
lime stone mineral is having its reserves in Palnadu region of Guntur District. So
far, a good number of cement factories are permitted to be established. The
Managements are taking thousands of hectares of patta land for lease besides the
Government land and the forest land. As a result, the land is becoming barren
without producing either grass for livestock or cultivation by farmers. At the time
of lease, the farmers were promised of bright future for them and employment for
their children. They were also promised for development of their village by
providing school buildings and hospitals etc. But in real practice, the promises
made were thrown into dustbin and were not fulfilled.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Mr.
Chairman, Sir, his issue is only about airport. That is what he has given. Now he
is talking about land.

SHRI M. VENUGOPALA REDDY : No, my issue is about acquisition of
agricultural lands by cement factories in my constituency.

MR. CHAIRMAN : His issue is regarding misuse of land by cement factories. He
is right to the point.

SHRI M. VENUGOPALA REDDY : In fact, many of the firms like M/s. Sanghi
Cements Ltd. M/s. Ambuja Cements, M/s. Saraswathi Power with an acquisition

of 10,000 hectares of agricultural land in my constituency, did not establish the
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cement factories, and the Department of Mines and Geology remains as a
spectator.

In view of the foregoing situation, I would, therefore, request the hon.
Minister of Mines and hon. Minister of Industry through you, Mr. Chairman, that
all the lease cases be re-examined, the defaulters be identified and stringent action
be taken against them by duly withdrawing the permission already granted besides
handing over the land back to the farmers and without paying any compensation to
those defaulting companies. 1 would urge the hon. Ministers to respond
immediately and do the justice for the farming community. Thank you.

MR. CHAIRMAN: Narayanasamy ji, whether you can moot in some such way
that the person who gives the best ‘Zero point’ should be given some recognition
so that people may emulate him.

Lal Singh ji, I think you will get the prize.

N ARAUTE BBASAT ; SIRY AR BT a9 Tl Tl
[T 78S : 98 ABR &1 &M &l When I was Speaker in Jharkhand, I constituted

a Special Committee which used to call the officers and the Members were given

information as to what action has been taken.

At o R (STAUR): W) A MUl oo A U g1 Gf¥hel Bl AGell Fad § SO
TR gl TR I 39 AT fRami @ S ged 2, WaR WY 91 g iod iR fenrad uew
e R H # SR @1 §, 9D DGR § A TE BEl A1gq, Gl T TAGARIR B |
3 Y dic B B, e B BHd DI (S e N ol g8 T, BN SIed HEd
dell TSl S jE 2| SH® HRU FARN ¥ B IR WG [HAFI BT a1 SlaRaw Il
B ST 81§ gafery w9 qonRer ¥ o gt gffsue wd ormr et 81 3ma 7w o S §
5 gem S 99 B €, @

FHHTIYT T & B 2 AR B W e Ser 2 e off 2 € % 99 @R A, o
q ¥ frami B $B T8 e g, Wﬁﬁmmé@%l@

fUoel a1 d9 IR W VAT goTl © 1 U1 UaT g8 offdh i arerr &g el o7 # 319 Solih
SH 3R BGAT B 1A HE BT & BN YT 1000 ¥ fFaed B g W I§ 700-750 BT
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b SUR W WIET TAT cfh Bl b1 ot dep g o 781 e 21 8t greid 981 & orarn
g @ § 91 % Ra© B o1 @ 2 H oud 7eH § ARER 4§ Reae w1 aean g 6
TNDHR Bl gHB! IFTSTHC T8l dfcth BicHc Bl Iy ife fhdA &1 dis 3N A
el Bl O B Bl SSNHCE Bl & Al AN g @1 e fan orar § af
fpam &1 e SY eI Iar ® e o oie T8 81 3ol WReGR 39 919 § TSl B
[ 3R TABT TJ HRIBY SAoH B

ST, IO G (HFT$1): Al AT (48 S gRI SO’ T AGA W A G DI AHEg DA g
st s AR (THATrg): IHURT WRIed, 99 AW | S 9o Mol €, 89 @l ol
# wmay fRafat o g8 €1 50 avf 9 feeg d. v gvr 3 & aai8 T £ 9@
A IRUB. P AT AIBROT 81 & AT AT ISR & W9 H S99 8FT 8l S5 ad
o & orgafa T8 fiem @& @RU 9 W ST &9 J I8 A 9§ AW dwd
&3 AHwTg B FaH 3iReT aifif® ok wied @l 3w ¥ U&h ufig ®Id 81 dgd IS Bs &
ERT §S®h d915 s ol IAH T_YRT I 3IRST dd Bl TS [harier &1 R 39 R A
ors foar mr 6 99 a1 fur 1 gAei . T8 e o1l 99 dsd Bl Y A o o
T & DR FeUIC B TSRl Bidl Il o] $9 HRU TATH Pl Igd & SRIIAT BT AT
PRAT TS Tl 31d; A AMTD A 4 s PR G N9 2 6 < 3§ 5gf W a7 v &
I Fsh Mt B, ehT ASIRoT fopam ST & A7 IS ISR B W H S BT B,
W 9l ged, O UB 9 9 g% ©, S ford o fawm .S ueM &) i $9
TSP BT FH B S |
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o1, g fpeiR @ifders (e@ie): wwuld Heley, # MUl 9gd & Wl g [ I g3 5|
HEAqUl UTIgC Pl IS B AR fear 21 # siEd guAr ot &1 g™ Bl g b g8
GaE SNHT & fRIg # drel & ff| U B IR 9@ el W - AU AL, JIeTE HeleT,
AT B TIRRAT AFAT @i wiel R war ufiuer siEd guAr @Rl 9 qfgard gl
ST gEAr St 7 9 SRt B # ofier S B Sited dredt &1 # Lo #fdmd e,
sreveEe & fafde gdice # oS A1d d@ MRMGIAoRE 6l & S9 Hag § uq.4l.ems
HER JWATA W gl I9 Fdied H BT U0 DR D U oF Bl H S guAr | Poll
Tt B §Y US FQET @medl § 6 RO avg @ dddl W ufersd # 99 8, 31U Wi T
PR Fhd, IO g A SAdhl B Bfecd?[ W &9 AT A1y R dvg ¥ AR®IH W) 99
IR BT &, 3IR 3R PIg [hAM I ST AR 2 1 I A9 ol Usal ol Sl e
I W qrse g b AP WS 59 € 918 BRAY S DT 3R T9e 9 & HHie URAT §
SR o€ €, ST TP BT Biccde™ BT 2l A A [ORY 7 b F8f S dfcedes
gAY AT ¥ B §, 99 WX &9 oY |

STgl U Wil # O 9 B B 2kl 21 AP BT Hocldwd Bl € @ Uh & Hd
el o U Bl I B U & forg, SeE & U @ forT S iged do @)d W@ ©
IHH TAN b Bleel [oRId GRHR & U9 TS 2| 3R I8 WIsd Hgd Ta-He & I o
S AT 90 3R 10 & XA I I[ORI T+ Bl Urotae e Sy 3R 8H arit et S|

HEISY, 3MU< B4 el Dl Aol fadr, &H (U T SoM &l Hidbl o, gae forg
# 3fUeh! 98T SMHRI 1 a1y H v | YEAT Sl BT AR AT B g¢ &darg <ail gl
QU AT ¢ Y g=IAIE A1 984 TS| B il ©, oAb <9I DI a1 Tl A B

# oIS IWATA (WRS): HelGd, H IMUDT Iga-agd AR § AR AU ATAH  ABR DI
&N WY Wl AdT RN gRT A B dell qared Y qien # FR<R 8 @
AT BT AR ATHE DI dTed g
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Heed, d Ay fHfder Har gier b1 A 23 Hg 2010 DI g3, fordd1 ulRem 19
ST 2010 P BT fHar 11| $9 W& H S+l A%l & fy g3 ke A $o
SRR 7 S@ gEdl B AfPR B =N AT 3 T AR Al SN 7 SR e &
RIifh s THAIT d1€ Faled <R § ¢ifdd ©, 31d: RN Ig SHBRN T8l § FhdT|

HEled, IR BT A8 A a¥ 2006 A T AT @M 8, 99 W AN 7 JRAFRRT B
3fh I A bR DR AT AT| 3l D=y LT SN H MY, 1 AT A 3rAfy b
AR P dg A AT FE ATD JAT JAN DI 15 T B IR i JAT Aledl IR IRaW &
& oo Ranl g9 faveg 99 o War AT 4 ficell S =Irarery # idiel SRR @il
AR Sea [T 7 Qi 17 38l 2007 BT AN B AU WIRST B Y 3feh o
Aied IR IR & &1 A9l |

HEIG, ofdhd STANT &l A AT HHY: Iod AT B fedioe §9 a1 I8 W
BRT WR |aied Ty H IUiel SR Bl a9 2008 A I 2010 T AN & (Bl qdiet o
T8 T8 Bl qAT ARG W NG Sefdll V81| AT 18 TR 2010 B AFH Hdred =TT
T STYT BT AT AT AR B ATIDBT DT TR BRI g el ed AT Bl Tbed
§g & ol @1 gurdl w1 Afe, a' Amen JE e T8 gl a9 2010 & Il |
S fawy ¥ focell Sea <Imare # AifudT SRR &1 99 2006 &1 A8 |died ARTAd § offdd
B ® SR feell I WATEd 7 39 AW feuth a1 A R wd gy AT @i
IR §, e il |aled e 9 &1 Tg| ared e F YT A ARl §R1
ugd by T il @1 Sfd sevmnl fasar g © 6 I & Radrs g9 Bl oders |
A AT SN 3 ST B el HHS D 105 BRI iy I WY 31fds wd ax |
[HTT ARG : JATUDBT AT FAT 87
M ICE WA : HEIGd, A MUY ARY € & 30 DR 3l (el o) 6 g9 qeqof
el &) SRR ST &Rl O, AR Bl =1 e Sy den 99 e qar T §
AT LR DI GR DI & (oI W& YOTell BT URGR 11 S |
[UTT WG @ HY IS W SN JiAR DI 9gd & A A Rifh U SRR ey
e o o &k I¥ A IR a1d waEr o
s oI AT : S, HRIGY |
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2 3 YW AgaTA (HfHR): wEled, 98 Solee sy 1 e el

2 oS IWATA : WEIGY, IE 984 ol AR AAT B

2 SIS I AEATA : I SR HIR UR G=AT AT fer el

| ARG : ST Add © b Q1ed g § fF Teds g8

N o ST : fIepd ¥ SR 3@ g HS A, T JAT T

S SIS I AEATA : I SR HR R GRA1 At fean o)

N oS AT @ Helqd, I8 Fared FUAND qer 2] g 4l |9 Teds Bl gl
St I YW NeaTe : WEIGY, I8 [ared FUNE T ® iR I9H W Te9s gE R
S O IUATA ¢ HeIGd, H IMMUDBT X1 HR A el g (b AT g1 qHY el

ST, IO P ¢ A8y, 39 W WHR Bl 3R A $& a9 A @12y
|qufy 7RG : 3F T, 3N ATl THHI Udh 3R el © 6 o 0 fodt gar At & ot
He H gy, o9 Wiex #eledl Wi 931

S 3TS[T M HEATd, Ul IYHR, o I HeFy, 5 faw] ug [ &R & A AR
BT A Jrolvg AT St R SOIY MY v & el ¥ag ) B SgAfa & ol g
ST, IO JIM : HBIGI, AT g8l AT 1 Al FHT & G4 FiFal Bl AIG18i bl Jdhe
& @ forg 9 o, $9e iy myehT 9gd-agd g=yara|
QUMY HEIET @ I AT DY o9 T b Agdpt 9= B
ST, WO YA ;. FEIRY, BH WG fHeld-Sedd %8d § o1 #eled, |l &l A 9raAd g1 et

gl & § WpR 7 e [y 3 os B W 9T} Ui BRI W0 BN o §, S9D [T g9

JHl g=Id1E HRAT TR 21 39D A B H Yeb 9ga &l eH Fel MU A H oA el §
5 Arpda BT IR AGGd 91 & oY, IS BT Gl B g 4, [ B g F 3R
Wﬂ%gﬁ%ﬁww%‘ﬁﬁzﬁ?wwaﬁlg

s WRBR U AWGA B O D5 ARDR bl 4 dlell Adqa Aoiga et | Gwie qdl g

TS S, 99 g9 ol TP AiNG U1 B BT H AT Fed BRI, SATEN AHad” 8],

SABT AF-THTT B
3RO |FHTIfy Sff, 37T 31 &< HAT | HEl usdl ¢ f & &l & 7 S qore

&2 é S 12 ARG RIS B BT goic YR ARGR BT AT 8| § et ax <=r o &6
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TEh AEE & BRI # T 2000 FHRAS BUA AT Bl @ H I ® fF e & U 9gd
dqTHd 8, b 19 89 Bics A O & A1 ABAN 81l © R a9 Fwva oar § 6 s
faft w8 2 {6 ‘%87 ! wv 78] 7R fe=rei ARl
|yt weed @ ‘N oTgl gArIN
S, O PO ¢ S, R S SR I8 AN gleld 8 S 2

areRvfiar qUMEfd Sfl, 3TSl 89N ST ATSHIY & dTe TR 81, 918 |IRd {FHI0r B &,
e e #A AT T Ao 81, AR wd e AfT 8, AR THeIRYEyH 7, A o
Tt AT B, ARy 41 Ao 8, RErg By Ao 8 L (easr)
[T HEE @ 3T AT FAT BRI 67
S, IO G : H FBHD Arorisli BT e gAY #R @ g [P AR U1 WRA ARPR
T2l A1 B9 qOIc U GRD dol 9§ ol o gEl Ao gt 8 A 7 @ 99 dad g
YOl STl 8 3R 7 g9 HYR BRd dded 899 YOl el &, 7 {hara= & gad ol W &,
T AT & g9 goT I 2] fdhT 96 9T AN SR AUHE & 9 8 Il § 6
feam gam U1 @1 s WRBR Bl BIAT © offch Rre=ard 3R Igared & a9g W qidal bl
FHE e faar Srar g1 # ool A8 AN dRal g b A W S SReR @ AN a9,
ITH BN eI ot B =fey| AT 99, AT B 4R HoR @, fhaTaa iy,
AR BV, 38 Wd SHTE BN gedafa W =i o wy & wewiRar off @il sae
g #=1 gema 2 P wRAT PR A @ |ige dred © B N S B oAoEN 8 ST
AT SCHE < < fh S9! T9 9T Aroreil & oy f7el Wk oR 3R <f1d WX R e ferd
AT P ST IRAA a1 A WY aifes Al Arorrai &l Sib &7 A fharayd 8 3R
YRR Yol WK 81 Y| ARG A B Al 60 AAGA 81N SR B ADBR FSgd Bl |
[T HEET @ YA Ofl, b S bl 9gd HIE I © -

‘gfar 7 bl b1 Jeprer gl Tel e

ol farerdt & @ st T8l fAerar!

... (cgagm)
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QUi 7RG ¢ 21 A DAY, I, B qAT 3 S W HHATd BT A Sl IS T
gRT IOIY Y e & 1 Fag fhar S 2l

The House stands adjourned to meet tomorrow, the 16" March, 2011 at 11

a.m.
20.18 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
OE/ednesday, March 16, 2011/Phalguna 25, 1932 (Saka).



reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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